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Wednesdav, Aomil 12, 1972{Chaltra 23,
1894 (Saka)

The Lok Sibha met at Eleven of the Cloch

[MR. SPEAKER n the Chair]
ORAL ANSWERS TO QUESTIONS

e oY wIsHiT % paEewAT qUIy ¥
2ty wod Wigw w1 i A
ardy aar = 7 safeqal €Y gaa

#1601, »Y vm Tam @wal: sar g
A ag qary Y § Ky R wT @T-
1T &7 fqare dar it sofic &
& FRAT qUrH & QU WYX Algq &7
aforra 3 arr qqr w0} afegi
¥ ot £ aff gfawrd s Gow |/
®EA 1947 ¥ qF & wATeANM QO
¥ a0 ¥4 Ay erveAy gl w f
wrar &

g wwea ¥ ten wait (st pem
wx ) o AT qIHre grar aw § g
o arfE 15 e, 1972 ang
g, ex vagexar ¥l & fad §,
ety fadelt ot ¥ ¥t At e
WA R fag grend s 4 18
et 1947 a% wred ¥ F gyt erer
it x@ dvar & vy wrar Roosw
‘e & vt ¥ eafe ft qrdy, Pt
e & e gad & I gt
wer ¥ ge1 w7 i w § geg ow
oy Ferar ar

2

AL ARG E U L
qg saarad s Mar glea qud 3 fsad
A Y ra € W fraw W SW X

]!

v WRWRU : 4 g qEd 8
QBT AT T A FTP[ATAS
TR qAT qF; |

st an wa qat: & gow G
ya darg g e & faq @ &
Wtaq frar A @ 7 @, T A @R
war gfaard 2 <@t §—Fieaar a7 2 Q@
§ oY frw ag 1 gRaard @ QR E?

o yom wey gy ¢ AW A 9T 4%
gfear Taw aewrd 2 W@ & Faasr &1
7z frdrd @ 3 ) 59 gfawd &2 @
ot faardt §, I7%T geaew qgy @ S
At ¥ & N wRara-FrAaTe  WIEAvEE
Yrgadaraa A QR @ v §
@t an fey £t I 7 feE Pwe
@ §, Y Mar & o dwA Wk
#rat @i fafesd & ara feedfemdt wiz
§ Frad e dmfrdl & sdt-eft
e &t g

SHRI INDER J MALHOTRA : May
1 know the names and the aumber of
freedom fighters from Jammu & Kashmir

who have been given the faciiities from the
Central Government ?

MR. SPEAKER : Not the names The
hon Member might ask whether they are
allowing these facilities or peasmon to them,
but not the names,

SHRI INDER J] MALHOTRA : I want
to know how many persons have beeo glven
these Tacilities,
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MR. SPEAKER : He is coming through
the other route. The question is about
pension to families of those who laid down
their lives during liberation struggles. He is
asking about the number...

SHRI INDER J. MALHOTRA : The
wn, Minister has said that certain persons
have been given facilities from the Centre.
[ want to know wheiher any treedom fighters
from Jammu & Kashmir have been provided
with the facilities given by the Centre.

SHRI K. C, PANT : As I explained,
theie are freedom fighters who apply and
we sometimes give some grants out of
discretionary funds, 1 cannot offhand recall
whether any of them were from Jammu &
Kashmir or not. 1n 1971-72 a total number
of 3582 persons were sanctioned various
awards from the grant. [ cannot offhand
say whether any of them was from Jammu
& Kashmir.

o} q& 99 W ;. W@aeraT daraay
&1 s ot gfaerd 8 §a7 2ar Angd §
71 2 @ &, 9T AT IA@W AT FOE
#ar =red £, w3 oo grg o afge-
o9 AT 91ES 2 gr ad ?

off yem Wy QA ¢ TA ZNA § @R
ar & ae o & gAY 2.

ot gzm fagr®t awda) : Afvr 3w
a5 warx &% aEY Faar a9r 91 )

o} PETTT 9 © 56 & B 9 TN
ot ggrar T 9T 97 ot fgEw @
qer & faw qt agt waf g€ o) @
a1 o ¥4 afy T3 St ofY 5 famr a7
¥ o) wfefasdt 96t ah M fag
F oA & gad wgfewa @d, safs
faa aaa & arz aifez off arg s oY
&1 qwh € 99 §, W 7 AT gee
g a wan § qAf v any § 1 AfeT
st aw af fasre @ 5 faa 7 said,
afew R @ a=rE 0f & AW el
fara &7 | waz w1 wisart awA s
WX faa 1 e geiT Y 99 93 wef
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¥t ot awdt §, afeq eofeafasd) @ @
ST gegr |

&) gHo UWo XAW! : faw a4 ¥ATEd,
axAT giy #IE g FT 2, adife @
WEH-HIEET AG &1

it qrw fagdt arwddt : gz aTg
Tt & fx ew Qraey § ST AT A,
afem 71 ag aw ad § s =aewar
gmw & yafam £ N glaag & @
£ ¥ own yoq §, 78 93 faaia souka
gr7ar g@ gvaew ¥ a0 ¥ Afa
a3 &7 fgarT @ v@r & aar sar HAY
7ERT AgA § gFEAr WY ¥H qreew F
fagare ¥ &% ?

ot wem wor v : waey favarg ¥
&1 1| ¥y dyear & graew A gw oaEw
# ®r w9 g 9w P, A wada
&+flg Qyvar Wt @A wE R fF waw
USY FAN-AAT Poora 2 7R A IR
oy gu A ¥ #7100 vo WA FW
¥ e &Y @l | WA TFT WA AET
Faq o W N @ ST gw gw
Yegra By &Y gad Al w1 A

Permission to Government Employees
to Appear in the Regular LA.S.
Examination

+

SHRI SHANKAR DAYAL
SINGH :
SHRI D. N, SINGH :

Will the PRIME MINISTER be pleased
o state :

{a) whether the recommendations of the
Administrative Reforms Commission to
provide opportunity to every Governmant
employee, who is below 35 years of age, to
appear at the regular Indisn Admiaistrative
Service (including Central Services Class I)
Examination and also enhancing the genersl
upper age limit to the above éxamination,
have been under examination of Government
since 18th April, 1969 ; and

(b} if a0, the action sp for Saken b

*362,
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Goveroment to implement the above

recommendations ?

THE MINISTER OF STATE IN THB
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) and
{b). The recommendation of the Adminis-
trative Reforms Commission to provide
opportunity to every Government employee
who has completed six years of service and is
Jess than 35 years of age and who fulfils the
conditions relating to educational qualifica~
tions, to appear at the regular 1.A.S. ete.
examinations, is under consideration of the
Government.

Government have degided to enhance
the upper age limit of candidates for the
L.A.S. eic examinations from 24 to 26 years.

st gwe zow fag . wela seaw
WY, & wa® mregw § weAY wERE §
wAAT Sigar f& s WS @A A
X ¥ T graew A wIgk qi@ f1§ g
gy § a1 ywafra I IN 7 anF)

WYY T T GCT A NN !

SHRI RAM NIWAS MIRDHA : We
have received a number of suggestions and
comments with regard to this particular
recommendation of the Adminstrative
Reforms Commission from many Service
Associations, particularly, State Civil Service
Associations and some State Governments
glso.  They will be looked mto whea a final
decision in this respect is taken,

oft siwT varw fag : & o sTeaw
§ wprar wigat fis serefas g araw
7 s oY fawrfed S s wu @
ag s ar g E ? W A Moy A
T Wi qqaraal # af@ 3 97 fawre

wqt?

& v frare fawf: dfwq, @ &
awrd & wiw gdariadi ) ¥ & daw
¥ anfr ¥ A€ fawrfenr aff A
#ex @ arow ¥ v gaw qoec ¥
ey § avg ¥W 9% fomgra Y
Qﬂn‘wﬁwﬂmp
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SHRI JYOTIRMOY BOSU : Will it be
favourably considered ?

SHRI S. M BANERJEE : 1 would like
to know from the hon. Minister whether it
is a fact that the Deputy Collectors from
time to time have been requesting the
Goverament of India, and, if so ...

MR. SPEAKER : How 1s that question
relevant here ?

SHRI S. M. BANERJEE. It has
relevance, Sir, because the question is about
permission to Government employees to
appears in JAS examination and the recom-
mendation of the Administrative Reforms
Commission is mentioned. My question is.
whether the Deputy Collectors- from time to
time have been requesting the Government
of India to enhance their quota from 25%
to 509 for 1AS posts. 1 would like to know
whether the recommendation of the Admmis-
trative Reforms Commisssion has been
accepted.

MR. SPEAKER : Togive a chance to
every Government employee ..

SHRI 5. M BANERJEE: They are
Government sérvanis,

MR. SPEAKER : I think the gquestion
1 not relevant. But the dividing line 1 very
thin,

SHRI S.M. BANERJEE: Related

question, Sir.

sit v fawre fuwt : sAdfln qzs

A fgm @ig 1 g3 fear 99% s &

o wa fagifew & wraia § o fis
o arabaa 4@ 2.

SHRI DINEN BHATTACHARYYA :

He put the question in English and the
answer is in Hind: ;

ot erfaare fawf @ ¥fes gt &
g fawrfen wewg #t § fn 9Y 22 fafas
afaw & =pfsa § saw smfo wo uwo
¥ ofrerfa ¢ aug Ao wRww CS @
azree 40 oY oy — oz srrar A faor-
fer +f fewrardla §
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ot R W oy : quft e
N ag fawifm A § Sar fs oy
wara fir oivenfaat &) @ & sy A
#re voae faay ;Y ¥few s og e
afY § fo s & gaev A @ A A
wgr a1 6 62 & g Y Arqw Fav faaw
wwrar § 8% wyEr 1€ Arw Ay rwv
{—war oo @ g ax faee fear
§ 7 afe fasre fear § o) s’ wa
wfafear § ?

o} viw famte el : qQarfagi
IW 24§ 26 wgrx %1 % ufgwm ag
&t g7 5 ot afer O & Fawafauran
® ql@r qre wW@ § TR w-Ed
us & wgrer sYET A fawar 1 9d-
@Y X ¥3% %1 gafag 26 3% &1 dymr
XTI G IA6) gy wTH g e w9 g wn
QA% fow & ogt aw @ Foaard
o aYh fam® w ww & st mEdig
wee) & @@ grasn 7 gR fear g Wk
% goa fawrT ®Y DFUI §U FEAT AP
fe ¥ ¢ P fiear amdam )

Issue of Letter of Intent for setting
up Paper Mill in Jagdalpur (MP)

*363, SHRI RANABAHADUR SINGH:
Will the Mmster of INDUSTRIAL
DEVELOPMENT be pleased to stgte :

(a) whether Government have issued a
letter of ntent to an indusirialist for setting
up a psper mill in Jagdalpur District in
Madhya Pradesh ; and

(b) if so its cost and the number of
persons expected to get employment therein?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MDINUL HAQUE
CHOUDHURY) : (8) No, Sir." .

(b) Does not arise. -

SHRI RANABAHADUR SINGH: Is
it a fact that the existing faciories in Madhya
Pradesh have sought permission to expand
ieir capacity in this repect ? .

SHRI 'MOINUL HAQUE CHOU-
PHURY : Yes, Sir. They bave,

APRIAL 12, 1972
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SHRI RANABAHADUR SINGH :
How much extra employment will these
factories which have sought this permission
be able to give becanse of this exrpansion ?

SHRI MOINUL HAQUE CHOU-
DHLRY : The existing factories in Madhya
Pradesh are : (1) M/s Alok Paper Industries,
(2) Straw Products Ltd, (3) Mandidip
Paper Mills Pvt. Ltd, and (4) Orient Paper
Mills Ltd.

Most of them have sought expansion
under the crash programme and this i
being considered. So far as Jagdalpur is
concerned, the Bangur brothers have applied
for letter of intent which is under consi-
deration.

MR. SPEAKER : 1 am really surprised
how something can be asked when he has
said, no, docs not arise.

SHRI DINEN BHATTACHARYYA ':
Since existing paper factories are facing
serious shortage for supply of raw matenals
in Madhya Pradesh and other States, will
he consider the setting up of such factories
in West Bengzl ?

-

MR. SPEAKER: Why do you go
from Jagdalpur to West Bengal ?

SHRI DINEN BHATTACHARYYA :
He is considering expan ion  While cansiz
dering expansion he may consider this
aspect.  They face scrious  dufficultieg
regarding supply of raw matenals.,

MR. SPEAKER : 1 am.-sorry. , That
is different.

SHRIR, S PANDEY : What are the
criteria to be considered before letter of
intent is given ? What are the salient
points 7+ Is it like, “raw material, location,
employment etc ?

MR.'SPEARER : You Have answefed
yourself | '

SHRI MOINUL HAQUE CHOU-
DHURY : There js the question of the.
availability of raw material, Thé mext point
is whether the State Government is agreeab ¢
to make available raw maierials, Fores
is a State subject. ' Allo, erfployment
poteatial and location factars’ are cansle
dered.  We have to consider whether it.is &
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large house or not, All these factors are
taken into account,

Capacity of Telephone Exchanges of
Delbl, Bombay snd Calcutta

+

“'e366. SHRI R.S. PANDEY :
SHRI P M. MEHTA :

Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) whether the present capacity of
Telephone Exchanges in Delhi, Bombay and
Calcutta cannot cope with the increasing
demand of people in these metropolitan
ciues for new telephone connections ; and

(b) it so, whether Government ha/e
made an assessment about the demand for
new telephone connections with a view (o
expand the capacity ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI KEDAR NATH SINGH)
(%) Yes, Sir. It is true that the precent
capacity of telephone exchanges in Delhi,
Bombav and Calcutta cannot cope up with
the demand for telephone connections in
thege cities.

. (b), Telephone demand 15 assessed
annuallv at these as well as all other places
ip-the country to plan for expansions. But
due to hmitations of resources the develop-
mehit cannot keep pace with the rising
demapd.

Far the country as a whole the waiting
peniod generally continues to be of the order
of4to 5 years. The expansions planned
for Delhi, Bombay and Calcutta upto
1973-74- which will become available pro-
gressively by 1976-77, are expected to meet
the Yemand received upto 1972 in these
plages.

'

*SHRI JYOTIRMOY BOSU: Thisis
addressed to the Minnter of Communica-
tions. Why is he answering ?,

MR, SPEAKER : He has mentioned...

« SHRI KEDAR NATH SINGH: Iam
answering on his behalf .

SHRI R. S. PANDEY : Since the
M}nl-ltor of Communications is not available,
1 defer iy supplementary,

MR SPEAKER :

The Miniiter replies
the question very well,

CHARITRA 23, 18%4 (SAKA) Oral Answers 10

DR. RANEN SEN : Does the Mimister
know that under the Calcutta District
telephone exchange, there arc more than
one lakh applications for telephones pending
for the last few years ? How many have
been supplied with telephones duting fhe
last two years ?

SHRI KEDAR NATH SINGH : The
waiting hst was 20,953 as on 31st December

MR. SPEAKER : The hon. Member
may kindly give separate notice of the
question.

DR. RANEN SEN : The hon Minister
was replying to the question, but you have
intervened.

MR. SPEAKER :
gIve separate notice.

It is much better to

DR. RANEN SEN: He was giving
some answer. but we could not har 1t

MR. SPEAKER : It was only a general
reply.

SHRI SAMAR GUHA : May 1 diaw
your attention to the other parts of the
question which include Bombay and
Calcutta 7 1 am one uf the members of the
Telrphone Advisory Committee, and I know
the condition 1n Caleutta. Therefore, 1t 18
a very importat question 1In Calculta,.
thousands of applicatione for telephone are
pending, and the people are gettng a lot of
trouble. It would have been much better
if you would have instructed the hon
Minaster to transfer the question to the next
wetk when the Mimister in  charge could be
present here and give a proper reply to the
question. What aiswer can he give if 1
put some questions tv the Deputy Minister
of Parliamentary Affairs ? Thereiote, 1
appreciate the stand taken by my hon
friend Shn_ R. S Pandey not to ask any
questidns on this today It is very 1mpioper
to have admitied this question for today,

SHRI JYOTIRMOY BOSU - Will the
hon Minister kindlv tell the House how
many applications in general category as
well as under the OYT scheme are pending
in Calcut*a as well as m Bombay singe the
last three years ?

SHRI KEDAR NATH SINGH : |
want notice of the question,
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aperdt wraiwdt awr e
fawrdl ¥ fpelt wr win

©367. ot wtwey Fag sz : a1 07
wedfy 7 aaTd & gur &0 fie

(¥) ¥ g & Ffwa @
fras afrma sl gm0 s & fg=lY # @
w § T Wi %1 feay wfama &
s farmar g,

(&) ®r wmzamdr fasmn # o
fe=ft & 1 F) Fgrar ] & fag FwIC
T o1 sygeqr ¥  ; Ak

(w) afe g, &t sa gEw ard
wr §?

T Ay ot wfaw fawn ¥
v vt (s e fame fawl) ()
safa £ a1 gawar 7 wfigad §
AT AT aamar ar gwar fEeg @y
wawr ¥ fed & ot ¥ wfas qfe
gt & aufs vyt afafraw & adw
®ANT §FEIT & TAT FHATN B FGR
wrd § fe=lt waar F'FS 1w FE
¥t wraewar @ 1 3g 3fg w8 arg ¥
af-fafrar @Y ¢ f& @ sgurii &
geur, foa¥ feequr agr meler-dEa A
fesdt w1 o ghar @, 3 .70 # 250
& ag®T 31-3-1971 # 356 & whr
aar Tog FIFTA[HT T A #y fgey
8 IxyE 9A A AEr 1969-70 ¥
37,532 & /gFT 1970-71 & 49,552
gatg.

(=) stz () : fgedt wrdt @i &
fegfs & @@ & woar oo fgror-
o anand ferd &, wgaT fer
nqr ¢ fs ¥ oot wfafoaw & @1 9¢
#T TN FT GIEA K G978 q@AT
& fat agfes sarafes qaY &)
gfafewa 3

W ooy Fag fese : e wi-
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fran & gua=st faah w=vida af qoerdl
gereal #y fgdt § worea 39T wTwww
97 ¥ A% ¥ AT qEy oy wafe qg
twe & mivfags ddde ¥z e g
& & & o wrgar f e ow ¥ g Aw
TAEATE A7 ¥ T gW A% @H
F1awq § #df agt sar omar ? g W
yFTgA & gt ¥ fawwar ¥ AW
feedt % Wiy waaT I9% wrg Fsar W)

st o fram faaf @ 2, @
FIqA & qUET T UET FF ¥ A
# wraY § 1 Rl a% AgATE F1 A §
Tt ¥ s & fao agy gfeerd
agrg & « FaardY ot weq@at 8 AR
W & fay afad N fagfa o af
2 1 ux fadry ygTar sraw fear wn g
faair art franl w1 wgae fear e
T &w a7 § For yafy gl &

ot atex fag faez : @ gAwrCEw
A ¥ wgr wrar g & wrt fgrdr
oY s & gay fieaay Fear @r g 3,
arg g arg @ 930 W A% 9§ Ay
WA g AT A ag & wE A &
areh & Nag Na seias s ¢ ?

W) vm faare fael : sada szw
3 frg wrw w1 3@ fear qg ad ol
21 S sy erfom fear mar § wwd
agfeqal oY o foar o @ &1 W
safea foges fod ord § ooy wvdwar
® art ¥ qur eqr THAr yrAr 1 e
N &aw searfy faaar § 7g ST A<y
® wiawrfy & w89 § )

A grw fegrd wedd : wht TR
agizn 7 vgr fe wAaifEl # @@ @@
#ge g fr xafsag & fipll & o
R ffegamsgor § s N
werd fpd ¥ wx wear wrgh §
o &Y Frearfge fear amar § @ owd
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wgrarm s M Fw IER Gl A
firar & Juwr oz wd ¥ wgAE R
eed Wrd ? gy avg ¥ #f [ray AT T
% oy ok § A aor Wft N gw wewew
# 9r€ srdar 77 & fag darc g ?

o} vrer fawre fawf @ & gawar g
fr arafg qeza ¥ O ad wE R Ag
aeqqat aff & 1 39 TH FF N N aF
art aad aff W & 5 fedr eafea
#Y tq a7y ¥ Freearfea fear smar @
rex fagda ot wfewrfaf &t q@
wg raear & fs 3 Gt ar wad
fedt W wigr ¥ g7Hrd w1 FL M
yfaert fsdt & ofifaa adf § 7%
Fagqe & far @t afa? gk 2w
wify fgt § qare e @@ 3asr w5y
¥z FAT ot wfagd &1 gwd fed
smafra Y fagemfgys & F1 @ A
F3AT AfFA otar KY wyr o wfasrd
et & aficfaq 7@t § Ty o gfawr @
WY Owe sgtA wwEr w@iAr § W
wafwy fegdt & dare fer o wfead
st g &1 wEN A wIAT FYA
wrar § 1

ot wew fagrdt arwdd - A WA
&7 IO Y faar qar | wr WIHC W
7z Wy & fr N serd R & s
war 3e §t vy wdw fF ag WA
feoqglt w'deRt ¥ W aTFT @A 7

ot ow frare fawf : et & dare
¥t af fecafirdl ar arif w7 AgTE FQ@
& forg g o% srwa § wgme afwerd
Frgwa e n @ § wfg & s
e { amw wf) a7 g weha T8 g

st siwe zow fag : wa f@=hr
wafy wr &Y wsz gere ol o feward 2
gt § fe forw aeg & Tow W agew
R0 F goz foar &1 agt ol g

CHAITRA 23, 1894 (SAKAH)
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NI oTN F FM 0w ged-
Azt gaa #1 g Iy gl A Fear
Afer Fox 8 s &7 I wgar fr
fadeif & qraygz o o Al & Seeww
& woow ¥ fedt qaifasrd #Y wa aw
i dfer Frar § ar adi ?

oY iR frara faef : Y seaaT 4
AT gAI or® af & ol gafan zfea
FC FT 9 § 92 A Par 1 w@wAg
gaeq ¥7 92 wo fx et sufigr =) fedh
# frmy ot s v & fag gfea
fear AT & @t Adf & 1 wwdAlm
gaey % ara afz v &N wrasrd @ A
az s ¥ 7 )T I9F IO A FOH
garfag sraarEy & st

=} farg gaTe arew : oF gafa A
ag sarT Y & fr oY ax =y A fordy
sRTAR I T g 1 oF
7z off 99 wagswar A ag § v @ I
Ty ary safed § ¥ A o gldr ¥
A w1 & Ieq® FET AT O IT®
Htgearae Y § A@ 1 9g avara
&% & Afes ) Mo safeal F w7 w73
@a I wrawea awfafs @ ar *=hw
faFt & &t s § A fedy & s
FLT Al ® ggAg A9-9q 7§ famar
wafs s ardi &1 ag fawar & @t
w1 g8 wEarE € @ 9N aPw w7 1
arrerd & ? afe &, &t gw wfef At
oY F4 IF FE HN?

wTIR AET : WY (R ATAETD
qA%, I T FHR |

SHRIR. P. ULAGANAMBI : s it a
fact that the Government of India issued a
notification to all the Central Government
departments to insist on the non-Hindi-
speaking people to study Hindi and also
withhold promotion for not studying Hindi
forward to give equal steius to all
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national languages accepted in the Consti-
tution and alvo remove the special staius
given in the Constitution for Hindi.

SHRI RAM NIWAS MIRDHA : The
present policy of the Gowvernment is that
Hindi as well as English should be used for
carrying on the administration in the
Central Government, and ] am not aware
of any deviation from this rule. There is
no question of insisting upon the people to
learn Hindi Wec have a Hiodi teaching
scheme of which a large number of em-
plovees are taking advaniage But there
is no question of punmishing any one for
not knowmg Hindi.

SHRI R. P. ULGANAMBI : Sir,
what 13 the answer to the second part of
my question 7 The question was, whether
the Government of India will come forward
10 vne egual status to all the national
languapes accepted in the Constitution and
remove the special status given in the
Constitution for Hindi.

MR. SPEAKER : Of all these langu-
ages, there is only one national lang Jage.

s} WIMEA W WATE | AHAG 7o
AT T AA G WGT F gAT A T
& safy ate wins s 11 8 s=@
g wTAAr wrgat § fF a1 AT F=am
aegez § fr oz wfas faga & w@r @
A ga%k audq § og7 wiwe gafr &y
:fez & qgicq § ar 9§ ) NT WA FJA@H
3 wramEar g 7

=t v frar fawt : & adig @gen
Y wrasT A agwa g R owEE AR oW
#nr gufa st &, AT Tfgd v /-
FI7 g FT W R 1

Impact of Farm and Home Cells
Broadeasts over ALR.

#*368. SHRI R. P. ULGANAMBSBI :

Will t ¢ Minister of INFORMATION

AND BROADCASTING be pleased to
state ©

. (a) the salient features of the study of

fistening habits and conditions {n the ryrai

. areas Farm and Homo, Cells. broadeasts of

All India Radio in linguistic regioas dssign-
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ed by the Indian Institute of Mass Gom-
munication ; and T
]

(b) the impact and motivational value
of the programmes and changes™in Yhe
listening pattern on account of the preva-
lence of transistor sets ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY): (a) and (b). The study
designed by the Indian Institute of Mass
Communication was intended to cover
inventory of the total listening timé, the
scale of preferences in  the items of Farm
and Home programmes, break-up of the
socio-economic background of the audierce
in relation to preferences, the aggregare
expectation from Farm ard Home pro-
grammes and the effect of individual owner-
ship on the scale of preferences. The study
could not, however, be undertaken by the
Institute due to paucity of resources.

SHRI R. P, ULGANAMBI : This is
a very important study. Before the study
was proposed to be undertaken, was not
the budget of the Institute carefully analysed
and apportioned for the various study
progtammes ?

SHRIMAT] NANDINI SATPATHY :
1 agree with the hon. Member that it is an
important study no doubt, but we have to
take into consideration the resources posi-
tion, Itis not that no study is going on
about it. Actually, as far as this farm and
home programme is concerned, we are
getting a number of letters from listeners,
which is one way of assessing the opinion
of the listeners about the impact of the
programme.

SHRI R, P ULAGANAMBI : What
was the budget of the Institute in the year
in which the study was Proposed to be
undertaken, and how many studies were
undertaken in that year 7 When will the
studies be undertaken ?

SHRIMATI NANDINI SATPATHY :
That is not related to the main question,
but actually, the budget estimate was
Rs. 1,41,200. It was not posmsible for the
Institute with its limited budget to carry on
this study, and they do not propose to
carry on this research even this year., .

SHRI R, P. ULAGANAMBI ;' 'Sir,
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this is a relevant question. How many
siudies were undertaken, how many were
completed, and when wili the study be
undertaken ? This is a relevant question.

MR. SPEAKER : She says that the
budget did not allow further studies.

SHRI R. P. ULAGANAMBI : How
many studies were undertaken within the
budget and how many were completed ?

SHRIMATI NANDINI SATPATHY :
This question is related to the farm and
home progra nme study to be carried out,
which was intended for the farm and home
crogramme. Besides this, the Indian Insti-
tute of Mass Communication has so far
conducted one study entitled home and
farm study at the village level in 1966,
They ha e also their own programme which
I do not have with me at the moment,

Development of Indigenous Satellite
Launch Capabiiity

*369. SHRI V. N.P, SINGH: Wil
the Minister of ATOMIC ENERGY be
pleased to state the progress made so far
towards developing indigenous satellite
launch capability with particular reference
to control and guidance systems, rocket
fabrication and rocket fuel ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): A large number of High
precision and sophisticated components and
assemblies neceded for the control and
gu dence system of the satellite launch vehicle
has been successfully developed and some
of the components flight tested. Work is in
progress on the augmentation of engineering
and laboratory facilities to support the
development progra.mnme.,

Large size rockets will be meeded for
satellite launchings. Rockets upto 125 mm
diameter have already been flight tested
from the Thumba Equatorial Rocket
Launching Station and rockets upto 560 mm
diameter will be rested from Sriharikota
Rocket Launching Station. Ro-kets larger
than $60 mm diameter are under develop-
ment, The Srihariknta Station. from where
the first Indian satellite is proposed to be
launched, hecame operational on 9th
October, 1971.

Rocket fuel for smail size rockels is
already betng prodaced at the Rocket Pro
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pellants Plant and Thumha, Further
research and  develonment of pronellants
with a wide range of burning rates and
cnergv levels have heen taken up at the
Snace ‘Science and Technnlogv Centre at
Thumha. A Propellani Fuel Comolex for
manufacturing a large varietv of pronellant
fuels for the satellite launch wvehicles is
being set up at Thumba.

SHRI V N. P SINOGH: 1Is it true
that the failure of the Menaka rocket on
15 February was due to excessive pressure
in the chamher 7 If so, does it mean that
the nropellant produced by us is defective
and does not have even burn-out rate and
we have no control equipment for the
same ?

SHRI K. C PANT : These are highly
involved complicated, sophisticated scienti-
fic ins‘ruments, These rockets are being
developed at Thumba with the help of
know-how from abroad also but developed
from scratch. 1 have myself visited the
place and seen what a magnificent job is
being done by our ysung scientists there,
They are not afr id of learning by doing
things themselves. Occasionally there are
bound to be some failures and misfirings,
but on the whole, the achievement of
Thumba is very satisfactory. The develop-
ment of this particular programme is wholly
satisfactory.

SHRI V. N. P. SINGH: Have we
been able to develop indigenously inertial
guidance equipment and on board miniatu-
rised computers ? If not. on which country
do we depeid for the supplies of these
equipments ?

SHRI K. C. PANT: 1 said in my
main reply that a larce number of high
precision and sophisticated components and
its assemblies needed for the control of the
guidance system and the satellite launch
vehicle has been successfully developed and
some components flight-tested. T am wvery
happy to tell mv hoy frien!that many of
these components have been developed from
scratch at Thumba.

SHRI VAYALAR RAVI : The Pro-
peller Engineering Division has spent nearly
20 million rupees on reseirch work. Has
that research yielded anvresult 7 Isita
fact that the head of the Propeller Pngl-
peering Division is no' prongrly qualified
for that poat 7
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SHRI K C. PANT * 1 cannot say off
hind about the qualifications of that
scientist. 1 can look into this.

SHR1 C. K. CHANDRAPPAN : s it
4 fact that the Government have dccided
tv shift the rocket launching station from
Thumba to elsewhere 7 If so, what is the
rcason for that 7

SHRI K. C. PANT: There is some
misunderstanding behind this  question.
There is no question of shifting what is
Already there at Thumba. Only, a racket
launching station is being developed at
Sriharikota island from where rockets are
proposed to bhe launched. It does not mean
that the existing facilities at Thumba are
heing shifted.

SHRI SAMAR GUHA : Has the
rocket launching site been used, or will it be
used, for developing long range missiles and
also making experiments for that ?

SHRI K. C. PANT : It is a launching
site for the satellites. 1 think it has got a
long enough range for that,

SHRI SAMAR GUHA : Is the rocket
launching site being used for development
of the missiles for defence purposes 7 Why
do you avoid that question ?

MR. SPEAKER :
of your questions.

No more rocketing

Non-Utilization of Funds by Backward
States

*370. SHRT N. E. HORO : Will the
Minister of PLANNING be pleased to
state :

a) whether a number of backward
States have not fully utilised the develop-
ment funds attotted to them ;

(b) if so, the names of those States and
the amounts which have not been utilised
by them and the time extended by the
Central Government for utilising the funds
by these States ; and

(c) the reasons for the non-utilization
of fuads by those States and the steps
Government propose to take in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOWAN DHARIA) : (2) to (e During
tho first thres years of the Pourth Plan
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period § e, 1969-70 to  1971-72, shortfall in
total nlan expenditure is anticipated in only
3 backward States—Bihar (Rs, 5.3 crores),
Assam (Rs. 2.3 crores) and Nagaland
(Rs. 03 crores)- As the Plan outlays are
fixed for the entire five year period, there is
no question of extending the time limit for
utilisation of plan funds which have not
been spent during one or other of these five
years.

The anticipated shortfall in plan expen-
diture in the case of Nagaland is negligible.
As regards Bihar and Assam, the main
causes for the shortfall in plan expenditure
are : reduction in the States’ own resources,
shortage of key materials, dislocation of
work on account of floods, political
instability etc.

Implementation of State Plansis the
responsibility primarily of the States
concerned and the State Governments are
requested to remove impediments in the way
of proper implementation of their Annual
Plins. The Planning Commission also helps
the State Government from time to time n
this regard.

SHRI N, E. HORO : My specific ques
tion has not been answered. The Ministe'r
has made a general rcmark. My specifi®
question was whether the funds allotted foT
development work have been utilised or not.
The Minister says in his reply that for
Assam and Bihar one of the reasons for
shortfall in plan expenditure is non-availa-
bility of resources in the State, In view of
this, would the government give more help
to such States in order that they get
sufficient funds to carry on their develop-
ment work ?

SHRI MOHAN DHARIA : In my reply
I have said that the funds allotted to these
States have been wtilised Naturally, so far
as monetary expenditure is concerned, there
are no short-falls. About the other supple-
mentary, it is the policy of the Central
Government to give assistance tn the extent
possible according to the formula evolved by
the National Development Coungil.
Naturally it is for the State Governments
to have the plan properly implemented.
There is also the question of raising resources
within the State itself. Unfortunately, in
some cases they were not properly raised
and there were short-falls,

SHRI PARIPOORNANAND PAINULI:
In view of the fact the intra-State roglonal
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imbalance continues to increase, would the
Planning Ministry take up the implementa-
tion of the plaa, especially in backward
regions like U.P. Hill areas ?

SHRI MOHAN DHARIA : Itis not
possibie for us to tahe up the lask of imple-
mentation of the Plan, but we arc trying to
evolve a mechanism whereby proper imple-
mentation of the plan is made So faras
the hill areas are concerned, the Planning
Commission 1s now very much engaged in
the exercise as to how we can form a cell
for these hill aress and how we can raise
the Infra-structure there for the proper
development of backward regions, wmcluding
the hill areas,

SHRI NAWAL KISHORE SINHA :
May I know whether one of the reasons
for the short-fall 15 the pattern itsell to
supposed have been evolved in the National

Development Council, referred to by the hon.
Minister, for giving assistance to these States
specially in the eastern region and whether
the terms for realisation of loans ete, from
those States, the conditions of subsidies and
other things without taking into consideta-
tion their situation also stand 1n the way of
proper implementation of the plan in those
areas ?

SHRI MOHAN DHARIA : Thss
formula has been evolved by the National
Development Council, which consists of all
the Chief Ministers. Even then, it will be
one of the tasks of the Fifth Finance Com-
mission to go into it and take consideration
the special problems, particularly of the
Fastern region. 1 have no doubt that a
proper and sympathetic approach would be
taken by the Government in this matter,

Y TwrEATT SRl AT SR
@y fF YT W@ ST ¥ FE qedl A
w9} $1 sRAAE A8 far § sAar
wrgar g 5 9 79 Ffsars #) d@d g
se %4t IaF wfa w1 gEr Afs sgargd
% I8 @ @) F) WAFFA T
aex fag &% WX SEE 94 AT A
TG FT N G TF 7

SHRI MOHAN DHARIA Thitisa
very valid question, We are now trymg to

see that the assistance given to the Stule
Goveramenty i» pecessanly used for the
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projects concerned, We shall take steps
in that direction.

-{t WrilTe WA weA S A aqra
¢ fF & g7 wodl § 97 g &9 ad
& qrar #1fs g7 Twdl & qrg &raA) 7
Fg &I O | gAE wErar awArfr
afrqar N Y & s s g
w7 Tad warar ag o afcfafy amd
FffFaq Ay egfa Q7 § ag A
Tsal ) uevedz awy gy Af fAEA §
FTQ A 9% a1g fasira a8 a9y &
WM & FICW WA @9 A g qmar ? v
ggftny g ar @k A A F 7

SHR1 MOHAN DHARIA . 1 am nol
aware so far that it is becaus= of not mak-
ing the allotments in time that implementa-
tion has suffered. If there are any pointed
cases, we shall look into it.

SHRIMATI JYOTSNA CHANDA : 1
wani to know from the Government
whether they are aware of the fact that in
the last three Plans the Govermmnt of
Assam could not or did not utilise the
money and 5t lapsed ; and whether they
have sent any instruction to the Govern-
ment of Assam so that backward and Inll
arcas are developed 1n this Plan

SHRI MOHAN DHARIA : [ have
stated in my reply that the shorifall in
Assam is only to the tune of Rs. 2.3 crores.
It is not that way a very much sigmficant
shortfall.

SHRI SHYAMNANDAN MISHRA :
May I know whether it is not a fact that
the non-utilisation of available funds is
largely due to the fact that the allocation
of funds is made without any concrcte
schemes having been forwarded by the Siate
Governments ? ’ y

SHRI MOHAN DHARIA : It i the
plans which are formulated in the imual
stages and 1t is on the basis of the
formulated plans that the sums are allotted
There is no question of allotting sums
without formulating proper schemes. Tlicre-
fore 1 do not agree with that,

SHRI KARTIK ORAON : Herg u
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said, “Backward Stales”. A Stale may or
may not be backward but a region may
be backward In Bihar, fo. instance, Chota
Nagpur and Santhal Pargana, predominantly
inhabited by the Tribes, is a very backward
area, Now that the Chota Nagpur Santhal
Pargana Autonomous Development Authority
has come into being, [ would like to know
from the Government whether they would
like to allot funds under the State Plan
earmarked for the specific purpose of
development of these backward areas.

SHRI MOHAN DHARIA : [ have
already said that it shall be the endeavour ;
otherwise, it will not be possible to reach
these funds to those backward States and to
develop the backward States.

Wty wamear & gfagw
aswedt cafr qu qEW STHER
+
«371. & gEIT IO
it wsaw :

AT GWAT GIT SWITW 7+T 72 dard
# gar s fr :

(%) %31 3% wewET A Wi, 1972
¥ guar fear, af feedl, 7 wrdlg
wqar & zfog@ & @t ® wafg g
ST FIAeH qrafaa fayr ar

(w) ar a%a wrawa § sl s
et 1 geTgY QAT W9AT FAK ‘a7
g 9 fram, At &1 FE I
ur ; s afe ag, v @F @ FRQ
g; Uk

() 3% qx feaar sa7 gur ?

THE MINISTER OF STATL IN THE
MJNISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) . (4) Yes, Sir A Panormaic
Spectacie on Inaan Peoplea’ Struggle for
lndependerce was organised by the Song
and Drama Division ol the Mumnistry on the
rampans of Purana Qila during the period
January 2/ to March 13, 1972,

(b) The basic idea behind the programme
was to depict the struggle of the people
agsipst evil, untruth and oppression and
ok continuous fight for the right of
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freedom, liberty, equality and peace. The
programme was for a limited duration of
one hour in which the primary emphasis
was given on the common people. There
was no reference to Shri Lal Bahadur Shastri
or his slogan “Jai Jawan Jai Kisan" in it.

(c) The total expenditure booked up to
31st March 1972 on the programme is
Rs. °,97,088/- excluding pay and allowances
of regular staff.

ol wews Im @ Fegw wge,
wredtw wrefear gavw Y A o
sff &1 qETET AIEH, =To YW WA
wf 41, W= AT AT S tHo THo
Ty, ITN F FFE F1 9 s ag fear
men N umsga g f5 ana &
oaTa & S Q@r G fear war =@
qg SOT GaleWE g ! W7 W9 SEET
dranma g?

SHRIMATI NANDINI SATPATHY :
As 1 have already pointed out, the emphasis
was primarily on the common people rather
than on individual pervonalites and the
programme was developed around major
events and movements and no chronological
narration of history was attempted. That is
why not only Shn Lal Buhadur Shastri o1
Dr. Ram Manohat Lohia but a number of

names, which should have got a_ place in it,
could not get a place there,

st qaww wr WY egRET A
garar § fF 2,97 g & &t wwufw
& % af | W7 9y qew § fF @A o
FT 8T HT GRI T OT §, & gArC a9h
FAA0, APA-UW, gAY R Al g @
T ¥ qF ardt urf § ? Wy ag W awg
2 o afwafdl ol afvaael =1 g
Gar gt foar § ? wr w1 ww w9A
%1 3% ITAW T QX & A F 1w FA
& fon darc g ?

MR. SPEAKER : That is entirely a

different matter. It is pot a question ; 1t is
just passing uf some information.

SHRI 8. M. BANERJEE : 1 would like
to know whether it is & fact that this ‘was
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the first time when the entire struggle of the
oppressed people against the oppressors was
ghown in this Sound and Light Programme
from oar Freedom movement period to
Bangladesh Liberation movement, 1 would
also like to know whether it is a fact that
Pandit Nehru's voico was mentioned only
once at the time of the Freedom movement
Indira Gandhi's voice was mentioned only
at the time of the liberation of Bangladesh
when she declared that Dacca had been
liberated and the Pakistani Army had
surrendered, and that no other big leader's
name was mentioned. Secondly, I waat to
know whether this Programme is going to
be repeated again and again to inculcate a
sense of patriotism amongst young boys and
girls in this country.

SHRIMATI NANDINI SATPATHY:
As I already mentioned, we tried to make
the Programme around major events and the
movements of the common people were
given the emphasis in the whole Programme.
Within a short duration of one hour, it was
not possible to do more, As the hon.
Member mentioned, it is a fact that only
once Pandit Nehru's voice was mentioned
during the Freedom movement and the
Prime Minister’s voice was mentioned only
at the time of Bangladesh liberation. Besides
that, actually, when there were some cvenis
and people’s movement was thers, only the
slogans raised by common people, like,
Mahatma Gandhi Ki Jai, Pandit Nehru Ki
Jai, were mentioned. No other name was
mentioned,

MR. SPEAKER : Shri Vajpayee.

SHRI S. M, BANERJEE : I wanted to
hnow whether this will be shown again and
ugain. ‘That was my second question.

it aEm IO T HIET
srag ww §fe 1965 ¥ wrw@ F

qifgears q¢ o fewg sra o ofY, TG
fawa g evuafta weur At @ ? W @y
. faam faw ot wre agrge ool & AgE
¥ mex Y qf @, w1 o7 greft & &
ah gerw g fear w ewar @ ?
¥1.qg aw § fr gy @ o N W
wrivew  gdan ) wE § 2 % g 9
i wrrrqpe W gw Aaral A 2 Al
% ¥ Prwrera w1 waer Goar o1 g ?
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SHRIMATI NANDINI SATPATHY :
That is not a fact, There was no question
of omitting the names of any other leader
or personality. As I already mentioned and
Shri Banerjee also pointed out, the names
of Indira Gandhi and Pandit Nehru were
mentioned only once. Tt was not possible
to mention their names also again and again.
Only they figured when there were slogans
at the time of the PFreedom movement,
What the hon, Member said is not a fact.
I am sorry the hon. Member speaks that
way. There was no intention to remove
the names of some leaders from the mind of
the people.

Delbi Citizens Council

*372, SHRI SHASHI BHUSHAN :
Will the Minister of HOME AFFAIRS be
pleased to refer to the reply given to
Unstarred Question No. 472 on the 17th

November, 1971 regarding Delhi Citizens
Council and state :

(a) whether in view of the recent Elcc-
tions to the Delhi Metropolitan Council of
Pall:u', some changes are likely to be made
in the composition of Delhi Citizens
Council ; and

(b) if so, the nature of changes likely
to be made and the time likely to be taken ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): (a) The Delhi Administration
has intimated that at present there is no

proposal to change the composition of the
Council,

(b) Docs not arise.

sit wftr o © 9w 2g fadrara #\faa
ot o, 8% Yg3Ea, T ¥ ey
gy ) Iu¥ aga ¥ g3 A epiay
@ ay | (smawmw) FAET S Far §
e Y W—F w4 @ | AP
wfaw w1 7ar g off ger § s g
AT AT A § 1| @ Amos afiwg
w1 IP@ W@ AT A gowAfos oEar
a7 | ¥fpw gad I A& arw B, ot
arevarfas wwar 1 fadw w7 A §
) ey 78T F@ ¥ foleTre g A oy
off TTarT 9w &1, AN A/ IZFT AR
%) gaF froent ¥ et W @ ag
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aq afas & wfaw asar ¥ @ aifas &
niqE &, uT Y agwar guv AN @ 3
feafa & & snar [tgan g f5 a¥faa #1
g fExTaga @ g ar ad ?

WEqH RERT : T §IFT @A 7T
EE

o §E WE WA : AedeT REIEA,
AEAANT GEET FT AQAT F@AIE G AGY
g 3z N VAW wAma | G@A G
agr g

afsq ag o1 sfafa a@t @ I
ga® oftada 4t ama@sar gef ar 99
qr af@lde wadT fAa 3 A g
fe sar 21§ ofmds s@ a7 gEw@sar
¢ w3k ey B NawE wd ¢
ag IFA FEr

st mfw gow : & fas gaar w@A
angal g AR AT avd qeAwd fEar
fa st /1 ardt W€ &8 7 frwan go,
S & anwaifgs osar & fQdt @,
g%t 7@ Aafw oftgz ¥ war mar g,
w1g Wt 9% Fifaw g0 gEw s F w4
g 7 @, W @A &1 @A w4y
W T |

MR. SPEAKER : This 15 a suggestion
for action.

st ufe gow: % srErEs A
fasar =ifga

MR. SPEAKER . This s a suggestion

for action.

WRITTEN ANSWERS TD QUESTIONS

a9 Teg @9 & fag eg 1972-73
LAl O

@364, ol gw¥w @77 FYEWT : T
gwat Nt ag @ @ g w47 f5
§w Usw &A1 & fae atr am gy
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ag 1972-73 § fau wa aw =igha
draet o faadt ufa soo gy ?

drwey ey ¥ e g (oY
Aiga wifear) :

gifaw dlea: 1972-73—aw
mfag %
(vmer &)
1972-73
gatfea afveaa
1. woeamr fAgiar 300.00
g9 agz
2. g 153.29
3. greT 9T amy 49,00
gasy
4, feeel) 4100.00&
5, Mgr, Twa q4r 868.00
e
6. axra, wigada 45.00
ot fafasia §ig-
L
7. faeiuw 275.00
8. AW 300.00
9, gife3dr 300.00
g 6450.2%«

«4TF qfeqgT % ofsw w1 gigas
fa@ facelt wfcaga fwr S 3T &
1Z UY F Gy VAT F HT-
g femmT AT R )

Precision Instruments Factory in Kerala

*365. SHRI C. JANARDHANAN:
Will the Minister of INDUSTRIAL
DEVEI OPMENT be pleased to state :

(a) whether the decision of the Central
Government to set up a Precision Instrue
meats Factory in Kerala has undergone a
change ;

(b) whether the Central Government are
aware that the Kerala Goverpment have
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already acquired land for the purpose and
spent lakhs of rupees on the preliminary
work on this scheme ; and

(c) if so, the reasons for changing their
decision at this stage ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL HAQUE
CHOUDHURY): (a) No, Sir. As indicated
in the reply given to Lok Sabha Unstarred
Question No. 5312 on 20th July, 1971, il
and when the need for the establishment of
a second precision instruments unit in public
sector arises, an endeavour would be made
to set up the project at Palghat in Kerala
State, as originally intended.

(b) It is understood that the State
Government of Kerala has spent an amount
of Rs 21.81 lakhs on land charges and
water supply.

(c) Do¢s not arise,
Expansion of A.LR. Cuttack

*373 SHRI ARJUN SETHI : Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state :

(a) whether there is any proposal for
expansion of the All India Radio Station o.
Cuttack ; and

(b) whether the disputed land in question
has since been occupied by Government ?

THE MINISTER OF STATE IN THE

MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) Yes Sir. The present
transmitter at this station will be replaced
by a more powerful transmitter and a perma-
nent build’ng to house the studios and offices
constructed. The studio facilities will be
improved.
" (b) Possession of the land on which the
new station is to be constructed was taken
over by All India Radio on 24th December,
1971.

Setti~g up of Joint Ventures with
Hungarian Collaboration

+374. SHRI C. T DHANDAPANI :
SHRI P. K. DEO :
Will the Minister of TNDUSTRIAL
DRVELOPMENT be pleased to state :
(a) whether Hungary proposs to set up
Joint ventares in Indis 0n a massive scale ;|
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(b) if so,
proposal ; and

{c) the items to be manufactured in
India with Hungary’s collaboration ?

THE MINISTER OF INDUSTRIAL
DFYELOPMENT (SHRI MOINUL
HAQUE CHOUDHIIRY): (a) fo (c).
During the course of the Annual Trade Talks
with Hungary held in New Delhi in
January, 1972, the subject of industrial
collaboration between India and Hungary
was also covered. The progress of the
existing Indo-Hungarian ventures in India
was reviewed and the prospects of further
c>llaboration in the manufacture in India
of micro-wave tele-communication equip-
ment, lamp and lamp making machinerv,
seamless steel tubes and gas cylinders were
broadly explored.

a broad outline of the

Grant for Starting Functional Industrial
Estates in Kerala

*i7», SHRI'M M, JOSEPH * Will the
Minister of INDIISTRIAL DEVELOP-
MLNT be pleased to state -

(a) whether any financial assistance has
been sanctioned bv the Government of India
to the Kerala Government for starting
Functional Industrial Estates ;

(b) il so, the amonut asked for and the
amount sanctioned : and

(¢} whether Government propose to
grant the balince amount to the State
Governmeat ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL
HHAQUE CHOUDHURY) : (a) to (c). In
order to assist the educited unemploved, the
State Governments. including Kerala, were
asked to imolement certain specified schem s
within stinulated allocations which inter ali
included Industrisl Estites The scheme
envisaged the rei nhursement to the $tates of
the actvual exserditure incurred by them
during the fi sancial vear.

The Kerala Government intimated an
expenditure of Rs. 1570 lakhs under the
scheme to assist educated unemployed and it
has already been sanctioned

Commem rative Stamp for Army men
hilled in recent Indo-Pak war

*376. SHRI S. M. BANERIEE : Will
the inister of COMMUNICATIONS be
pleased to state :

(%) whether there is & proposal to take
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out Commemorative Stamp for those army
men who laid down their lives during the
14 day war with Pakistan ; and

(b) if so, when such a Stamp is likely to
be released ?

THF MINISTER OF COMMUNICA-
TIONS (SHRI H. N BAHUGUNA): (@)
Yes, Sir. Tt has been decided to bring out
a special postage stamp to commemorate the
role played by the three Defence Services
during the recent Indo-Pakistan conflict.

(b) The date for issue of the stamp has
not yet been fixed.
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Charges Agalnst Chief Minister of Haryana

*378. SHRI H. M. PATEL :

SHRI JYOTIRMOY BOSU :
will the PRIME MINISTER be pleased
to state :

(a) whether a number of Parliament-
arians and  Legislators from Haryaoa
rocently submitted a memotandum against
tho Haryana Chief Mioister, Shri Bansilal,
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to the President containing a namber of
charges of corruption and mal-administra-
tion ;

(b) whether a copy of this memorandum
would be laid on the Table of the House ;
and

(c) whethetr Government have examined
various charges made in the memorandum
and if so, reaction of Government thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THL DEPARTMENI OF PERSON-
NEL (SHRI RAM NIWAS MIRDHA) ; (a)
1o (¢). Two Memoranda of May 1969 and
July 1969 containing certain allegations
against Shri Bansi Lal, Chief Minister of
Haryana, and others, were submitted to the
President by Shri Bhagwat Dayal Sharma
and certain Members of the Haryana Legisla-
tive Assembly. Afier careful examination,
the allegations containcd in these Mamor-
anda werc found not to have been
substantiated.

Another Memorandum signed by Shri
B. D. Sharma, M P., and some others was
presented to the President by Shri Bhagwat
Dayal Sharma on the 27th October, 1971. A
further Memorandum was also submitted to
the President by Shri Bhagwat Dayal
Sharma on the 24th February, 1972,
containing certain allegations agaiost Shri
Bansi Lal and others. Some Members of
Parliament also invited the attention of the
Prime Minister to the Memorandum dated
the 27th Qctober, 1971, and the earlier
Memoranda. They also enclosed with their
letters copies of the Memorandum presented
to the President on 27th October, 1971 The
Memoranda of 27th October, 1971, aad 24th
February, 1972, in which request has been
made for the appointment of a Commission
of Inquiry are under examination. Since
these Memoranda are under examination,
it will not be desirable to lay their copies
on the table of the House,

Setting up of Cement Industry at Neem-Ka-
Tbana Kotputli (Rujasthan)

*379. SHRI NAWAL  KISHORE
SHARMA : Will the Minister of INDUS-

TRIAL DEVELOPMENT bo pleased to
state -

(a) whether there in any proposal under
the consideration of Government for setting

up & Cemeat factory at Nesm-ka-thsas or
Kotputli in Rajasthan ; and
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(b) if so. the salient features thereof ?

THE MINISTER OF INDNUSTRIAL
DEVELOPMENT (SHRI MOINUL
HAQUE CHOUHURY) : (a) and (b). Yes,
Sir. The proposal is for the setting up of a
cement factory in the private sector at
Patan in Neem-ka Thana Taluk of Sirhoi
district, Rajisthan with an annual capacity
of 7.35 lakh tonnpes at a cost of Rs, 135
crores,

Expansion of Paper Mills

*380. SHRI B. K. DASCHOWDHURY :
Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state :

(a) whether licences for substantial
expansion have been issued to some of the
paper mills to meet the shortage of paper
in the country ; and

(b) if so, the main outlines thereof ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHR1 MOINUL
HAQUE CHOUDHURY) : (a) Yes, Sir,

(b) Letter of Intent/Industrial Licences
have been issued, partly under the Crash
Programme for increase in production in
existing mills by installation of balancing
equipments and rationalisation of produc-
tion, and partly for setting up new units/
effecting substantial expansion in existing
units. The capacity expected to be established
under the Crash Programme and under
normal expansion schemes is approximately,
1,09,750 tonnes per &Bnnum and §5,73,925
tonnes per annum respectively,

Recruitment of Engineers o C, P, W. D,

2547, SHRI § D, SOMASUNDARAM :
Will the PRIME MINISTER be pleased to
state :

(l]_whether the Union Public Service
Commission recommends candidates for
recivitment as engineers and others in
vartous Government departments according
to the number of vacancies intimated by
them ;

(b) whether the various departments
like C P W D, directly recruit a large
numher of persons in relaxation of the set
procedures to do so ; and

(c) whether a lirea number of depart-
mentally orymoted Fxecutive Engineers have
some'ime back heen reverted in C P. W D,
in order to accommodate the direct Class |
recruits who passed  the Union Public
Servie Commission examination 7
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF Pi:R-
SUNNEL (SHRI RAM NIWAS MIKDH A):
(a) Recruitment of enginsers and others to
various Services/posts under the Central
Government is made by the Commussion :

(i) through competitive examiaations
held by them ; and

(i) by selection
interview alone,

In so far as recruitment by selection on
the basis of interview is concerned, the
Commission invariably recommend number
of candidates equal to the number of
vacancies reported for being filled through
a particular ‘Selection’ provided sufficient
number of suitable candidates are available,

As regards recruitment by competitive
examination, the Commission conduct
various examinations in accordance with the
provisions of the Rules for the cxamina-
tions notified from time to time by Govern-
ment in the Minisiry/Department concerned,
These Rules inter alia provide that after the
examination, candidates would be arranged
by the Commission in the order of merit as
disclosed by the aggregate marks finally
awarded to each candidate, and in that
order so many candidates as are found by
the Commussion to be gqualitied by the
examinauon shall be recommended for
appointment up to the number of umeserved
vacancies decided to be filled on the results
of the examination. The Rules alsa provide
that candidates belonging to the Scheduled
Castes or the Scheduled Tribes may, to the
extent the number of vacancies reserved for
the Scheduled Castes and the Scheduled
Tribes cannot be filled on the basis of the
general standard, be recommended by the
Commission by a relaxed standard to make
up the deficiency in the 1eserved quota,
subject to the fitness of these candidates for
appointment to the Scrvices/posts irrespec-
tive of their ranks in the order of merit at
the examination.

The number of candidates appointed
on the results of an examination conducted
by the Commiscsion does not exceed the
npumber of vacancies reported to the Com-

on the basis of

mission for being filled through that
examination.
(h) No, Sir Ad-hoc anpointments to

Class T and I1 posts can, hwwever, be made
in public interes' for a merind not exceeding
one vear under Regulation 4(1) of te Union
Pulilic Service Commission (Exemption
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from Gonsultation) Regulations, 1958,
Recruitment in relaxation of the prescribed
procedure can be made only if the relevant
rules provide for such relaxation. In so far
as C, P. W. D. are concerned, direct recruit-
ment at the level of Assistaot Executive
Engineer (Junior Class 1) and Assistant
Engineer (Class II) is made on the recom-
mendation of the Union Public Service
Commission only.

(¢) Twelve Assistant Engineers who
were promoted in the C.P. W.D. for
filling up ad-hoc appointments in vacancies
of Executive Engineers meant for Class |
direct recruits were reverted in 1966-67 to
make room for the latter.

Administrative Reforms Commission’s
Recommendations on Avenues of
Promotion for Engineers

2548. SHRI S. D. SOMASUNDARAM :

Will the PRIME MINISTER be pleased to
state :

(a) whether the Administrative Reforms
Commission had made certain recommenda-
tions regarding the provision of more
promotion avenues to the Engincers who
perform well in their service career than m
academic career ; and

(b) if so, the relevant portions of the
recommendations and the action so far
taken by Government to implement them ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL (SHRI RAM NIWAS MIRDHA) :
(a) There is no specific recommendation to
this effect, in the Report of the Adminis-
trative Reforms Commission on Peisonnel
Administration.

(b) Does not arise,

Wrong Delivery of Money Orders in
Bibar in 1970

2549, KUMARI KAMLA KUMARI :
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) the total number and names of
cases of wrong delvery of Telegraphic
money orders/money orders separately
throughout Bihar, District-wise, which have
peen brought to the notice of Governmeat
during 1970 and the amount involved
therein ;

(b) the total amount paid back to the
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senders together with the names as also the
total oumber of pending cases ; and

(c) the number of persons against whom
action has been taken as also the nature of
action taken in this regard ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a) to
(¢). The information is being collected and
will be placed on the table of the Lok Sabha
in due course,

Setting wp of Industries in backward
areas of Chotanagpur and Palamau
by Big Business Houses

2550, KUMARI KAMLA KUMARI :
Will the Minister of INDUSTRIAL
DEVEL.OPMENT be pleased to refer to the
reply given to Unstarred Question No.
2332 on st December, 197! regarding the
setting up of industries in backward areas of
Chotanagpur and Palamau by big Business
Houses, and state :

(a) whether the information
been collected ; and

(b} if not, the probable time by which
it would be collected ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(2) and (b). The Government of Bihar have
stated that no instructions have been issued
to the Tatas, Birlas, Sahu Jain and Dalmia
for establishing large scale industries in
Chotanagpur and Palamau, It is not the
practice for the Government of India to
instruct business houses to set up industries
in any particular area. However, applica-
tions received from all entrepreneurs are
considered on merits and in accordance with
existing policy. A list of iicences and
letters of intent issued from 1967 onwards
to larger houses for locating industries in
Bihar is laid on the Table of the House,
[Placed in Library, See No. LT—1722/72)
The Bihar Government have not reported
that the people of Chotanagpur are not
getting employment,

Appointment of Commissions by Government

2551. KUMARI KAMLA KUMARI :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) the total number of commissions
appointed by Central Government undes the

Commissions of Inquiry Act during the-Jest
fwo years ;

has since
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(b) the expenditure incurred thereon
during the aforesaid period, Commlssion-
wise ; and

(c) which of the Commissions appoint-
ed by Central Government are functioning
#t present ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA): (a) to
(c). The information will be collected and
laid on the Table of the House.

Loss Incurred by Central Government
Employees Consumer Cooperative
Soclety Ltd., New Delhi

2552. KUMARI KAMLA KUMARI :
Will the PRIME MINISTER be pleased to
state :

(a) the total amount of loss incurred so
far by the Centra! Government Employees
Consumer Cooperative Society Limited, New
Delhi ; and

(b) the steps taken by Government to
improve the state of afairs ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOMF AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a)
Total foss incurred by the Society till 30th
June, 1970 was Rs, 27.72 lakhs.

(b) Following steps were taken by the
management to reduce the losses :
(i) Ciosing of un-economic stores ;

(ii) Checking of pilferage of goods by
the employees ;

(iii) Reduction in over-head charges by
exercising economy in expenditure ;

(iv) Rationalisation of purchases by the
sooiety,

The position has now considerably
improved. The accounts of the year 1970-
71, when finalised, are likely to show
profits.

Development of lndustrially backward
Districts in Blhar

2553, KUMARI KAMLA KUMARI :
Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state :

(a) the number of backwasd Districts
selected for speedy industrial development
in Bibar ; and

(b the outline of finsncial snd other

.
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incentives proposed to be extended for thar
development ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHFSHWAR PRASAD):
(a) and (b). Certain districts/areas have been
selected for the grant of a Central subsidy
amounting to 1/10th of the fixed capital
investment in respect of new units, or sub-
stantial expansion of existing units, upto a
fixed capital investment not exceeding
Rs. 50 lakhs. The detils of the scheme
have been published in the Gazette Extra-
ordinary dated the 26th August, 1971, Two
districts, namely, Darbhanga and Bhagalpur,
from Bihar qualify for this subsidy.

Finance at concessional rates is available
for industries to be set up in about 219
selected districts designated as backward
throughout the country., The following
districts from Bihar are eligible for this
congession.

Darbhanga ; Bhagalpur ; Santhal
Parganas ; Champaran ; Saran ; Saharsa :
Purnea ; Palamau ; and Muzaffarpur.

Besides, Government are also operating
rural industries projects for small industries
in 49 backward areas including 5 areas from
the districts of Santhal Parganas, Darbhanga,
Ranchi, Shahabad and Gaya from Bihar,

The Industrial Development Bank of
India has carried out a survey of the State
and a report has been submitted to the
State Government.

It is expected that the State agencies
and entreprencurs would take advantage of
these facilities/concessions and sst up
industries in various parts of Bihar.

Pending Applications for Telepbone
Counections in Kerala In 1971-7T2

2554, SHRI VAYALAR RAVI : Will
the Minister of COMMUNICATIONS be
pleased to state :

(a) the total number of telephone
connections given in Kerala during the year
1971-72 and the number of peading applica-
tions ;

(b) whether there is an aboormal delay
in giving telephone connections after receiv-
ing applications if so, the reasons therefor ,
ad

(e) the steps taken to speed up the
process 7
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THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)
No. of telephone connections given 1n
Kerala during 1971-72=4,357

No. of pending applications as on
31-3-72e=12,478

(b) Yes. There is a general shortage of
exchange equipment and other essential
stores in the country as the demand for
telephones far exceeds the produvction. The
delay in provision of telephones is in Kerala
is also due to shortage of exchange capacity,
underground cables and linestores,

(c) Efforts are constantly made to meet
the demands to the maximum possible
extent within the available resources Steps
have already been taken to arrange for
additional exchange capacity and under-
ground cables for providing more cannections.

Utilization of Mincral Deposits in
Coastal Area of Kerala

2555. SHRI VAYALAR RAVI : Will
the Minister of ATOMIC ENERGY be
pleased to state :

(a) whether Government are aware that
4t’sizeable portion of the valuable mineral
deposits in the coastal area of Kerala will
remain unutilised for several years al the
present rate of utilization by the exisung
plants ;

(b) if so, whether Government propo e

to start new plants or expand the existing
plants ; and

(e) if so, the outlines of the proposals ?

THE PRIME MINISTER, MINISTER
DF ATOMIC ENERGY, MINISTER OF
ELICTRONICS, MINISTER OF HOME
BFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING
SHRIMATI INDIRA GANDHI) : (a) Yes,
Sir.
(b) and (¢) Indian Rare Earths Itd.,
B nu e sector company under the admini-
Btrative control of the Department of Atomic
Encrgy, have set up a Miacrals Sand
Beparation Plant at Chavara to produce one
lakh tonnes o! Ilmenite per annum, besides
small gnantities of other minerals. Indian
Rare Earths Ltd have plans to expand the
capaciy of the Plant to produce about two
Iakh tonnes per anuum of Ilmenite in the
pear fu'ure, depending on the demand for
Jimenite. In addition, the Keralz State
Industrial Development Corporation are
planning 1o set up a plant with a capacity of
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one lakh tonnes per year to cater o needs
of the Travancore Titanum Products Ltd.
and other mineral based industries in Kerala.

Increase in Revenue of Newspapers

2556. SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state :

(a) the extent to which circulation and
advertisement revenue of newspapers has
gone up since the constitution of the Secord
Wage Board ; and

(b) the extent to which this increase in
revenue 18 offset during the same period due
to increase in cost of production, increase in
wage bill and payment of bonus ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAMA
BIR SINHA) : (a) and (b) Government
have no information on the subject.

Import of Uranlum .
2557. SHRI BISHWANATH JHUN-

JHUNWALA : Will the Minister of ATOMIC

ENERGY be pleased to state :

(a) whether uranum is being imported
for being harnessed in the atomic energy
plants m the country ; )

(b) whether the reserves of uranium in
the country are suffiient enough to aveid
import from any foreign country ;

(c) if so, whether any assessment has
been made to find out the total reserves™
ava'lable within the country ; and

(d) if so, what steps are beig taken to
harness the resources and to what extent
the harnessing of the country’s resources
will avid import of uranium ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY. M'NISFTER OF
EL ECTRONICS, MINISTFR OF HOME .
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING (SHRI- -
MATI INDIRA GANDHI) : (a) Enriched
uranfum is being imported from U SA.
for the Tarapur Atom:c Power Project.
Half the initial natura! uranium fuel for
the Rajasthan Atomic Power Project unit
No. 1 has been imported from Canada.

(b) Yes, Sir. Exceat for enriched
uranium required for the operation of the
Tarapur Atomic Power Station,



41 Written Answers

(¢) Yes, Sir.

(d) While a number of uranfum depo-
sits of different sizes have been found in
the Singhbhum Trust Belt of Bihar. The
Jaduguda uranium deposit has been develop-
ed into a full-fledged mine and is being
commercially exploited by the Uranium
Corporation of India Limited—a Public
Sector Undertaking under the Dcpartment
of Atomic Energy. A mill for processing
the ore from the mine has also been set up
and is in operation. The mine and mill
at Jaduguda are geared to meet the present
demand for uranium in the country and
the mill is able to handle upto 1000 tonnes
of ore per day, The guestion of Increasing
mining as well as processing facilities for
uranjum at Jaduguda and other locations
is constantly under review, taking into
account the likely demand for uranium for
the present and future power reactors. The
second half of the instial fuel and the full
amount of the replacement fuel required for
Rajasthan Atomic Power Project Unit No.
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requirements of Rajasthan Atomic Power
Project Unit No. II and the Madras
Atomic Power Project will be met from
indigenous sourccs.

Utilisation of Capacity in Car Manufacturing

Indnstry
2558. SHRI ISHWAR CHAUDHRY
Will the Minister of INDUSTRIAI

DEVLLOPMENT be pleased to state .

(a) whether the existing car manufac-
turing plants are fully utihsing their capa-
city ; and

(b) if not, the steps taken by Govern-
ment to ensurce full utilisation of theu
unused capacity 7

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DFVEILOP-
MENT (SHRI SIDDHESHWAR PRASAD)
(a) The achievable capacities of the three
car manufacturers and the production
achieved by them during the last three

1 and the imitlal and replacement fuel years is indicated below :
sk Name of the Achievable Production
No. manufacturer capacity -
1969 1970 1971
1. M/s. Hindustan 30,000 21,641 23,325 25,657
Motors Ltd., Cars per annum
Calcutta
2 M/s Premier 14,000 12,218 12,054 12,821
Automobiles cars per annum
Ltd., Bombay
3. M/s Standard 3,400 1,405 450 847
Motor Produets Cars per annum
of India Ltd.,
Madras

{b) All the three car manufacturers have
be¢n a-sisted with adequate foreign ex-
change for import of components and raw
materials to enable. them to produce cars
upto _their full achievable capacity. In
addition. M/s Standard Motor Products of
India Ltd,, mho have been facing financial
difficulties for the last few years, hdve also
been assisted in securing additional finance
tequired from the public financial instiv
tutions

Finalisation oI Seniority List of Super-
intendents in the Dircctorate of
National Sample Survey

2559. SHRI K. SURYANARAYANA :

Will the PRIME MINISTER be pleased to
slate :

(8) whether the scniority list of the

Superintendents in  the Directorate of
National Sample Survey, who have been
officiating against this post for the last
more than 10 years has been finalised ;
and

(b) if so, the date by which the persons
concerned aré  expected to be confirmed in
this Grade ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING (SHRI-
MATI INDIRA GANDHI): (a) Yes, Sir.
‘Fhe seniority list of the Superintendents in
the Field Operatlons Division, National
Sample Survey Organisauon (formerly
Direclorate of Natwonal Sample Survey)
for the relevant period, has been finalised.
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(b) Action for confirming the eligible
officers against available permanent posts
has been initiated. The matter is to be
processed in  comcultation with other
agencies concerned, and orders of confir-
mation will be issued as early as possible.

Extension to Ad Hoc Promotees to
Grade 1V of Indlan Statistical
Service

2560, SHRI K, SURAYANARAYANA :
Will the PRIME MINISTER be pleased to
state ;

(a) whether the tenure of ad hoc pro-
motees to Grade IV of the Indian Statisti-
cal Service has not been extended beyond
31st December, 1971 ;

(b) if so, the reasons therefor ; and

(¢) how long will it take to make their
promotions regular ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AEFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a)
and (b). The continued ad hoc appoint-
ment of officers to Grade IV posts of the
ISS beyond the 31st December, 1971 requires
the approval of the Union Public Service
Commission which is awaited.

(¢) A majority of the posts are being
held by ad hoc promotees and are required
to be filled by direct recruitment which is
being resorted to in a phased manner.
Action to fill the remaining posts by regular
promotion is being taken. As a large
number of Ministries/Department of the
Government are involved, it is not possible
to give a time limit for such regular pro-
motlon,

T. V. Booster

2562. SHRI DEVINDER SINGH
GARCHA : Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state :

(a) whether Electronics  Rescarch
Centre at Pilani has developed a booster
which will cnable the T. V. sets installed
within a radws of 250 kms, from Delhi to
receive and broadcast the programmes of
Delhi T.V. Stations ; and

(b) if so, the name of the cities which
are jikely to be beaefited 7

THE MINISTER OF STATE IN THE
N[NISTRY (?F INFORMATION AND
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BROADCASTING (SHRIMATI NANDINI
SATPATHY): (a) and (b). The infor-
mation is being collected and will be laid
on the Table of the House.

Committee on Research and Develop-
ment Organisations under

Communleations
2563. SHR1 DEVINDER SINGH
GARCHA : Will the Minister of COM-

MUNICATIONS be pleased to state :

(a) whether Government have set up a
Committee to undertake a comprehensive
review of the present position prevailing
in the various rescarch and development
organisations under it ;

(b) if so, the composition and terms of
refugees of the Committee ; and

(c) when the Committee is cxpected to
submits report ?

THE MINISTER OF COMMUNI-
CATIONS (SHRI H. N. BAHUGUNA):
(a) Yes.

(b) The details regarding the composi-
tion and terms of reference of the Com-
mittee are given in the statement Iaid on
the Table of the House. [Placed in Library.
See No. LT—17.3(72).

(¢} By the end of September, 1972.

Preference of B.Scs, to Diploma Holders
in Engineering for Posts of Engl-
neering Supervisors in
Telephone Branches

2564. SHRI S, D. SOMASUNDA-
RAM : Will the Minister of COMMUNI-
CATIONS be pleased to state :

(a) whether the Engineoring Supervi-
sors who possess B.Sc. Degree are récruited
in Telephone Branches in preference to
Engiteering Diploma holders (Electrical or
Telecommunication) :

(b) whether the recruitment rules of
Engineering Supervisors are uniform In all
Circles ; and

(c) the number of Diploma Holders in
Engineering and B.Sc. recruited in the
last three years in various Circles with
circle-wise break up ?

THE MINISTER OF COMMUNI-
CATIONS (SHRI H. N. BAHUGUNA) :
(a) Yes

(b) Yes.

(c) Information in respect of & fow
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circles has not so far been received. In
respect of the remaining circles/units requir-
ed information is furnished in the statement
laid on the Table of the House. [Placed
in Library. Lee No. LT-1724/72].

Recovert of Lead from Scrap

2565. SHRI DEVINDER SINGH
GARCHA : Will the Minister of SCIENCE
AND TECHNOLOGY be pleased to
state :

(a) whether the National Committee
on Science and Technology is examining
a proposal for the recovery of lead from
scrap which will save Government over one
crore of rupees in foreign exchange ; and

(b) if so, the main features thereof ?

THE MINISTER OF PLANNING
AND MINISTER OF DEPARTMENT
OF SCIENCE AND TECHNOLOGY
(SHRI C. SUBRAMANIAM) : (a) Yes.

(b) The main source of secondary
supplies of lead scrap is used batteries and
their residues. The total battery produc-
tion in India is above a million per anoum,
All the world over, the trend in battery
production is to use the metal obtained
from old batteries. The battery industry
in advanced countries meet about 809, of
its requirements from old batteries. The
prblem in this country is to device an
efficient system of collection by which all
the used batteries finally reach either the
battery manufacturers or the secondary
metal refiners, who can assure a very high
yield of the metal which ultimately returns
to the battery industry. The Technology
for efficient recycling of lead scrap is avail-
able in India but a series of administrative
arrangements have to be made so that old
batteries are made available to battey
manufacturers in the organised sector or
battery refiners. The cconomics and ad-
ministrative snags in this problem are being
studied,

Setting up of Joint Ventures in Collaboration
with Thailand

2566, SHRI DEVINDER SINGH
GARCHA : Will the Minister of INDUS-

TRIAL DEVELOPMENT be ploased to
state :

{a) whether during the recent visit of
Prasident 1o Thailand, any ministerial level
:‘l&mhﬂdhmuﬂdmm;

(b) if so, the salient features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) While the Ministerial level talks in
Thailand covered generally the question of
cooperation between India and Thailand for
establishing industries in Thailand, no
specific  industrial joint ventures were
discussed. However, a suggstion had been
made about a joint veature in films.

(b) No firm proposals have been
formulated.

Training In Operators' Course in Institute
of Paper Technology, Saharanpur

2567. SHRI A K. GOPALAN :
SHRI M. M. JOSEPH :
Will the Minister of INDUSTRIAL

DEVELOPMENT be pleased to state :

(a) whether Government are aware that
the candidates sponsored by Kerala Govern-
ment for training in Operators’ Course in
the Institute of Paper Technology, Saharan-
pur are facing some difficulties ; anli

(b) if so, the nature of difficulties faced
and the reasons therefor ?

THE DFPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b). Consequent on the Govern-
ment's decision to set up paper, pulp and
newsprint projects in the Puplic Sector in
Nagaland, Assam and Kerala, the respective
State Governments had been requested to
sponsor students for training at the Institute
of Paper Technology, Saharanpur, and also
share the cost of providing additional
teaching and other (tacilities to students
sponsored by them. The Governments of
Assam and Nagaland contributed Rs. 3500/-
per student/Course, over and above the
existing tuvition fees, While the Kerala State
Government have not agreed to pay any
contribution to the Instiute beyond the
tuition fees paid to the studeits sponsored
by them, Consequently, the Institute has
not been able to provide additional labora-
tory workshop facilities etc, to meet the
needs of Kerala students,

Commission to look into Centre-State
Relations

2568, SHRT MUHAMMED SHERIFF :
SHRI V, MAYAVAN :
Will the Minister of HOME AFFAIRS
be pleased to state :
(8) whether Government propose ¢
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constitute a Commission to look into Centre-
State Relations and demarcate their powers ;
and

(b) if so, the steps taken by Govern-
ment in this regard ?

THF DEPUTY MINISTER IN THF
MINISTRY OF HOME AFFAIRS (SHRI
F.H MOHSIN): (a) and (b) No, Sir
Questiors relating to  Centre-State relations
have already been studied in depth by the
Administrative Reforms Commission and the
Study Team appointed by the Commission,
The Adminsstrative Reforms Commission have
come to the conclusion that the provisions
of the Constitution goveining Centre-State
relations are adequate to meet any situation
or 1csolve any problem that may arise in
this field The State Governments have
been requested to furnish their views on the
recommendations of the Administrative
Reforms Commission,

wra-arfweam gz § At 7@ wafos
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Malfanctioning of Crossbar Exchanges

2570 SHRI N K SANGHI - Will the
Mimster of COMMUNICATIONS be
pleased to state :

(a) whether Government’s attention has
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been draan to the ncws item appearing in
the *‘Indian Cxpress®* dated the 9th February,
1972 that one of the mntin causes for
malfunctioning of the crosshar exchanges in
India 15 that an American firm with which
Govern'nent had collaboratin arrangements
did not supply latest technology necessary to
manufaciure the equipment in India ;

(b} if so, since when the collaboration
arrangemen s have been in force and the
number of crosshars exchanges manufactured
under this collaboration, which are not
giving trouble-free and adequate service and
the cost involved i their minufacture ; and

(c) the quantun of &xtra expenditure to
be borne to recufy the defects and how
much of it 15 to be borne by the collaborat-
ing firm ?

THE MINISTER OF COMMUNICA-
TIONS (SHHRI H N BAHUGUNA) : (a)
10 (c) A statement giving the requisite
information 1s laid on the Table of the
Houre [Placed in Librarv  See No. LT -
1725/172)

Autonomous Boards for Electricity, Water
Supply and Sewage Disposal in Delhi

2571 SHRI HARI KISHORE SINGH :
Will the Minister of HOME AFFAIRS be
pleased to siale -

(a) whether theie 1s any proposal under
consideration of the Government to set up
autonomous boards to manage the electricity
system and the water supply and sewage
disposal systcm in Delhi ,

(b) 1f so, the broad outlmes of the
proposal ; and

(c) the ume by which they will start
functioning ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F H MOHSIN). (a) Yes, Sir

(b) and (c) The deails
considered,

are being

Symposium on Engineering and
Management of Projects

2572, SHRI RAJDEO SINGH : Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state @

(a) whether Government are aware that
Indian Engineering Association is sponsaring
a two-day symposium in Delhi on “*Engincer-
ing and Managemeat of Projects” ; and



49 Wrinten Answers

(b) if so, the reaction of Government
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b). It is understood that such a
symposium is scheduled to be held in May,
1972.  As this symposium is not sponsored
by Government and is yet to be held, the
question of reaction of Government to the
symposium does not arise.

S S. Bhatnagar Awards

2573. SHRIMATI SAVITRI SHYAM :
SHRI NAWAL KISHORE
SHARMA :

Will the Minster of SCIENCE AND
TECHNOLOGY be pleased to state :

(a) whether some teachers of Delhi
University have been awarded S. S. Bhatnagar
Awards tor the vears 1768 and 1969 : 1f o,
the total nunoer of awards given since 1ts
inception ;

(b) the rcasons of Ructuations in award-
ing these avards Wt intervals ; and

(c) whether some procedure for uni-
formity 13 being considered by Government ?

THE MINISTER OF PLANNING
AND MINISTER OF DEPARTMENT OF
SCIENCE AND TrCHNOLOGY (SHRI
C. SURRAMANIAM): (a) 57 Indian
Scientints and Technologists have been given
the Shanti Swarup Bhatnagar Memorial
Awards since 1ts inception ; of which two
Professars of Delht University have been
given the Awarnds for the years 1968 and
1969.

(b) and (c). There has been some delay
in making the Awards in the last few years
on account of the procednre for selection
being revised and streamlined. The procedure
as approved by the Governing Body of the
CSIR is laid on the Table of the House.
[Placed in Library. See No. LT—1726/72).
It is expected that the Awards will soon be
brought up-to-date and made regularly.

National Committee on Eavironmental
Plaoaing and Coordination

2574. SHRI FATESINGHRAO
GAEKWAD :
DR. KARNI SINGH :
Will the Minister of SCIENCE AND
TECHNOLOGY be pleased to state :

(a) whether Government have set up &

CHAITRA 23, 1894 (SAKA)

Wrltten Answers 50

National Committee on Bavironmental
Planning and Coordination ;

(b) if so, the composition and terms of
reference thereof and when the Committee
18 expected to submit its report ;

(¢) if no such Committee has been
appointed, whether Government are aware
of the need to identify and investigate the
problems of preserving and improving the
human environment in the country in the
context of population growth and its
distribution and economic development ;
and

(d) if so, the steps taken by Government
in this regard ?

THE MINISTER OF PLANNING
AND MINISTER OF DEPARTMENT OF
SCIENCE AND TECHNOLOGY (SHRI
C. SUBRAMANIAM) : (4) and (b). Yes,
The Government have estabhished a National
Committee on Envirommnental Plannng and
Coordination vide Govermineat of India
Resolution No. H 11013/2/72-Admn | dated
February 18, 1972, which also gives the
composition and the terms of relerence of
the Committee. A copy ol the same 15 laid
on the Table of the Sabha. [laced in Library
Ses No. LT-—1727/72]. The term of the
Commuttee is for two years.

(c) and (d). Do not arise.
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Hoardings put up by Delhi Administration

2576. SHRI SARJOO PANDEY: Will the
Minister of HOME AFFAIRS be pleased
to state :

(a) whether the Delhi Administration
put up big hoardings on the eve of Elections
entitled “Delhi the City of Smiles” ;

(b) if 0, whether there was a protest
against such misuse of public funds ; and

(c) if so, action taken thereon *

THE DEPUTY MINISTER IN THE
MINISTRY OF HOMFE AFFAIRS (SHRI
F. H. MOHSIN) : (a) The Delhi Adminis-
tration has intimated that during the Iast
floancial year one of the physical mrgets
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under the Plan Schemes of Directorate of
Information and Publicity related to putt-
ing up boardings. This had no bearing on
the elections held in March, 1972, The
subject matter of the hoardings was absolu-
tely non-political. [t shows a fountain and
the profile of an onlooker and carries only
the following written message :—

“Delhi-City of Smiles ; Delhi is your
city keep it beautiful."*

(®) Yes.

(c) It was examined and decided that
since the hoardings were not politically
motivated, no action was considered
necessary,

wremaTa feewt o¢ dwT  @eeal,

querdt ot fenfudt gra amt
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Setting up of Working Groups to Form-
ulate Proposals for Fifth Five Year
Plan

2578, SHRI MUKHTIAR SINGH
MALIK :

SHRI BIREND ER SINGH RAO:
Will the Minister of PLANNING b¢
plessod 40 stass ;
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(a) whether there is any proposal under
consideration of Government to set up &
number of working groups to formulate
proposals for the Fifth Five Year Plan
including the one on the Centre-State
financial relations ;

_ (b} if so, the composition of the work-
mg groups ; and

(c) the criteria adopted by Government
for the composition of the working groups ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) A number of
Steering  Groups/Task  Forces/Working
Groups including a Study Group on Centre-
State Financial Relations have already been
set up. The setting up of some more groups
is under active consideration.

(b) A statement 1s laid on the Table of
the House. [Placed in Library. See No,
LT—1729/72).

(c) The members of the various Groups
are drawn from the Planning Commission,
various departments of Central Ministries,
officials of the State Governments, officials
of autonomous bodies and non-official
specialists ; who arc well acquainted with
the concerned problems.

Sheikh Abdullah’s Reported Statement
about Accession and Autonomy of
Kashmir

2579. SHRI BHOGENDRA JHA :
Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether Government have come
across the statement of Sheikh Abdullah as
reported bv the 7Times (London) corres-
pondent, Mr. Hazlehurst, that his “quarrel
with the Government is not about accession
but about the quantum of autonomy™ and
that he and his companions were “'accepting
the Indian Constitution™ ; and

(b) if 80, the reaction of Government
?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING
(SHRIMAT! INDIRA GANDHI) : (a)
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Government have seen the report referred
to,

{b) If the statement, as reported, is an
indication that Sheikh Abdullah now belicves
that the accession of the State of Jammu
and Kashmir to India is final, Government
would welcome this change in attitude,

Eaquiry Against State Government
Bhavan Officials

2580, SHRI ARJUN SETHI : Will the
Minister of HOME AFFAIRS be pleased
to state :

(a) whether there was any C.BI.
enquiry in the past against any incumbent
(s) of any State Government Bhavan
located m Delhi for alleged spying and
anti-national activities ;

(b) whether the Government had ever
suspected the activities of any incumbent
(s) of any Bhavan ; and

(¢) if so, whether the concerned State
Government have been cautioned for the
cause ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) and
(b). No Sir.

(c) Does not arise,

Amouant Earmarked for Kerala During
Fourth Plan

2581, SHRIMATI BHARGAVI THAN-
KAPPAN : Will the Minister of PLANN-
ING be pleased to state :

(a) the amount earmarked for the State
of Kerala under the Fourth Five Year
Plan ;

(b) whether Government propose to
enlarge the Fourth Plan for the State of
Kerala ; and

(c) if so, the particular fields in which
allocations are proposed to be increased ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) The approved
Fourth Five Year Plan outlay of Kerala is
Rs, 258.40 crores.

(b) and (c). The Fourth Plan outlay is
likely to be increased to some extent on
account of expecied increase in the Siate's
own resources. The sectoral distribution of
the additional outlay has yet to be workegd
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out in consultation with
Government.

the State

ety Crorre Gt
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Accusation made by Sheikh Abdullah for
Adopling Double Standards by Prime
Minister in Kashmir and Bangla
Desh

2583. SHRI M M. JOSEPH :
SHRI P, GANGADEB :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether Government have con-
sidered the reports of the Times (London)
correspondent Hazlechurst in which Sheikh
Abdullah has accused the Prime Minister of
India of adopting double standards in
K ashmir and Bangla Desh ; and

(b) if 50, the main features thereof and
the reaction of Government thereto ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIAS AND MINISTER OF INFOR-
MATION AND  BROADCASTING

(SHRIMATI INDIRA GANDHI) : (@) &nd "

{b). According to the Tumes of London
dated the 10th March, 1972, Sheikh Abdullah
in the course of an interview with 1its
correspondent Mr. Hazlehurst is reported to
have accused the Prime Minister of India of

adopting *double standards” in Kashmir

and Bangla Desh. ,

Government consider the zeported
statement to be unwarranted and contrary
to facts. Any companson between the two
situations is wholly irrelevant, .
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B.S. F. Men Taken Prisoners During the
“Indo-Pak War

2585. SHRI VIKRAM MAHAJAN ;
Will the Minister of HOME AFFAIRS be
pleased to state the tumber of B, §, F. men



59 Written Answers

taken prisoners by Pakistan during the
December, 1971 War against Pakistan ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN) : During the Indo-Pak
war 1n December, 1971, 92 BSF men were
taken prisoners by Pakistan.

Gift Money to Former Rulers

2586 SHRI NAWAL KISHORE
SHARMA : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether there is any proposal under
consideration of Government for giving gift
money to the former Rulers to compensale
them for the abolition of their rulerships ;

(b) if so the salient features thereof ;
and

{c) the actual burden which the
exchequer of India will have to bear for the
same ?

THE MINISTER OF STATE IN THE
MINISIRY OF HOME AFFAIRS (SHRI
K. C.PANT) : (a) to (c). Matters arising
out of the abolition of privy purses and
privileges are under consideration of the
Government.

Supply of Rectifiers by Heavy Electricals
(India) L4d., Bhopal

2587, SHRI M. M. JOSEPH : Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether Heavy Electricals (India)
Ltd., Bhopal have negotiated contracts with
various Indian companies for ihe supply of
Rectifiers ; and

(b) if so, the broad outlines of the
‘tontract ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHR1 SIDDHESHWAR PRASAD):
(a) and (b). Yes, Sir. The broad terms of
the contracts negotiated by HEIL, Bhopal,
with various Indiap Companies for supply of
rectifiers are mentioned below :—

(i) 10% of the value of the orderas
advance alongwith the order,

(i) Further 209, of the total value of
the order as advance after expiry
of 6 months from the date of
placement of order.

(iii) Further 203/ of the total wvalue of
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the equipment as advance after
expiry of the delivery period from
the date of placement of order.

(v) Balance 50%, against Railway
Receipt.

However, before the terms as mentioned
above were standardised, progress payments
varied between 25% to 60% of the value of
the order with the balance payable on proof
of despatch.

The equipment is guaranteed by the
HEIL against defective material/design and
bad workmanship for a period of 18 months
from the date of despatch or 12 months of
the date of commissioning, whichever is
earlier

fasr wwl & g ) & gt
¥ Im aferdi gro,feg e

2588, ot gu ww awi W W@
woefY g wET & g FOa FRerew @1 ¥
qo frrgarst & garEl & aw sy
1 qaaQ, 1972 ¥ 29 <@, 1972 a%
yarT 7 afge w@s N F AW
e gru feadt qrufag @ #
§?

g amwwg § g (s g
qu. Agfaa) : ga onfaa &t s W
gl gaT e g @ & Wi

sy Wl & frama sam & eawila
&1 GlY 3'& e

2589, =it T wW WAl : T AW
wedY ag wary €Y gar w3 e -

(%) swrT 7ol & faare w@m &
FAwd, B0 W A, 1972 ¥ oA
fead ety w1 ot g% ww fe oy
§; o

(@) Saax g& feaar g fear
T g?

e avmht (ot reeht e g :
(%) mem weft & afeawe & fag o
ae NS & gr § svw ¥ aw
dew (617477, 617070 ik

~



61 Written Answers

376929) warr aefY & fag sa% WX
rEm el &)

(&) dex dfew gr fider 1 &
faq www-aw prE adf A ord
rafag 3 T & @t ¥ gT W
qrelt o) wiferdr arlew & sra-ame o
qf Mex Afer & Fax o Suwmew
ey wTET ¥Y dear ared) guer i
& oreft & | orgi aw gw FIET FT TET
¢ ®aw 10 M5 1972 aw %1 € qerd
Fel & at F fy uar Igwew ¥oug
gEar A faf g .

(%) =ardfig wray A o qE®I
16,443
TF FIN) 1§ €T 63

(@) z= suw 7470.35 w97 |

Complaint Against the Manager, Indian
Rare Earths, Limited, Udyogamandal
(Kerala)

2590. SHRI A. K. GOPALAN : Wil
the Minister of ATOMIC ENERGY be
pleased to state :

(a) whether Government have received
any complaint against the Manager, Indian
Rare Earths Limited, Udyogamandal, Kerala
about using of cement of the Company for
thedcomlmctiou of his personal building ;
ani

(b) if so, what action has been taken on
the charge ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTFR OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND RROADCASTING (SHRI-
;!A'I‘l INDIRA GANDHI) : (a) Yes,

ir.

(b) The matter is being investigated and
the report is awaited,

wrex-afeew gy & &ia fowd
gfere, faw & ot ®1 gerze g
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TV Sets Gifted to Delbl Administration
by UNICEF

2592, SHRI Y. ESWARA REDDY :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether 100 TV scts were gifted to
the Delhi Administration by the UNICER
for the use in rural areas ; and if so, when ;
and

(b the broad outlines of time and
method of distribution of the sets ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
BATPATHY) : (a) No, Sir,

@) Doss a0t atiee.
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Scheme for Educated Unemployed

2593 SHRI B, K. DASCHOWDHURY:
Will the Minister of PLANNING be pleased
to state :

(a) whether the schemes for the educated
unemployed have been planned by the
Centre as well as by the States in the
country ; and

(b) if so, the broad leatures thercof and
the steps taken by the Centre in assisting the
States in tlus respect ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) and (b). A pro-
vision of Rs, 25 crores was made in the
Central Budget for 1971-72 with a view to
take up some schemes for the edvcated
unemplosed. In pursuince of the sugges-
tions made by the Planning Commission, the
Central Mimstiies  (ormulated piogrammes
for the benefit ol the ¢ducated uncmployed
during 1971-72,  The Planning Commission
recommended schemes involving an outlay
of Rs 13 crores lor '971-72 and Rs 25
crores cach duri~g 197'-73 and 1973-74 for
the contmuation of these schemes. Some
of the wchemes are of a nature which would
be implementied by Stuwe Government on the
basis of the expenditure bemng met by the
Centie while some othets would be duectly
administercd by the Centre,

The main programmes alieady initiated
to expansion and improvement of the quality
of puimaiy education. rural engineering
survevs, agro-service centres, accelerated
development  of consumer cooperatives,
support to small entrepreneurs, preparation
of road projects and rural water supply
schemes. An allocation of Rs. 30 crores
for expansion and improvement of primary
education and Rs 60 crores for special
employment schemes is cnvisaged n the
Budget for 1972-73. Besides continuing the
programmes initiated in 197172, it is
proposed to utilise a sum of Rs, 20 crores
in 1972-73 for generating employment and
training opportunities for highly qualified
technical personnel like engineers, technolo-
gists and scientists. This scheme would
also include the stepping up of research and
development efforts, natural resources surveys
on a national scale, strengthening of the
technological base and personnel of public
sector enterprises and evaluation of techno-
logy, both indigenous and imported. Itis
also proposed to allocate a sum of Rs. 26,5
crores to the different State Government snd

12, 1972 Written Answers 64

Rs. 50 lakhs to the Union Territories for
formulating programmes for generating
increasing employment opportunites for all
sections of the population including highly
technical personnel like engineers and
scientists. The Planning Commission has
already addressed the State Governments
and Union Territories to forward suitable
programmes by Ist May 1972 for considera-
tion in the Planning Commission.
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Employment in Heavy Electricals (India)

Ltd., Bhopal
2596, SHRI RANA BAHADUR
SINGH : Will the Minister of INDUS-

TRIAL DEVELOPMFNT be pleased to
state :

(a) whether Government are aware
that many persons belonging to States other
than Madhya Pradesh are getting employ-
ment in the Heavy Electricals (India) Ltd,
Bhopal, on the plea that their relations are
residing in Madhya Pradesh ; and

(b) if so, the reaction of Government
thereto ?

THE DEPUTY MINISTFR IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR FPRA-
SAD) * (a) and (b). Employment of per-
sonnel in the Heavy Electricals (India) Ltd.,
Bhopal, is in accordance with the policy
laid down by the Governmeat for recruit-
ment for recruitment in the public sector
undertakings  As per this policy, preference
15 given to the local residents for appoint-
ment to posts of technical and scientific
nature carrying a basic pay of less than
Rs, 210/- as also non-technical and non-
scientific posts carrying basic salary upto
Rs. 500/- p. m. which are notified to the
local employment exchasge. While no
preference is given to employment in HEIL,
Bhopal, of persons belonging to States
other than Madhya Pradesh on the plea that
their relations are in Madhya Pradesh, it is
not unlikely that persons belonging to States
other than Madhya Pradesh may get them-
selves registered with the local employment
exchange by giving the local address of their
relations, etc. and such persons, though
belonging to States other than Madhya
Pradesh, when sponsored by the Employment
exchange could not have been barred from
getting employed in the HEIL, Bhopal.
Besides. where the local employment
exchange is unable to sponsor suitable
candidates and a non-avallability certificate
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is issued by them the posts are advertised
in important newspapers, both in Fnglish
and Hindi within the Stite of Madhya
Pradesh. I may, however, state that in
order to determine criteria for permanent
domicile of Madhya Pradesh, the State
Government have since ivsued certain
instructions to District authorities regarding
the issue of ceruficates of domicile. Candi-
dates seeking employment in HEIL, Bhopal,
for posts carrying a salary of less than
Rs 500/- and Rs 210/- p m as stated
above, are now required to produce a per-
manent/domicile re<ident certificate from
Madhya Pradesh before they are offered
employment in HEIL, Bhopal.
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Removal of Unemployment durlng Fifth
Five Year Plan

2598. SHRI R.S. PANDEY : Will
the Minister of PLANNING be pleased 1o
state @

(a) whether any novel features regarding
employment will be made in the Fifth plag
to remove the problem of unemployment :
and

(b) if 90, an outline thereol 7
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THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) and (b). Prepara-
tory wofk on the formulation of the Fifth
Five Year Plan has only just been initiated.
It is therefore not possible to indicate at
this stape the features of the schemes to be
included in the Fifth Plan.

Commercial Broadcasting over TV

2¢99, SHRI R.S. PANDEY: Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government are considering
a proposal to iatroduce commercial broad-
casting over the Television ; and

(b) if so, the salient features of the
proposal ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) No, Sir.

(b) Does not arise,
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Unutllised Grants of Press
Information Bureau

2604, SHR1 R P. ULAGANAMBI :
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) the amount spent by the Press
Information Bureau out of the grantr of
Rs. 7494 lakhs for non-Plan, Rs 2.68
lakhs for Plan and Rs. 1.90 lakhs for
Family Planning Programmes for the
financial year 1970-71 ;

(b) if the grants have not been fully
utilised, the reasons for the same ; and

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHR!I DHARAM BIR
$INHA): (a) and (b). A statement
showing the sanctioned budget grant. actual
expenditure, the amount remaned unutilised
and the main reasons therefor is laid ‘on
the Table of the House. [Placed in Library.
See No, LT—173./72).

(b) A statement showing the expendi-
tore during the first nine months (April 70
to December 70) and the last three moanths

(January 71 to March 7I) is also laid on
the Table of the House. [Placed in Library.
See No, LT—1731/72].

Candu Type Reactor

2605. SHRI V. N. P. SINGH : Wil
the Minister of ATOMIC ENERGY be
pleased to state :

(a) the present installed capacity of
Candu Type Reactors ;

(b) the average load factors at which
these reactors are working ; and

(c) the total amount, in kilograms, of
plutonium they are producing per year 7

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
EI ECTRONICS, MINISTER OF 11OME
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING (SHRI-
MATI INDIRA GANDHD : (a) The
Rajasthan Atomic Power Project under
construction will have two Candu Tvpe
reactors each with a net capacity of 200
Mwe The Madras Atomic Power Project
under construction will have two Candu
tyre reactors each with a net capacity of

215 MWe. None of them has yet reached
criticality.
(b) and (c). Do not arise.

Report of the Bhabha Atomic Research
Centre on Irradication Facilities

2606. SHRI V. N. P. SINGH: Wl
the Minister of ATOMIC ENERGY be
pleased to state :

(a) the reasons for delay in the sub-
mission of the Report on the new Project
of Bhabha Atomic Research Cenire regard-
ing “Irradiation Facilities™ ; and

(b) whether tbe Report has now been
submitted 7

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY. MINISTER OF
ELECTRONICS, MINISTFR OF HOME
AFFAIRS AND MINISTFR OF INFOR-
MATION AND BROADCASTING
(SHRIMATI INDIRA GANDHI): (a)
and (b). A ten year prospective plan has
been drawn up by the Bhabha Atomic
Energy Research Centre for the arplication
of radio isolopes and irradiation technigues
whieh includes setting up of irradiation
facilities for preservation of foods, sterili-
sation of medical products, production of



7

radio-pharmaceuticals etc. A demonstration
plan for the sterilisation of medical pro-
ducts is being set up at Trombay. Imple-
mentation of the plans for setting up of
irradiation facilities relating to preservation
of foods such as wheat, onion, potato and
sea foods awalts clearance from the Ministry
of Health to whom an application has
already been made,
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Non-utilisation of Funds by Bhabha
Atomic Reseasch Centre

2607. SHRI V. N.P. SINGH: Wil
the Minister of ATOMIC ENERGY be
pleased to state :

(a) the reasons for not utilizing the
Budget Provision of Rs. 61 lakhs alloted
for the expansion of the Central Workshop
under the Bhabha Atomic Research Centre
within the specified time ; and

(b) the consequences thereof 7

THE PRIME MINISTER, MINISTER
OF ATOMIC ENI-RGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING
(SHRIMATI INDIRA GANDHD : (a)
An amount of Rs 61 lakhs has becen pro-
vided in the IV Plan allocation of the
Department of Atomic Energy for the
expansion of the Central Worshop. A
scheme for the cxpansion of facilities and
purchase of additional machines has been
drawn up and it is expected that the alloted
provision would be utilised beforc the end
of the Plan period (March 31, 1974).

(b) Does not arise.

Launching of Rohini Scientlic Satellite
in 1974

2608. SHRI V. N P. SINGH: Will
the Minister of ATOMIC ENERGY be
pleased to state the progress made so far
towards the intended launching by mid 1974
of the First Rohini Scientific Satellite with
particular reference to Rocketsize, Satellite
instrumentation and ground test facilities ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
FORMATION AND BROADCASTING
(SHRIMATI IRDIRA GANDHI) : Design
specifications for the pioposed Rohini
scientific satellite have been finalised. The
sateilite launch véhicle for this satellite will
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have four stages, Rockels upto 125 mm
diameter bave alrcady been flight tested
from the Thumba [PEquatortal Rocket
Launching Station and rockets upto 560
mm dilameter will be flight tested from
Sriharikota Rocket Launching Station in
Andhra Pradesh. Rockets larger than 560
mm diameter are under development. The
Sriharikota Station, from where the first
Indian satellite is proposed to be launched,
became operational on 9th October 1971.

A large number of high precision and
sophisticated components and assemblies
needed for the control and guidence system
of the launch vehicle has been successfully
developed. Some of these components
have also been flight tested. Work for the
augmentation of the engineering and
laboratory facilities to support the further
development programme is under way.

Written Answers

Extension of Service to Officers of
T.V., Songs and Drama Division
and A.LR.

7609, SHRI SHASHI BHUSHAN:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the designations of Class I Officiers
of the Televisisn, Song and Drama Division,
All India Radio of the Ministry retired
during the year 1971 and 1972 up.il now ;
and

(b) the designation of Class I Officers
of the above said Departments who have
becn given extension in service and the
specific reasons therefor in cach case ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING SIIRI DHARAM BIR
SINHA): (a) The following Class |
Officers in All India Radio, including Tele-
vision, and Song and Drama Division have
retired during 1971 and 1972 so far :

Designation 197

1972
(uptil
now)

1 2 3
All Incia Radio
incleding TV
Director General
Dy. Director General
Chief Engineer
Dy, Chief Fngineer
Diiector of Piogrammes
Director of Sales
(Commercial Broadcasting
Service)
Additioas] Station

2]
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1 2 7 3
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Director (Commercial)

Assistant Director — 1

of Programmes

Senior Engineer 2

Station Fngineer 2 1

Assitant Station 1 —
Director

Assistant Station 2 1
Engineer

Song and Drama Divisfon

Deputy Director

1 -

(b)Y Only Director General, All India
Radio, was given extension in service for
five months as the warious alternative
methods for selecting a successor in accor-
dance with the prescribed recruitment
rules for this post could not be completed
in time

Decision or Banning Communal
Organisations
2610. SHRI SHASHI BHUSHAN :
SHRI B. V, NAIK -

Will the Minister of HOME AFFAIRS
be pleased to refer to the reply given to
unstarred Question No. 2497 on the Ist
December, 1971 regarding Memorandum
from Members of Parliament for a ban on
communal organisations and state :

(a) whether Government have since
taken a decision on the course of action
to be taken in the matter ; and

(b) if g0, the galient features thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON,
NEL (SHRI RAM NIWAS MIRDHA);
(a) and (b). The matter is still under
examination. The Government are consi-
dering the lines on which legislation on the
subject should be undertaken.

Utilisation of P. L. 480 Funds for
helping Political Parties
duoring Elections

2611. SHRI SHASHI BHUSHAN:
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government have looked
into the allegations that P.L. 480 funds
were utilised in India for helping communal
political parties in the general elections for
State Assemblies and Union Territories held
in Maich, 1972 ; and

(b) if so, the reaction of Goveroment
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thereto and the specific measures Govern-
ment propose to take to ensure that they
are not misused 7

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) Goveroment have
no information regarding misuse of P.L.
480 funds in India for helping communal
political parties in the General Elections
of March, 1972,

(b) Does not arise.

Educated Unemployed in West Bengal

2612, DR. RANEN SEN : Will the
Minister of PLANNING be pleased to
state :

(a) whether considering the explosive
and deteriorating situation of the educated
unemployed in West Bengal, the Planmng
Commission would set up a study group for
suggesting schemes to meet this problem ;
and

(b) if so, when this would be set up ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) and (b). The
question of educated unemployment is an
All India problem affecting not only the
State of West Bengal but every other State.
The Expert Committee on Unemployment
set up by the Government of India (Minis-
try of Labour and Employment) is alrcady
engaged in cansidering the measures to be
taken to increase employment opportunities
in the rural end urban areas and in the
various States. The Committee has already
submitted an Interim Report outlining the
short term measures for increasing employ-
ment in all the States, which is currently
under examination by an Inter-Ministerial
Group constituted by Planning Commission,
In view of this, there does not appear to
be any need for setting up a separate Study
Group for West Bengal or for any other
State.

All possible efforts are being made by
Government of India to provide increasing
employment apportunities for educated un-
employed in wvarious States. Special pro-
grammes involving an annual outlay of
Rs. 25 crores were initiated in 1971.72 for
the educated unemployed. These includes :

1. expamtion and imprevement of
the quality of primary educa-
tion,

2, rural engineering surveys,
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3. agro-service centres,

4, accelerated development of con-
sumer cooperatives,

5. support of small entreproncurs,

6. preparation of road projects,
and

7. rural water supply scheme.

An allocation of Rs. 30 crores for expansion
and improvement of primary education and
Rs. 60 crores for special employment
schemes is envisaged in the budget for
1972-73.  Besides continuing the pro-
grammes initiated in 1971-72, it is proposed
to utilise a sum of Rs. 20 crores in 1972-73
for generating employment and trainiog
opportunities for highly qualified technical
personnel hke engineers, technologists and
scientists in all the States. This scheme
would include the stepping up of rcsearch
and development effori. nataral resources
survey on a national scale, strengthening
of the technological base and personnel ot
public sector undertakings and evaluation
of technolagy both indigenous and mport-
ed. It is also proposed to allocate a sum
Rs. 265 crores for the different State
Governments and Rs. 50 lakhs to the
Union Territories for formulating pro-
grammes for generating increasing employ-
ment opportunities for all sections of the
population including highly technical per-
sonnel like engineers and scientists.

wdtg wig ste sfa safer wm

2613, st JpewTy TR WYEY ¥
sumr ¥ON qg ¥ ST FT For R

(%) sar a¥ 1969-70 7 gaar &
% 1970-71 ¥ usg wrw s afa
sifir srr & gfg at ofa & g@ g
2k

(=) afz g, ot wa% T wrOw §?

Sy wefl, qumrg awt WA,
R A gr we rar geen e
warear weAt( St gl atd) : (w)
feax (1960-61) wraf ¥ amerc a3 7§
1970-71 & wsfw o & ‘afte
YR’ frad ad & gwEraX 47 gfrgs
N afy wmwry § ow fr 196970 #
1968-69 & gwrawr ax gfy 5.3 whroa
W 197071 % whr wfer wrw
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e w1 awyse A 2.4 sfrmar ar
qr 97 fF 1969-70 & 1z 2.9 sffma
LUl :

(®) 1969-70 # g=ar & 1970-
1 Fgfg e d sy o1 gen FeW
qT AT I g7 FreAaz =g W
gafsa fafrnigsrd Jeer vd e
sg-7aw & 7oz 3fy ¥

Delay in Launching Rockets from the
Thumba Equatorial Roceket Launchiug
Station

2614, SHRI P. M. MEHTA :

SHRI P. GANGADERBR -

Will the Minister of ATOMIC ENCRGY
be pleased to state :

(a) whether the Thumba Equatorial
Rockets Launching Station’s scheduled
programme of launching two duel rockets at
Trivandrum has been delayed due to rocket
failure ;

(b) the main object of the experimeat :
and

(¢) whether the experiment was con-
ducted in collaboration with the Ministry of
kqucation and Science of Federal Republic
of Germany ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENFRGY. MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING (SHRI-
MATI INDIRA GANDHI) : (a) to (c). The
Government of India and the Government
of the Federal Renublic of Germany had
agreed on a programme for launching two
Duel-Hawk rockets from the Thumba
Equatorial Rocket Launching Station, near
Trivandrum  The rockets and payload were
the resnonsibility of the German side and
the Tndian Spice Research Organisation was
providing launch support and data acquisi-
tion from ground bhased camera statinns,
The main obj ctive of the experiment was to
find out the causes of Spread-F in the
equatorial ionosphere. The ohjectives of the
experiment were not accomplished because
of the failure of the rockets which were
launched on $th aad 1ith March, 1972,
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Cases of Burglary and theft in South Delhi

2615 SHRI P. M, MEHTA :

SHRI P. GANGADEB :

Will the Minivter of HOME AFFAIRS
be pleased to state :

(a) whether there have been cases of
burglarv and theft in South Delhi ;

(b) if so, whether South Delhi Police
have made snme arrests and seized property
in this connection ; and

(c) if so, the names of the arrested
persons and the property seized 7

THE DEPUTY MINISTFR IN THE
MINISTRY OF HOMF AFFAIRS (SHRI
F.H MOHSIN): (a) Yes 154 cases of
burglaries and 932 petty thefts were reported
in South Delhi in the last 3 months,

(b) Yes 24 persons have been urrested
in cases of burglaries and 101 persons have
been arrested in cases of petty thefts. Stolen
property in many of the cases has been
recovered.

(c) Tists nf thc nersons arrested and
property seized are laid on the Table of the
House. [Placed in Librarv, See No. LT—
173211

Manufacture of Small Car in Poblic Sector

2616. SHR1 S. C. SAMANTA :
SHRT NAWAL KISHORF
SHARMA :
Will the Minister of INDUSTRIAL

DEVELOPMENT be pleased to state :

(a) whether any decision has been taken
regarding the model and foreign collaboration
for the small car to be manufactured in
public sector ;

(b) if so, the broad outlines thereof ;

() by what time and where a factory
is likely to be set up and when will it go
iato production ; and

(&) the number of cars to be manu-
factured there annually ?

. DEPUTY MINISTER N THE

MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):

(®) No, Sir.
() to (@) Do notarise.

Written Answers B0
Grade II Stenographers Examination

2617. SHRI BHOGENDRA JHA:
Will the PRIME MINISTER be pleased to
state:

(a) the total numper of vacancies existing
for Grade 11 Stenographers upto 19th
February, 1972, including the vacancies
created after 28th November, 1970.

(b) whether nearly 4000 candidates
appeared in the Stenographers’ Examination,
1971, held by U.P.5.C . out of whom only
10 were selected and other vacancics weie
not filled up and if <o, rcasons therefor :
and

(c) whether the remaining qualified
candidates of 197! will be selected before
considering the claim of examinees of
February, 1972 and if =ot, the reasons
therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) The
inforination is being collected and will be
laid on the Table of the House,

(b} 2366 cand'dates had appeared in the
written part of the Examinition, of whom
987 qualified for the Stenography Test. Of
these, 839 took the Stenography Test. 112
vacancies in all were recported to the
U.PS.C. by the concerned authorities for
being filled on the results of the examina-
tion and accordmgly 112 candidates were
declared qualified by the Commission and
recommended for appointment, The remain-
ing wvacancies, if any, may have been
retained by the cadre authorities for
promotion of existing Grade III Steno-
graphers in cases where a promotion quota
has been provided for them in the relevant
Service rules.

(c) All the candidates of 1971 Examina-
tion who have been declared qualified by
the Union Public Service Commission would
be considered for appointment by the con-
cerned authorities in accordance with the
usual procedure.

Ashok Paper Mills Ltd., Darbhanga
(Bihar)

2618. SHRI BHOGENDRA JHA :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state ;

(=) the progress made towards the com-
missioning of the Ashok Paper Mills Ltd.,
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Rameshwar Nagar. Darbhanga (Bihar)
started as a joint venture of the Governments
of Bihar and Assam and some private
individuals ;

(b) the time by which the Mill will start
production ; and

(c) the total capital outlay on the Mill
and its production capacity ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI1 SIDDHESHWAR PRASAD):
{a) Foreign eollaboration agreement has been
executed and arrangements have been made
for the procurement of machinery, both
indigenous and imported Loans from
Financial Institutions are also being
negotiated

(b) The Assam unit is likely to go into
production by December, 1973 and the Bihar
Unnt by early 1974,

(c) Che total capital outlay has been
estimaled at Rs. 26.96 crores. The capacity
of the mill is as follows :

tonnes
Assam Unit ;: Pulp 36,000
Writing and Printing 27,000

Paper.
Bihar Unit : Rag Pulp 4,500
Speciality Paper 13,500

Grant for Technicians Co-operatives
in Kerala

2619. SHRI M. M. JOSEPH : Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pledsed to state :

(a) whether any financial assistance has
been given by the Government of India to
the Kerala Government for the Technmicians
Co-operatives as share capital contribution ;

(b) if so, the amount asked for and the
amount sanctioned ; and

(c) whether Government propose to
grant the balance amount to the State
Government 7

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a8) In order to assist educated unemployed
fhe State Governments were asked to
implement certain specified schemes within
stipulated allocations which in‘er afia included
Techn'cians Co-operatives, The scheme
envisaged the reimbursement to the States of
the actual expenditure incurred by them
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during the financial year within the alloca-
tions made to them.

(b) The Kerala Government intimated
an expenditure of Rs. 15.70 lakhs under
scheme to assist educated unemployed which
has already been sanctioned.

(c) Does not arise.

Loan to Kerala State Small Industries
Corporation

2620 SHRI M. M. JOSEPH : Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether any financial assistance has
been sanctioned by the Government of India
to the Kerala Government as a loan to
Kerala State Small Industries Corporation
for supply of machinery to industrialists on
hire-purchase basis ;

(b) if so, the amount asked for and the
amount sanctioned ; and

(c) the steps taken by Government to
provide the balance amount to the State
Government ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) In order to assist educated unemployed
the State Governments were asked to
implement certain specified schemes within
stipulated  allocations which infer alia
includes input of funds by States Govern-
ments in State Small Industries Corporation,
wherever it exists, for supply of machinery
to industrialists on hire-purchase basis. The
Scheine envisaged the reimburscment to the
States of the actual expenditure incurred by
them during the financial year within the
allocations made to them.

(b) The Kerala Government intimated
an expenditure of Rs. 15.70 lakhs under
Scheme for educated unemployed which has
already been sanctioned,

(c) Docs not arise.
Applications from Orissa for Licences

2621, SHRI P. GANGADEB : Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(8) the number of applications for
industrial licences received from Orissa and
the licences granted during the last three
years ; and

(b) the number of industries o0t up
theze during the peried ?
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THE DEPUTY MINMNISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) R0 applications for industrial licences
were received from Orissa, and 15 licences
were granted, during the last three years,
i. e., 1969 to 1971,

(b) It has becn observed that, in
piactice, the setting-up of a new undertak-
ing tahes about two to three years, after
issue of tue industrial licence. The parties,
to whom licences have been issued from
1¥69, onwards, arc believed to be engaged
in the process of setting-up their under-
takings in mosl cases,

Powerful Transmitters for A, I. R.

2622. SHRI S. M. BANERIJFF. : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether more powerful transmitters
have been requisitioned t0 make All India
Radio more poweiful so as to obviate
disturbances crcated by s<ome of the
countries ; and

{b) if so. the salicnt features of this
new planning ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) The problem is not so
much of disturbances created by other
countries, but of our being able to cover
effectively as much of the country, includ-
ing the border areas as possible, and of
projecting the image of the country abroad
through the External Services.

(b) The Fourth Plan objectives in this
field are :

(i) Extension of medium wave
coverage in the country to about
80%, of the population of each
State.

(ii) Extension of

border areas.

(iii) Development and strengthening of

external services.

coverage to the

Non Payment of Wages to Temporary
Central Government Fmployees who
Participated in 1968 Strike

2623. SHRI S. M. BANERJEE : Will
the PRIME MINISTCR be pleased to state :
(a) whether temporary Central Govern-
ment cmployees in Kerala State who
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participated in 1968 strike, have buen paid
their full wages in accordance with the
judgement of the Supreme Court ;

(b) whether the temporary employees in
other parts of the country have not yet been
paid and if so, the reasons for this discrimi-
nation ; and

(¢) whether Government are considering
the matter and if so, when a final decision
15 likely to be taken ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL (SHRI RAM NIWAS MIRDHA) : (a)
to (c). It is presumed that thc Member is
referring to the judgement of the Supreme
Court in Civil Appeal *o. 1706 (N) of 1971
dated the 18th February, 1972. If so, the
decision of the Supreme Court in that case
has been implemented Similarly the judge-
ments of the Kerala High Court in respect
of the termination of services of temtorary
employees are also being impiemented. So
far as other temporary employees are con-
cerned, the matrer came up for considera-
tion at the last meeling of the National
Council set up under the Joint Consultative
Machinery, which was he:d on the 24th
March, 1972, In the light of the discussion
in that Council, the matter is being
examined further.

Projects of Indian Institute of Mass
Communication

2624 SHRI P. A. SAMINATHAN :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the broad features of the projects on
Family Planning Communication, Motiva-
tion for Family Planning and Motivation
Study of Children’s Films processed by the
Indian Institute of Mass Communication
during 1970-71 ; and

(b) the projects undertaken by the
Institute during 1971-72 7

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) During the year 1970-71, the
Indian Institute of Mass Communication
processed proposals for two research
projects on (1)Family Planning Communica-
tion and Motivation for Family Planning
and (2) Motivation Study of Children's
Films, the broad features of which were ag
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follows :— i
(1) Family Planning Communication
and Motivation Stuny intended to

find out :—
(i) the point beyond which simul-
taneous dissemination of Family
Planning  messages
multi-media channels of com-
munication fail to yield results ;

(ii) differences in the quality and

quantity of communication
prevailing in
(a) highly successful and
(b) less successful regions n
terms of adoption of family
planning programme ;

(iii) the level of understanding and
accoptance of the message of
family planning among the
opinion-leaders who were
supposed (0 popularise the
message of family planning at
grass root level ;
the most effective message which
will evoke the maxinum
responsc among different catcgo-
rise of people ; and
a suitable programme of train-
ing for motivating the opinion-
leaders.

(2) Motivation Study of Children's
films :

The study of children’s films was
intended to find out the impact created
by the films produced by the Child-
ren’s Films Society in terms of objec-
tives of their production.

(b) The following new projects were
undertaken by the Institute during 1971-72 ;

(i) Role of Communication in Elec-
tions a study of the role of
communication in the Parhiamen-
tary clections held in March, 1971
in a rural area in Haryana.

(ii) Perception of Recent Developments
in the Indian Sub-Continent—a
study undertaken with a view to
investigating the perception and
understanding of these develop-
ments at the village level.

(v

v

—

y-
’

Purchase of Scooter Plant from ktaly

2562, SHRI P.
Minister of INDUSTRIAL DEVELOP.
MENT be pleased to state :  * =

(8) whether the attention of Govu-n
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ment has been drawn to a report appearing .
in the Current Weekly of the 19th February,
1972, regarding purchase of a scooter plant
from ltaly ;

(b) whether the proposed plant 15 over
20 years old ; and

(c) if so, the reaction of Government
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHFSHWAR
PRASAD) : (a) Yes, Sir.

{b) and (c). The various machines and
cquipment comprising the plant were
acquired by the I[talian firm at difierent
times. Most of the production equipment
is Jess than 10 years old and the economic
life expectancy of such equipment ranges
from 7 1o 10 years for special purpose
equipment and 4 to 6 years general purpose
equipment. Approximately 679 of the
equipment is special purpose. A few items
of general purpose equipment which are
older than 10 years but less than 20 years,
where completely reconditioned by the Italian
firm during the last 10 years to suit mass
production technology.
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Seminar on New Machines Devised by
Khadl and Viliage Industries

2629. SARI D, P. JADEJA :
SHRI B. K. DASCHOWDHURY :

Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state :

() whether & Seminar to discuss and
examine new machines and implements
devised and experimented in the Khadi and
Village Industries was held in New Delhi ;
and
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(b) if so, the decisions arrived at the
Seminar ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-

MENT (SHRI SIDDHESHWAR PRASAD) :

(a) Yes, Sir.

(b) Information is being collected and
will be placed on the Table of the Sabha.

Telephone in Gujarat Villages

2630. SHRI D. P. JADEJA :
SHRI VEKARIA :

Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) whether some villages in Junagarh
District, Gujarat State deposited the amount
with the Posts and Telegraphs Department
for telephone connection about two years
back ;

(b) if so, whether telephone connections
have since been provided ; and

(c) if not, the reasons therefor ?

THE MINISTER OF COMMUNICA-
FIONS (SHRI H. N. BAHUGUNA) : (a)
Yes, out of the applicants for new telephone
connections in Junagarh District, 22 appli-
cants needing long distance lines, who had
made payment, could not yet be provided
connections,

(b) No.

(c) Due to overall shortage of certain
essential stores, it had not been possible to
erect these long distance lines upto now.
Necessary steps are being taken to make
available these stores on top priority basis
for providing these connections at the
earliest.

Indo-Nepal Agreement on Construction of
Telephone Exchanges in Nepal

2632, SHRI NAWAL KISHORE
SHARMA:
SHRI MUHAMMED SHERIFF :
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Will the Minister of
TIONS be pleased to state :

(a) whether an Agreement has recently
been reached between Government of Nepal
and India for construction of Telephone
exchanges in Nepal ;

(b) if so, the lines of Telephones pro-
vided by India at cach of the Exchanges ;
and

, (c) the estimated expenditure
mcurred by India on this project ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)
Yes.

(b) It is planned to instal the following
three exchanges :

(i) Biratnagar—1300 lines (Crossbar
Automatic Exchange)

COMMUNICA-

to be

(n) Janakpur—200 lines (Manual
Exchange)

(iii) Jhapa — 100  lines (Manual
Exchange)

(c) The estimated cost of the entire
projectis Ro, 6666 lakhs. Out of this,
expenditure to the extent of Rs. 51.8 lakhs
will be met by the Government of India
under the India-Nepal aid project and the
remaining will be met by the G.vernment
of Nepal.

Issue of Letters of Intent for Man facture
of Escalators, Travelators, Tele slon
Picture Tubes and Maguetic Ta es

2633. SHRI B. K. DASCHOWDHURY:
Will the Mmister of INDUSTRIAL DEVE-
LOPMENT be pleased to state :

(a) whether Letters of Intent have been
issued for the manufacture of escalators and
travelators, television picture tubes and
magnetic tapes in the country ; and

(b) if so, the broad outhines thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRA-
SAD) : (a) and (b). A statement is attached,

STATEMENT

Si. Name of the Licensee/holder of

Capacity covered - b;r_ Capacity annual

No. Letter of Intent/Registration Letter of Intent/Industrial
certificate Licence/Registration Certi-
—_ ficate
L (€) @
A. Escalators and Travelarors -
L M/s. Otis Elovator Co. (India) Ltd., Letter of Intent 24 Nos,

Bombay.
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2. M/s. Jessop and Co. Ltd., Calcutta. - —do—— 10 Units,
B. Television Picture Tubes

1. M/s. Bharat FElectronics Limited, Industrial Licence 1 lakh

Bangalore. Nos.
C. Magnelic Tapes
. M/s. Tarzian India Ltd., Bombay. Licence/Registration
2. Mjs. Jai Electronics Industries ——d ——

Pvt. Ltd,, Nasik.
3. M/s. Mango Tape Co. Pvt Limited.
4 M/s. Indian Cable Co Ltd,
Calcutta.
5. Mj/s. Kerala State Industrial Develop-
ment Corpn. Ltd.,
MIs. D. D, Lakhanpal, Bombay.
Shri V. K Gupta
Shri R Prasad, Calcutta.
Shri K. N, Patel, Bombay.
10. Shri Suresh Nanda, New Delhi.
11. Shri R. G. Poddar, Ranchi

12, Shri Krnshan Kumar
New Delhi.

13. Shri Harwash P. Gugnani, Delhi.
14. Shri Parmeshwarlal, Calcutta,

15. M/s. Indian Machine Enterprises,
Delhi.

16. Shri G. Agarwal, Calcutta.

17.  Shri Rishi Prakash, Delhi.
18. M/s. N. K. Electronics, Kalol.

© x4

Mohata,

—_—do——

Letter of Intent
_—_do—
RN, P, W—

——do—
————

——do——

Posts Exempted by U. P. S. C, for
Direct Recruitment

2634, SHRI AMBESH Will the
PRIME MINISTER be pleased to state, the
names of the posts under the Government
of India and Delhi Administration, exempted
by the Union Public Service Commission
under the Union Public Service Commission
(Exemption from Consuliation) Regulations,
1958 for direct recruitment by the Union
Public Service Commission ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : A
statement giving the requisite information
is laid on the Table of the House. [Plaeed
in Library, See No. LT—1733/72].

Scheduled Caste Members in the U.P.S.C.

2635. SHRI AMBESH Will  the
PRIME MINISTER be pleased to state :

(a) the number of Members, including
Chairman, in the Union Public Service
Commission ;and

(b) the number of Scheduled Caste
Members among them ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) The

‘sanctioned strength of the Union Public

Service Commission is 9 including the Chair-
man. One post is vacant at preseni.

(b) One of the existing Members-of the
Commission i3 8 member of the Schoduled
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Additional Powers to BSF and CRP
Deployed on Borders

2639 SHRI G Y KRISHNAN
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government propose to give
more powers to the Border Securitv Force
and the Centril Reserve Police deployed on
our borders and

(b)Y 1f so the salient features thereof ?

THE DFPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F.H MOHSINY - (a) and (b} Certan
powers for the prevention of the Comms-
sion of offences on the borders and for the
arrest of persons commitung such offences,
already vest i the members of the BSF
under the Border Security Force Act, 1968,
The question of enacting suitable legislation
to enable the Central Government to
authorise its agencies to under take investiga-
tion of officrcer punishsale specific laws
and committed wiathin specified areas
adjoining the borders is under consideration,

Applications from *“Larger Industrial
Houses™” for Fuller Utilisation of
the Plant

2640. SHRI NIHAR LASKHAR :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state :

(a) whether under a wcheme receatyl
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Introduced applications from ‘larger indus-
trial houses’ for fuller utilisation of the
plant and machinery installed by them in
respect of the 54 selected industries are not
referred to the Monopolies Commission, if
they are cleared by the Task Force ;

(b) if so, the reasons therefor ;

(c) whetter the Task Force has been
issued any guidelines for the purpose ; and

(d) what is the response from the larger
industrial hous<es to the scheme ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDLISTRIAL DEVFI OP-
MENT (SHRI SIDDHFSHWAR PRASAD)
(a) and (ib) In terms of Section 21 (4) of the
Monopolies and Restrictive Trade Practices
Act, no clearance under that Act is required
for an undertaking other than a dominant
undertaking, to which Section 13 of the
Indurtries (Development and Regulation) Act
applies in so for as the expansion relates
to same or similar types of goods.
Thus, only dominant undertakings whether
they belong to one of the larger Industrial
Houses or not are required to obtain a
clearance under the Monopolies Act for
fuller utilisation of the installed capacity.

(c) In view of the answer to parts (a)
and (b), the question of issuing any guide-
lines to the Task Force for the specific
purpose of referiing the applications of
Large Industrial Houses to the Monopolies
Commission does not arise.

(d) Government have so far received 17
applications for fuller utilisation of installed
capacity from the firms belonging to the
Larger Industrial Houses and foreign
majority companies.

Central Laboratory at Ghariabad for
Checking Licences using IST marks

2641. SHRI NIHAR LASKAR ;
SHRI MUHAMMED SHERIFF:
Will the Minister of INDUSTRIAL

DEVELOPMENT be pleased to state :

(a) whether the Indian Standards
Institution is setting up a Central Laboratory
at Ghaziabad to keep a check on licencos
wsing the ISI mark ; and

1894 (SAKA) Wrirten Answers 9%

(b) if so, the salient features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHFSHWAR PRASAD),
(a) and (b). The 1. S. L. has purchased land
measuring about 2 hectares at Ghaziabad
from the U. P. State Industrial Corporation
Itd, Ghaziabad at a cost of Rs, 2 lakhs
for the purpose of setting up a laboratory.
The construction of the laboratory is pro-
posed to be started during the current year
and is expected to be completed by 1974,
The capital cost of the project is estimated
at Rs. 14 lakhs, which will bc provided by
the Central Government during the financial
years 1972-73 and 1973-74. The laboratory
is also proposcd to be equipped with testing
facilities for various products already covered
or likely to be covered in the near future
under the I1SI Certification Marks Scheme,

The laboratory at Ghaziabad will be in
the nature of an extension of the existing
laboratory facilities at 1SI Head quarters, in
which electrical, machanical and chemical
tests are now carricd out on about 6000
samples in a year.,

Setting up of Small Scale Industries
in Backward Areas

2642. SHRI RAJDEO SINGH: Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether Government have drawn
any programme for installing a large number
of small scale units in under-developed
areas in the country ; and

(b) if so, a broad outline therecof ?

THE DEPUTY MINISIER IN THE
MINISTRY OF INDUJSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR
PRASAD) : (a) and (b). The Government
of India are already scized of the need for
developing under-developed areas in the
country. The programmes of development
of Village and Small Industries included
under the States’ Fourth Five Year Plans
cover a number of schemes for providing
assistance and facilities in different forms
for promotion of small industries in the
respective States including their under-
developed areas. One of the important
objectives of the Industrial Policy Resolution
is that the disparities in the levels of
development between different regions should
be progressively reduced. In the successive
Five Year Plans, vatious sieps have
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taken in this direction, such as the provision
of infra-structural facilities, development of
Industrial Estates and industrial areas,
location ol public sector projects in backward
regions to the extent possible. It was only
in the Fourth Plan that a co-ordinated
programme has been worked out to deal
with the problem of development of back-
ward areas in a more direct manner. A
number of speeial incentives/concessions,
which would faciliiate growth of industries
in the backward districts, have been
announced These concessions include
provision of outright grant or subsidy
amounting to oae-tenth of the fixed capital
investment to new units in 37 backward
district/areas, concessions in the rate of
interest for loans provided by various
financial institutions, transport subsidy to a
few welected outlying areas, liberalisation of
import policy in respect of raw materials
and machinery to those areas eligible for
10%/ subsidy ete,

2. Itis proposed to get the backward
areas surveyed with a view to evolve concrete
developmental plans on the basis of which
potential industries could be sct up in these
arcas, Uptil now, 138 Districts and 4 Union
Territories have been surveyed Extensive
publicity is being given in these areas in
respect of various incentives/conncessions
offered by the Government and the procedure
for availing of these concessions. Out of
these 31 Districts have Rural Industries
Projects located since 1962-63. In these
areas, intensive developmental activities for
the promotion of Small Scale Industries have
been going on since 1962-63. Since 1971,
the arcas of operation of Rural Industries
Projects have been coincident with the
district areas. In the 31 project Areas
located in back ward districts, 163 C. D.
Blocks were covered in the programme and
by the end of March, 1971, 18,557 industrial
units have come up providing employment
opportunities to 82,457 persons.

3. It has also been decided that all the
new projects, which would come up in each
successive Five Year Plan, will be located
in backward districts. For the Fifth Five
Year Plan, 50 new RIP Projects covering the
cotire district (excluding towns with more
than 15.000 population) have been selested
and all these projects are going to be located
in backward districts only.

Industries in Backward Areas of
Eastera U, P,

2643, SHR1 RAJDRO SINGH : Wil

$he Minlster of INDUSTRIAL DEYBLOP-
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MENT be pleased to state :

(a) whether a special programme is
envisaged to set up iadustries in 15 most
backward Districts of Eastern U. P. ; and

(b) if so, the salient features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b). Finance at concessional rates
is available from financial institutions for
industries to be set up in about 219 districts
designated at bachward in different parts
of the coruntry. The following 36 districts
from U. P. qualify for this concession :

Bahraich, Rasti, Gonda, Azamgarh,
Ballia, Ghavipur, Fairabad, Sultan-
pur, Pratapgarh, Jaunpur, Badaun,
Fatehpur, Hamirpur, Jalaun, Main-
puri, Almora, Banda. Chamoli,
Garhwal, Hardoi, Pilibhit, Jhansi,
Pithoragarh, Rae  Bareli, Tehri
Garhwal, Unnao, Uttar Kashi,
Barabanki, Bulandshar, Etah, Etawah,
Mathura, Farrukhabad, Moradabad,
Shahjahanpur and Deoria,

Out of these, the first fifteen districts
are from Eastern U. P.

Certain districts/arcas have been selected
for the grant of a Central subsidy amount-
ing to 1/10th of the fixed capital investment
in respect of mnew units, or substantial
expansion of existing units, upto a fixed
capital investment not excceding Rs. 50
lakhs, The details of the scheme have been
published in the Gazette Extra-ordinary
dated the 26th August, 1971. Two districts
from U. P. viz. Ballia (from Eastern U,P.)
and Jhansi qualify for this subsidy,

Besides, Government are also operating
a rural industries project programme for
small industrics in certain backward arcas
including 5 areas from the districts of
Allahabad, Almora, Ghazipur, Jhansi and
Saharanpur from U, P.

The Industrial Development Bank of
India has carricd out an industrial survey
of the State and its report is awaited.

It is expected that the State agencies
and entrepreneurs would take advantage of
theso facilities/concessions and set up indug.
tries in various parts of U. P,
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COatput in Small Scale Iudustries

2644. SHRI RAJDEO SINGH : Will
the Minister of INDUSTRIAL DFVELOP-
MENT be plcased to state *

(a) the gross value of output in the
sector under the purview of the Small Scale
Industrics Development Organisation in
both organised and unorganised sectors ;

(b) the investment output ratio of the
small scale sector as compared to that in
the large scale sector ; and

(c) the ratio of employment potential in
the two sectors as compared to the capital
invested therein |

THE DEPUTY MINISTER IN THF
MINISTRY OF INDUSTRIAL DEVELOP-

MENT (SHRI SIDDHESHWAR PRASAD) :

(a) On the basis of the limited studies
conducted by the Small Scale Industries
Development organisation, the estimated
gross output of small scale industries in
1970 was Rs. 4056 crores of which Rs 1818
crores was accounted for by the unorganised
sector,

(b) According to comparable data avail-
able for the registered factories sector for
1965, the ratio of output to investment
(Gross output/Fixed capital) was 6,53 in the
case of small scale industries and 1 22 in the
case of large scale industries.

(c) While a lakh of rupees invested in
fixed capital resulted in employment to
nearly 50 persons in the small scale sector,
the relative figure for the large scale sector
was 7 persons,

Use by P. M. of Planes, Helicopters and
other Vehicles during Elections

2646. SHRI SAMAR GUHA : Will the
Minister of HOME AFFAIRS be pleased
to state :

(a) whether the Prime Minister used
Government planes, helicopters and other
land vehicles for campaign purposes during
last Assembly elections ; and

(b) whether the Opposition parties were
given similar facilities ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F.H. MOHSIN) : (a) In accordance with
the existing rules, V.I. P. flights of the
Indian Air Force and Government vehicles
were used by the Prime Minigter dyring the
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receni clections to State Assemblics and
charges at prescribed rates have been/will be
recovered for credit to Government account,

(b) Such facilities are, under the rules,
not available to Opposition parties,

Shortage and High Price of Paper

2647. SHRI P. NARASIMHA REDDY :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state :

(a) whether there 1s a shortage of paper
in the countty and the prices thereof have
gone up ; and

(b) if so, the reasons therefor 7

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHR1 SIDDHESHWAR PRASAD) :
(a) and (b). The existing production of
approximately 7.5 lakh tonnes of paper just
about matches the current demand although
there are local shortages of low grammage
paper mainly due to speculative and un-
scrupulous trade praclices mostly at the
level of retail sale. Although the price of
writing and printing paper, coluntarily fixed
by the Industry, is Rs. 1950 per :onne, the
market price varies between Rs. 2250/~ and
Rs. 2400/- per tonne.

Arrest of a Man Posing as Reporter of
an English Daily in the Capital

2648, SHR1 MUHAMMED SHERIFF:
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether the Delhi Police arrested &
man posing as a reporter of a leading
English Daily of the Capilal on the I7th
March, 1972 for allegedly trying to geta
telephone installed at his residence ; and

(b) if so, the action taken by Govern-
men t against the said man ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN) : (a) Yes. However, the
attempt made was to get a telephone instal-
led at the house of Shri Radhe Krishna
Ist Floor, Shiv Market, Sadar Bazar.

(b) The accused Shri Sushil sfo Shri
Lachman Sarup Sinha rfo No. 3 Lancer
Road Delhi was arrested in this case on
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17.3.72 in case FIR No. 426 dated 17.3.72
under sections 420/468)471 IPC. Police
Station Parliament Street for cheating,
forgery and using forged documents. The
accused has been admitted to bail by the
Court and released, Investigation of this
case is in progress.

Issue of Letter of Intent for Manufacture
of Passenger Car in Private Sector

2649, SHRI MUBAMMED SHERIFF :
SHRI ISHWAR CHAUDHRY :

Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state the
names and other particalar of the parties
the whom Letters of Intent have so far been
issued for manufacturing passenger cars in
the private sectors ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-

MENT (SHRI SIDDHESHWAR PRASAD) :

The names and other particulars of the
parties who have been granted letters
of intent for the manufacture of passenger
case in the private sector arc given in the
statement laid on the Table of the House,
[Placed in Library. See No. LT—1739/72]

Shortage and High Prices of Tractors

2651, SHRI ATAL BIHARI VAI-
PAYEE : Will the Minister of INDUS-
TRIAL DEVELOPMENT be pleased to
state :

(a) wheother the attention of Govern-

ment has been drawn to the scarcity and
high prices of Tractors :

(b) whether Government have anv
programme to reduce the harassment being
caused to the farmers in this regard ; and

(c) if so, the outline thereof 7

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-

MENT (SHRI SIDDHESHWAR PRASAD) :

(a) to (c). While some makes of tractors
made in the cauntry are in short supply and
there is a large pending demand for them,
there are other makes which are readily
available, The prices of tractors are
controlled by Government and notified
under the Esséntial Commodities Act, 1955
after proper cost examination and no farmer
need pay a price higher than the notified
price. Government have also promulgated
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the Tractors (Distribution and Sale) Control
Order, 1971 to regulate the distribution of
tractors and prevent malpractices and harass-
ment to farmers,

Comprehensive Planning in Science and
Technology

2652. SHRI D. K. PANDA : Will the
Minister of SCIENCE AND TECHNO-
LOGY be pleased to state :

(a) whether Government had a scheme
to introduce a comprehensive planning in
science and technology ; and

(b) if so, how far this scheme has been
implemented ?

THE MINISTER OF PIANNING
AND MINISTER OF DEPARTMENT OF
SCIENCE AND TECHNOLOGY (SHRI
C. SUBRAMANIAM) : (a) and (b). Yes,
Sir. The National Committec on Science
and Technology has undertaken the task of
preparing a Science and Technology Plan
which will be an integral part of the socio-
economic plan of the country. The draft
of the Plan i expected to be ready by the
end of April 1972.

Allotment of time for South Indian
Languages Over A.LR., Madras

2654. SHRI VAYALAR RAVI : Will
the Minister of INFORMATION AND
BROADCASTING be pleosed to state :

(a) the time allotted in a4 week for
different South Indian languages, other than
Tamil, in the programmec schedule of the
Madras Station of the All India Radio ;

(b) wherher the time allotted for
Malayalam Programme is considerably less
than other languages : and

{c) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIMATI NANDINI
SATPATHY) : (a) and (b).

Malayalam 30 mits.
Kannada 30 mts.
Telugu 285 mits,

{c) Time is allotted having tegard to the
size¢ of the population speaking different
languages in the service area of the statjop,
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Policy of film Finance Corporation Regarding
Help to Successful Stadents of Poona Slm
Institute

2658. SHRI PRIYA RANJAN DAS
MUNSI : Will the Minister of INFORMA-
TION AND BROADCASTING be pleased
to state whether the Film Finance Corpora-
tion helps successful students of Poona Film
Institute to build up independent industry of
their own co-operatives ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : Diploma holders of Film and
Television Institute of India, Poona have
been associated with many films financed by
Film Finance Corporation, in some capacity
or other. Applications for loans from
successful stodents of the Institute are
considered sympathetically by the Film
Finance Corporation. No co-operative
venture of ex-students of the Institute has
come to the notice of the Corporation or of
the Government.

Delay in Commissioning of Baroda
Research Centre

2659. SHRI VEKARIA : Will the
Minister of SCIENCE AND TECHNO-
LOGY be pleased to state :

(8) whether the commissioning of
Baroda Research Centre has beea delayed
further ; and

(b) if 50, the reasons therefor ?

THE MINISTER OF PLANNING AND
MINISTER OF DEPARTMENT OF
SCIENCE AND TECHNOLOGY (SHRI C.
SUBRAMANIAM): (a) and (b). There
is no research centre of the Council of
Scientific and Industrial Rescarch (CSIR) at
Baroda. However, there is a proposal under
consideration' to sét up an extonsion centre
of tho Central Glass and Ceramic Research
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industrial area near Ahmedabad (Gujarat)
with financial participation of Industry and
the State Government.

Concessions for setting up of Industries in
Backward Areas

2660, SHRI P. NARASIMHA REDDY :
Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state :

(a) whether the incentives and special
concessions offered for setting up industries
in backward areas have yielded anticipated
results ; and

(b) whether there is a proposal to extend
the benefit of subsidy for all the backward
districts instead of confining it only toa
few ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
() and (b). The 109 Central outright grant
or subsidy Scheme, 1971 was announced on
26-8-1971 while the transport subsidy scheme
was announced on 15-7-71. Wide publicity
to these schemes has siace been given and
entreprencurs have now started showing
interest. The Industrial Financial Corpora-
tion has sanctioned from July 1970 to
29.2-72, a total assistance of Rs. 645.50 lakhs
to 6 units located in backward districts, on
a concessional basis. The Industrial Develop-
ment Bank of India has sanctioned a total
re-finance assistance of Rs. 206.6 lakhs to 143
units in various backward districts as on
31-12-1971,

Regarding the 109 Central outright grant
or subsidy scheme, about 360 industrial units
have registered themseives with the respective
State Departments and it is expected that;
during 1972-73 many more units will apply
for the subsidy.

Additional unit of 1.T.1. Bangalore in
Audhra Pradesh

2661. SHRI P. NARASIMHA REDDY:
Will the Minister of COMMUNICATIONS
be pleased to state whether there is a pro-
posal for setting up an additional unit for
production of telephone equipment by the
Indian Telephone Industries, Bangalore ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H, N. BAHUGUNA) : Yes.



107 Writien Answers APRIL 12, 1973

v wyrarerdt § fg=t w1 s
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Lack of Interest Among Students in IAS

2665. SHRI P. M. MEHTA ; Will the
PRIME MINISTER be pleased to state :

(a) whether according to the Union
Public Service Commission's study, the
Indian Administrative Service holds no
charm for students graduating from most of
the Universities ; and

(b) if so, steps being taken by Govern-
ment to educate the people about this ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) No,
Sis,
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(b) Does not arise.
A, WA } @AW &1 HTCATAT
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Implementation of Second Wage Board
Recommendations on Journalists

2667. SHRI BANAMALI PATNAIK :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government have been
urged upon to deny newsprint quota and
Government advertisements to newspapers
who have not implemented the recommenda-
tions of the Second Wage Board ;

(b) if so, the reaction of Government
thereto ; and

(¢) the action proposed to be taken ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (8) Yes, Sir.

(b) and (c). It is not possible for Newy-
priat Control Order which is jssued ynger
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the Essential Commodities Act to take into
account such cases of individual default As
regards advertisements, however. the position
is different. If other methods fail to make
a newspaper implement the Wage Board's
recommandations, and this is brought to
Government’s notice,
consgider the matter,

whetrs srgEal & fag swe
925 ¥ AeF wREA g%

2668, »it wfmrer wore : w7 whel-
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Overbilling in Telephone Calls

2670. SHRI AMAR NATH CHAWLA :
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) the total number of telephone calls
overbilling cases reported to Government, so
far, during the last three years in the country
and particularly in Dethi ; and

(b) whether a Committee has been set
up to look into the malpractices in this
regard ?

THE MINISTER OF COMMUNI-
CATIONS (SHRI H. N. BAHUGUNA) :
(a) The total number of telephone calls over-
billing cases reported to Government so far,
during the last three years in the country is
2.14,220 and in respect of Delhi, 20160,

(b) The Committee on Petitions of Lok
Sabha is currently siezed of this problem.

Installation of Telephone Meters

2671. S1 Rt AMAR NATH CHAWLA :
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) whether a proposal to instal meters
at the places of subscribers of telephones was
under consideration of Governmeat ; and

(b) if so, the decision, so far, takem in
this regard and the time by which the said
meters are likely to be provided to the
snbscribers 7

THE MINISTER OF COMMUNICA-
L?NS (SHRI H. N. BAHUGUNA) : (a)

®) A sophisticated Cbarge Indicator
meter capable of fepording STD Calls
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designed by Telecommunication Research
Centre of P&T Department is under field
trial, The question whether to instal these
meters at subscribers place or elsewhere will
be examined when the results of field trial
of these meters are known.

Strike in H.M.T. Unit at Kalamassery

2672, SHRIMATI BHARGAYVI
THANKAPPAN :
DR. LAXMINARAIN PANDEY:
Will the Minister of INDUSTRIAL

DEVELOPMENT be pleased to state :

(a) whether the workers of the H.M.T.
Unit at Kalamassery in the State of Kerala
have gone on an indefinite strike since 16th
March, 1972 ; and

(b) if so, their demands and the reaction
of Government thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) The strike of workers of H.M.T. Unit
at Kalamassery which started on the 16th
March, 1972 has been called off with effect
from Sth April, 1972,

(b) The main issue in pursuance of
which the workers went on strike was the
question of payment of dearness allowance
linked to Alwaye Cost of living index as
published by the Bureau of Statistics,
Government of Kerala instead of such
payments linked to the Alwaye Cost of
living index as compiled and published by
the Labour Bureau, Government of India,
Simla. As per agreement reached attempts
would be made to reconcile immediately the
two indices and negotiations resumed under
the auspices of the Government of Kerala,
Meantime, an ad hoc payment of Rs. 10/-
will be made towards dearness allowance.

Stenographers in Small Industries

Service Institutes
2673. SHRI CHANDRIKA PRASAD:
Will the Minister of INDUSTRIAL

DEVELOPMENT be pleased to state the
channels of promotion for Stenographers
Grade III in Small Industries Service
Institutes ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
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MENT (SHRI SIDDHESHWAR PRASAD)
There is no channel of promotion for
Stenographers Grade I11 in Small Industries
Service Institutes,

Staff in Small Scale Industries Development
Organisation

2674. SHRI CHANDRIKA PRASAD :
Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state the
number of new posts of gezetted officers and
non-gazetted field staff and ministerial staft
categury-wise created n the Small Scale
Industries Development Organisation from
Ist April, 1969 to 20th March, 1972, year-
wise, and the annual expenditure to be
ncurred by the C overnment on their salary ?

THE DEPUTY MINISTER IN IHE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD)
A statement is laid on the Table of the
House [Placed in Library, See No I T
1736/72)
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Integrated Development of North Eastein
Council Area

2677. SHRI BIREN DUTTA : Will the
Minister of PLANNING be pleased to
state :

(a) whether any scheme has been
envolved for integrated development of the
North Eastern Council area ; and



119 Written Answers
(b) if so, what are the broad features ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) and (b). Action
is being taken to set up the North Eastern
Council m terms of the North-Eastern
Council Act 1971, which has been recently
enacted. One of the functions of this
Council will be to draw up regional plans
for the North Eastern region The drawing
up of a scheme or schemes for the integrated
development of the North Eastern region has,
thereiore, to wait till the constitution of the
North Eastern Council.

Technical Consultancy Service by National
Industrial Development Corporation Ltd ,
New Delhi

2678 SHRI INDRAIJIT GUPTA : Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether the principal function of
the National Industrial Development Cor-
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poration, Ltd., New Delhi is to provide
technjcal consultancy service ;

(b) if so, the number of officers and
staff (apart from technical personnel)
employed, and the total expenditure on their
salaries, allowances, T.A. conveyance
allowance, and overtime allowance in 1970-
71 ; and

(c) whether the National Industrial
Development Corporation gets its designs
and drawings for some important projects
executed by private consulting cngineers
instead of doing them itself 7

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) Yes, Sir.

(b) Details of the number of employees
in the service of the Corporation as on 31st
March, 1971 and the expenditure on their
salaries, allowances, T.A, Conveyance
allowance and over-time allowaace for the
year 1970-71 was as under :—

TECHNICAL
. Officer Staff }
1. Number of employees 97 117
Rs. Rs.
2. Pay 10,14,209.90 4,98,219.65
3. Allowances 4,06,973,90 4,95,956.30
4 TA 3,84,554.68 44,524.93
5. Conveyance — —_
13,741.99
(Both for Officrs and
Staff).
6. OT.A, —_ 41,473.05
Total : 18,05,738 13,93,916 )
NON-TECHNICAL
Officer Staff )
1. Number of employees 6 T 130 -
Rs. Rs,
2, Pay 72,213.55 2,65,945.55
:. ;l'l‘m 28,010.20 3,25,650,82
. T.A, 1,854.25
£ S - e
2,744.85
(Both for Officers
and Staff),
6. OT.A. — 25,310.45
Total : 1,02,078 6,26,125
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(c) All design work relating to projects
is carried out by the NIDC in its own office.
At times, when there is peak work-load some
low level drafting, detailing and printing
work is got done from external sources but
the same is checked in the NIDC office and
corrected before issue.

Bills sent by Kerala Government for Approval
of Central Government

2680. SHRIMATI BHARGAVI
THANKAPPAN :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) the number of Bills sent by Kerala
Government to the Central Government for
approval during the last three years; and

(b) the number of Bills accorded appro-
val by the Central Government ?

THE DEPUTY MINISTER (N THE
MINISTRY OF HOME AFFAIRS (SHRI
F.HMOHASIN) : (8 Nige,

(b) Six Bills have been approved and
two are under cxamination. In one bill the
State Government has been advised to await
Central legislation.

Helicopter Mail Service to Keylong

2681. SHRI VIRBHADRA SINGH :

Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) whether a fortnighetly helicopter
mail service has been introduced to Keylong
in District Lahaul and Spiti, Himachal
Pradesh during the winter months;

(b) whether the mail service was not
working satisfactorily as on 19th February,
1972 and at least on one occasion the heli-
copter landed at Keylong without any mail;
and

(¢) if so, the reasons therefor and the
steps proposed to be taken ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H.N. BHAHUGUNA). (a)
Yes.

(b) No. The service has worked stis-
factorily except that mails could not be loa-
ded on 19th February, 1972,

() The mail was not loaded due to
ding by the local Border Roads
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staff who have since been suitably advised
and mail exchange for Keylong has been
functioning normally.

Appointment of Sweepers on Daily Wages
in the Department of Statistics, New Delhi

2682, SHRI CHANDRA SHAILANT :
Will the PRIME MINISTER be plesed to
state :

(a) whether some sweepers were ap-
pointed on daily wages basis through the
Employment Exchange by the Department
of Statistics, Sardar Patel Bhavan, New
Delhi;

(b) whether even after working for three
to four years on daily wages basis, these
Sweepers are still working on daily wages
basis, inspite of the fact that during this
period there has considerable expansion in
the Department of Statistics; and

(c¢) if so, the reasons therefor ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION&BROAD CASTING (SHRIMATI
INDIRA GANDHI): (a) Yes, they were ap-
pointed through the special Employment
Exchange which is responsible for sponsoring
candidates for employment on daily wages
basis.

(b) Yes, Sir.

(c) There has been a ban on direct
recruitment t> Class IV posts, including
sweepers since 1969. The question of their
appointment against regular posts of swee-
pers in relaxation of the ban 1s being taken
up.

Implementation of 4-Point Plant to improve
the working of Class I Scheduled Castes
and Scheduled Tribes Officers.

2683, SHRI CHANDRA SHAILANI :
Will the PRIME MINISTER be pleased to
state :

(a) Whether Government offices have
implemented the four-point plan of the
Union Government to improve the working
of Class I Scheduled Caste/Scheduled Tribe
officers; and

(b) if so, the action taken by Goverd-
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ment for affording 25 percent reservation of
seats for deputing these officers in training
programme in India and abroad ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONEL
(SHRI RAM NIWAS MIRDHA) (a)and(b).
The decisions of the Government regarding
arrangements for training of Class I officers
belonging to Scheduled Castes and Scheduled
Tribes for improving their work are contai-
ned in the Department of Personnel Office
Memorandum No. 1/9/69-Estt (SCT) dated
the 15th November, 1971, a copy of which
is laid on the Table of the House. [Placed
in Library, See No. LT-1737 172] These
orders laydown inter alia that in drawing up
training programmes adequate margin should
be provided to take in as many Scheduled
Castes and Scheduled Tribes Officers as are
sponsored by the Ministries and that it would
be useful to earmark 25% of the seats for
Officers of Scheduled Castes and Scheduled
Tribes wherever possible and in case this be-
comes difficult in any particular programme,
then such officers could be covered in the
next course or a special programme may be
arranged for them. As regards training
programmes abroad, no percentage of seats
has been suggested but it has been stated
that it would be useful if officer of Schedu-
led Castes and Scheduled Tribes were
inculded in the voricus training programmes
abroad. The orders issued in this regard on
15th November, 1971 have been sent to all
Ministries/Departments for implementation
It would take sometime before the effect of
these orders could be felt.

Scheduled Caste and Scheduled Tribe
Officers Deputed Abroad by C.S.I.R.
Etc. for Training Programmes

2684, SHRI CHANDRA SHAILANI :
Will the Minister of SCIENCE AND
TECHNOLOGY be pleased to state the
action taken by Scientific departments like
Council of Scientific and Industrial Research,
National Physical Laboratory, India Meteo-
rological Department and Defence Science
etc. in deputing Scheduled Caste and Sche-
duled Tribe officers for training programmes
abroad ?

THE MINISTER OF PLANNING AND
MINISTER OF DEFARTMENT OF
SCIENCE AND TECHNOLOGY (SHRI
C. SUBRAMANIAM) Scientific and Tachni-
cal Personnel are selected for training abroad
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keeping in view their field of specialization.
Reservation orders in favour of scheduled
castcs and scheduled tribes do not apply
in the case of appointments to posts for con-
ducting rescarch, or for organising, guiding
ard directing research vide Ministery of
Home Affairs O.M. No. 9/2/63- SCT, 1
dated 2-11-63, a copy of which is laid on
the Table of the House. [Pleased in Library.
See No.LT—1:38 172]

Confirmation of Scheduled Caste, Senior
Investigators of Central Sta tistical
Organisation

2685. SHRI CHANDRA SHAILANI :
Will the PRIME MINISTER be pleased to
state ;

(a) whether the delay in finalising the
combined seniority list of Senior Investiga-
tors in Central Statistical Organisation would
not affcct the interest of the Scheduled Caste
Senior Investigators;

(b) whether orders confirming them
from 1964 were issued by the Department
of Statistics in September, 1971;

(c) whether after confirmation, some
Senior Investipators officiating as Assistant
Director since 1967 became junior to the
Scheduled Caste Investigators who were pro-
moted as Assistant Directors only in 1971;

(d) if so, whether this delay in their
confirmation has already not affected their
interest by delaying their promotion for at
lcast four years; and

(e) if so, the action the Government
has taken for restoring to them the benefit
of promotion from atleast 1967 when their
junior officers were promoted ?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROAD CASTING (SHRI-
MATI INDIRA GANDHI): (a) Confirma-
tions were made in September 1971 against
certain  permanent posts of Senior Investi-
gators of the Central Statistical Organisation.
As a result of these confirmations, the inerse
seniority positions of some of the Senior
Invetigators had to be revised, Thesechan-
ges were carried out and the revised senio-
rity list circulated on 9th November 1971.
There has thus been no delay in finalising
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the senioritory list of Senior Investigators of
the Central Statistical Organisation.

(b)

(¢) Yes, Sir. As a result of the confir-
mations made in Scptember 1971, one Senior
Investigator who had been promoted on an
ad-hoc bisis to officeiate as an Assistant
Director in the Central Statistical Organi-
sation in 1967 and a few others who were
promoted on an ad-hoc basis in 1969, be-
came junior in the grade Senior lnvestiga-
tors to two Scheduled Caste Senior Investi-
gators who were promoted on an ad-hoc
basis as Assistant Directors in the Central
Statistical Organisation only in 1971,

(d) The promotions of these Senior
Investigators against vacancies of Assistant
Dtrectors in the Central Statistical Organi-
sation were all made on an ad-hoc ba«is,
and they wo 'id continue only till such time
as regular Grade IV Officers of the Indian
Statistical Service become available for ap-
pointment against these posts. Such ad-hoc
promotions do not confer any right to regu-
lar promotions against the posts in Grade
IV of the Indian Statistical Service As
such, delays in the ad-hoc promotions do
not affect the service interests of an indivi-
dual, though there may have been some
monetary loss.

Yes, Sir.

(¢) The question of inclusion of the
names of the two Scheduled Caste Senior
Investigators in the integrated list of feeder
post holders from among whom promotions
to posts in Grade IV of the Indian Statisti-
cal Service are to be made, is under the con-
sideration of Government in consultation
with the Union Public Service Commission.

Appointment of Scheduled Caste Senior
Investigators in the Central Statis-
tical Organisation

2686. SHRI CHANDRA SHAILANI
Will the PRIME MINISTER be pleased to
refer to the reply given to Unstarred Ques-
tion No. 7588 on the 11th August, 1971
regarding appointment of Scheduled Caste
Senior Investigators in the Central Statis-
tical Organisation and state :

(a) whether the Department of to
Personnel took three years in deciding
treat as 1egular the appointmeats of
Scheduled Caste Senior Investigators of the
Centra] Statistical Organisation appointed
through the Union Public Service Commis-
sion in 1962 far the purpose of iaclusion of
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their names in the Ist Select List for promo-
tion to Grade IV of Indian Statistical
Service ;

(b) whether even after taken the above
decision the Department of Personnel has
not so far included their names in the above
select list ; and

(c) if so, the reasons for this delay ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) :(a) to
(c). The question of treating the appoint-
ment of certain Senior Investigators of the
Central Statistical Organisation belonging
the Scheduled Castes appointed through the
Union Public Service Commission in 1962 as
regular from their initial appointment was
under consideration by the Department of
Statistics in consultation with the Union
Public Service Commission and the Depart-
ment of Personnel. It was only in July 1971
that a decision was taken that their service
since 1962 could be accepted as regular. The
question of eligibility and fitness of these
officers for inclusion of their names in the
first Select List for promotion to Grade IV
of the Indian Statistical Service along with
other similar cases has been taken up with
the Union Public Service Commission.

Vijayawada-Madras Trunk Telephone
Service

2688. SHRI K, KODANDA RAMI
REDDY Will the Minister of COM-
MUNICATIONS be pleased to state ;

(a) whether Vijayawada-Madras trunk
telephone service had very much deteriorated
since three months ; and

(b) the reasons for such a situation and
the remedial measures proposed 7

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)
Yes.

(b) There has been deterioration In the
performance of trunk telephone service
between Madras and Vijayawada following
heavy copper wire thefts. Works are being
carried out for replacement of copper-wire
by.copper-weld wire which is less likely to
be stolen. Replacement of two pairs has
been completed and performance is now

expected to improve.
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Tamil Nadn Request for Entrusting Censor-
ship of Films to States

2689, SHRI K. KODANDA RAMI
REDDY : Will the Minister of INFORMA-
TION BROADCASTING be pleased to
state :

(a) whether the Tamil Nadu Govern-
ment had asked the Centre to entrust the
censorship of films to the States and if so,
the reasons given in asking for such a
change ; and

(b) the reaction of Centre thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA) : (a) No, Sir. No such proposal
has been received in the Ministry of
Information and Broadcasting.

(b) Does not arise.

Permission to Released Emergency Com-
missioned Officers to Appear in LA.S.
| xaminations

2690. SHRI SHASHI BHUSHAN : Will
the PRIME MINISTER be pleased to state ;

(a) whether the U.P.S.C. has issued an
advertisement for holding examination for
LAS. ;

(b) whether the Released Emergency
Commissioned Officers were given earlier,
two special chances to appear in [A.S.
examinations ;

(c) whether this time those released
ECOs., who were studying in  University at
the time of their selection in the Armed
Forces have also been allowed to appear in
I.LA.S. Examination along with other
goneral candidates as a special case under
relaxed age rules and thus they would be
getting the third chance ;

(d) whether this facility is being denied
to those released ECOs. who were already
graduates at the time of their selection in
the Army ; and

(e) if so, the reasons therefor and steps
proposed to be taken to allow those Released
ECOs. also to take the [,A.S. Examinatjon
#s a special casg 7 '
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL. (SHRI RAM NIWAS MIRDHA) : (a)
Yes, Sir.

(b) The Released Emergency Com-
missioned/Short Service  Commissioned
Officers are given a maximum of two
chances to appear in the I.A.S. etc (Releas-
ed Emergency Commissioned Short Service
Commissioned Officers) Examination.

(c) No, Sir, A Released Emergency
Commissioned/Short Service Commissioned
Officer is eligible to appear at the Indian
Administrative Service (Released Emergency
Commissioned/Short Service Commissioned
Officers) Examination only if he has
acquired the prescribed educational qualifica-
tions before the commencement of the
examination or if, having studied in a recog-
nised institution for the acquisition of any
of the prescribed qualifications, had discon-
tinued his studies because of joining the
Armed Forces and had, as such, not
acquired such qualification This examina-
tion is thus not open to those released
Emergency Commissioned/Short Service
Commissioned Officers who, having discon-
tinued their studies prior to their selection
for the Armed Forces did not possess the
prescribed educational qualifications at the
time of joining the Armed Forces and also
did not acquire them before their release
from the Armed Forces. For such of these
officers who, prior to their selection in the
Armed Forces, were well within the age
limit to obtain the prescribed educational
qualifications and campete at the general
competitive examination, a relaxation in the
upper age limit has been granted to enable
them to appear once for the general Indian
Administrative Service Examination, with a
view to compensating them for the opport-
unity that they would have had to appear
at that examination had they not joined the
Armed Forces.

(d) and (¢). Do not arise.

Review of Cadre Structure of Indian
Statistical Service

2691. SHRI K. SURYANARAYANA :
Will the PRIME MINISTER be pleased to
refer to the reply given to Unstarred Ques-
tion No. 4784 on the 16th December 1970

rogarding separate cadre for Departments)
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candidates before selection to Grade IV of
Indian Statistical Service and state :

(a) whether the review of the cadre
structure of the Indian Statistical Service
has since been completed, if so, its broad
outlines ;

(b) the manner in which it is likely to
be implemented ; and

(c) the steps being taken to ensure that
the scheme, as finalised does not affect the
persons who are already working in Grade
IV of the Indian Statistical Service on an
ad-hoc basis 7

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a) te
(¢) The review of the Cadre Structure of
the Indian Statistical Service 1s still under
consideration of the Government. Govern-
ment have nothing to add to the informa-
tion given in reply to Unstarred Question
No. 4784 on 16th December, 1970.

Criminal Case of Bank Robbery Against
Shri Nagarmala

2692 SHRI BHOGENDRA JHA:
Will the Minister of HOME AFFAIRS be

pleased to state :

(a) whether Government have decided
to drop the criminal case regarding bank
robbery involving Shri R. S. Nagarwala
who died on 3rd March. 1972 ;

(b) whether the deaths of Shri Nagar-
wala and of the Police Officer, Shri Kashyap
who was incharge of the investigation, have
got any connection with the efforts to cover
the ramifications and connections of other
influential persons with the crime ; and

(c) if not, whether high level enquiry
into the affairs is being considered 7

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN) : (a) No. The criminal
proceedings pending in court of the Addi-
tional Chief Judicial Magistrate, New Delhi
against the accused Shri R. S, Nagarwala in
case FIR No. 815 dated 24th May, 1971
under sections 419/420/409 IPC  Police
Station Parliament Street, bave heen closed
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by an order dated 9.3.1972 of the said court
on the death of the accused.

(b) No.

{c) No. A Sub-Divisional Magistrate is
conducting inquest proceedings under section
174 C.R.P.C. into the circumstances of death
of Shri R. S. Nagarwala, accused, Shri D.
K. Kashyap, Additional Superintendent of
Police, and the Investigating Officer of this
case, died in a road accident near Mathura.
A case FIR No. 205 dated 20th November,
1971 ufs 379/304-A IPC was registered in
police station Brindaban, District Mathura,
U.P. Investigations in this case showed that
on 20.11.71 at 4.30 p.m the car of Shri D.K,
Kashyap collided with a tonga. which was
moving m a group of 4/5 tongas The tonga
driver and his hor«e died on the spot. The
car was totally damaged, and a pole of the
tonga pierced into the right temple of Shn
D K Kashyap and killed him. In these
circumstances, no further investigation
could be done and the investigation has
been closed and a final report sent up in
this case,

Disposal of Excess Land Attached to
Government Houses in States where
Governors reside

2693, SHRI PAMPAN GOWDA :
Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether there is any proposal under
Government’s consideration to dispose of
the excess laad attached to various Govern-
ment houses in the States in which the
Governors of the States are residing ; and

(b) if so, the salient features thereof 7

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H, MOHSIN) : (a) and (b). A Com-
mittee consisting of an officer each of the
Ministries of Home Affairs, External Affairs
and Finance and a nominee of the Com-
ptroller and Auditor General is studying the
pattern of expenditure in various Raj
Bhavans. The Committee will also examine
whether any land is surplus to the require-
ments of the Raj Bhavans, The gquestion
of disposal of the surplus land, if any,
would be a matter to be considered after the
report of the Committee has been received,
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12.00 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

RAIPORTED REDUCTION IN THE PROCUREMENT
PRICF OF WHEAT AND CONSEQUENT
RESENTMENT AMONG PEASANTS

st waw faw agst (kafoar) ssag
wgrza, & afgaradiy s age & faea-
fafaa faga 1 T gfa a=ft $1 e
fesrar wigm § o7 NqAT wIar § 1%
T gaR Hawww &

“Ng A FgeAr A Awg garf IR
it gat ofmrrasy daE s &
wig W ¥ framal ¥ sgrew Q9 &
anar )’

THE MINISTER OF AGRICULTURE
(SHRI F. A. AHMED) : Government have
not yet taken a decision regarding the level
of procurement price of wheat for the
1972-73 marketing season. During the last
year the procurement prices of Red
(indigenous) were fixed between Rs. 71/-
and Rs. 74/ per quintal and the prices of
all other varieties at Rs. 76/- per quintal. In
their Report on *“Pricc policy for rabi
foodgrains for 1972-73 season™ the Agri-
cultural Prices Commission have rezom.
mended that ‘the procurement prices of
wheat be fixed uniformly for all the States
at Rs, 66/- per quintal for the indigemous
Red and Rs. 72/- per quintal for the
indigenous common white and different
Mexican varieties’.

Government have seen press reports
regarding the resentment among the peasants
in Punjab and other parts of the country
against this recommendation of the Com-
mission. Various views have been expressed
in favour and against the views of the
Commission through press and other media.
The question of fixation of wheat prices for
the cnsuing rabi season, is under considera.
tion of the Government and a final decision,
will be taken only after considering the
views of the Honourable' Members and the
Chief Ministers of States who are meeting
in conference on the 13th and 14th April,
1972,

Goverameat have adapted the policy of
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price support to the farmers, to ensure that
the producer gets an incentive price, the
consumer gots foodgrains at a reasonable
price and the present trend of foodgrain
output is sustained. To achicve these objec-
tives of the price policy, tne Food Corpora-
tion of India has been especially created to
undertakc massive marketing operation In
deciding the procurement price of wheat for
the coming marketing season, Government
will ensure that both the interest of the pro-
ducer and the consumer are fully protected.

o wwe faw Ay FT @ seaw AP,
N qu woA wgRT ¥ fear & 3@ awm
¥ gwamst w1 fem &% @ ik
o\ awend #% dar g€ § vaw gg N
qar 7§ wwar §  og qATer gafay -
quf & mar § fe St A IqA
ar® nfarsr qara vt gxgrar & werET
oty Y ¥ F aeer gE } IWF IAXT
sXw, fagre A% q@t oA ¥ ot AE A
Farar & et wred gf 3 gt
fagre ¥ +f oy wawT v AR §
wgi ¥aw w17 qar g uT, g A A
* darare @Y off &, &few ag ware WY
dur gor ? g wufed dar gar B e
fafree w1 warm gor e gar #; fee
yherR qew wdgw A fd arg,
I arerwrd s A 0f fis 3 A ¥
& aw ofis o0 Mg § ok @ AW
I WY T T o R g WX AW
ik dwgn whg &, @ vEd AW

s dar Y € fis g R e
wew wer & wry foray WYw ww wwroR

NrsAam e @y =
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% 25 wfage fowrd or ¥ Wy A
AT &, 1§ wTQ ¥ Wi Iud A
fraral &Y sg Fear AT ¥4X F A1
N Ew wad e & fag e e
azar & 3Ed wfw aw T qwAr §,
g g & Free 9T shHeww wry wfew
az wE & oY 7€ ¥t AT g § vy
) Awer W 9 wm T
fear ¢, ¥fe wmg v ame A W g
8T 9y W CAHT § HOGAT WL AT
faad Faanir s g, o ol ¥ W
ary g, wa frara €, fge awge &,
qsgq o & @7 § AT WIATA FHWQ
# fam A eriaer ogar § SAHT qwT
W 7w ara ) fAR @ ang ww #
vt q¥am | ¥ dar af fer mam )
a trar wafwg Y frar mar fe ood
Wy qfred wrRfenr o & werir
Frardl # gl gz O R Uw aTw
oTAT FeET AT A 8, ag @r-g? fear
wa & fedt F 4w WA F X A a0
Afee o ¥ g aqe andh Ay AW
AR AT AX AT QRAT | XA QY &
Wit gl waell & A A dAr g A
9T §IET ¥ ACG F ug qArr fwear
war § fs g wew EwwE g @1 &
TR A ST wgar § 5w woere
ez fer wreartaa & afeg ar g2 w1e-
MR & afeg @ a7 § OF AR A
AN grq W o7 WY § A Ay 7 W
oA & fag /il e s W
WY & e e w@ g A @
w0 gt et ardd #lY weRr @
W ogd g gTere A A KT Ty
i gt ol o ez sTew g
LA aife femra godt ¥l & i
T W A Wi I & wper qw@ N
T 7% ? wor qOHIC IW T ¥ fag o

fare g ar aff fe ow aes A Feara
Y §E W I AYAT /1A T IAT q%AT
¢ oitx qult acs wer O wifx awd
wry o ¥ Ffew ary g7 A gt §,
& wr O % i sraw fear s anfs
uTeE Jaw o) § I@F E@gET @ w7
aftc w7 ¥@ A & fag qoRre wr fm
& ar ff fe A wT 7g ag v R
forasr gR fwmmh o @ e § =g
w17 ot o ez STEw § SE% wgaTe
Iy forqy wrq o a¥ wreEsrd ¥ dAy
Yo X am g & WA oanw
wiitem & ot g R 9w g @
978 A fagrara ? oY €7 qaret & fwg
¥ g arw A ¥ gy fs oo ww aw

&% wreiew wrn €fear ¥ afeg o
W & 0% SR QU T QU way

EU ¥ AT O @ v 3w fear ¥ v
sriagt FR AT @ § 7

fHRIF. A. AHMED . The hon. Member
has advanced arguments in favour of
retaining the present procurement price of
wheat as also reasons against reduction of
the price.

As I have pointed out in my statement,
at present, the Government are coosidering
various views expressed in this behalf both
by the Members of Parliament, the Members
of the Consultative Committee and the
members of the Farmers’ Forum and the
views expressed in the Press for and against
the increase of price and after consulting the
Chief Ministers, a decision will b: taken in
this bebalf and I hope, m taking a decision,
we shall see that the interests of the producer
as well as the consumer are kept in view.

it wAw v 7 wgwe : ged ag A
qanar fie §e SEm qU K= &7 OE
STITL Q9A gre ¥ ¥F w1 @ Far A ?

SHRIF, A. AHMED : So far as the
Food Corporation are concerned, they are
going to take up the procurement of foog-
grains on a massive scale,
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o waurw wye (aferan) @ wdfwT
aTgw, ¥ waw ¥ qum, g, ded
o die 7 fi5 @k gow & frmedl W oF
A€ wg daT A § )| ww@ A WA@Y
ot fs gitwew fafawl oftweat & at
¥ fire avg v @R, few o o
1 — €7 ga% AR ¥ oF @t i 6w
qrferst aardY AT ag an soft fF gurdr
wra qrfeY sar @it 1 e g war <@
§ -9 37 TR g goi v g o
darare w1 Wt §, o feurr 9w 9%
WY @ /ar d5aT g frew WA &
AFT I TF TR CHFeAA TIEH AN
vy qd §, AR F Ao Pl
ag aardt §— fawr wree fred are wmA
100 o sfy qvg & o, A-griwe-AY
amw & afasr 9T ga=) ag fear an, &few
W a1 A9 120 To GfGT HrE F @
¥ wizargae & w2 Fd @, wH a
wrez qd § | AfFT 99 w7 Neww wrd
parRar wgge Par g 5 grd =
giferey €1 78 &, g9 & FeE-wEA
mar §, daraTT g 2w F1 wEEE
w§ &)

wgr a% afead w1 Iegs T
giaar ® & fr 120 50z %o ghmdt
9T @« grr, 100 FAT F94qT a9 F 4T
war &, ¥feT axdaw S5 FAT w9aAT W9
oY g 74T G FL @ &, ¥AN ¥ ww@y
sy § ) oo gad ¥ 40 0% AT few
w 2 §? fafem-dw WE? fufewm-
dr w9 § ? ag  famwme g W
wgm  fear g o @ wemar @,
Igwt 99 40 0% Wy W afat
B2 @Y st § qww sogme
w g, segEr A ¢, Afew IR A
w8 7t & Q 8, afew R W 40
AT TAT W} 1 9@ g7 AN & 20
0T 2 N &N §, 3T A 40 Ky
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AT 0 frw-AAT oY i A Hwa @
T ATQRE AT A O qg wer QU
g awar §

@ gwfw ag § s aio g,
mmiﬂﬂﬂa flo §76 ®o ¥
WA AY R, I IR 2 Fo AAHIE W
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' wree Wt 8, 78 %o ¥ wiw gEY gar W

W fagr, wuw, wgrosg, T
w ¥ g ol gt 9T e Rew W
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Wwfor @wi g | g@e w9 awy ww E OF
any §oite ganr ¥ aret Ang 797 FL W
o % dar i & fre feama #1 afsad
WA Y o gFN—I ATgeA W
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e aa—gaw @k gfamr 3
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Fq¥ AT qurw A gfamr & e
® &%) &7 w1 T ¢ ) gwfAR owEe
W19 WE FIRT FLET &) IAF FW 194
@ N fafadt §q § FFAN, 7 T
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¥i ¥ faar s a1 7@ $T qram @
ool suw & fag &% IR qur s b
T8 @—zw AW wfawr w Qear
wifge | wfew wiissat oga wiaw
¥ oY fordrde=a #Y §, & wy-Oufafes
LA & gy ¥ gmfes A B,
gu# feamal & AR ad ¥ wefiew
¥ un fE droude 480 w1 fraar Fuw
g fowar &, wror Suwr W wod aw
vt @ § Ja¥ fraar geu g, sw
THEM ¥ sregas foaar sam, ag @I
SN foptur 2 &, o W &
g & gerfaew wfr § | oree g @
W § fir o erefror & & §—40 wOT
ﬁ!ﬁﬂﬁ%ﬂtimmqﬁ*u’r
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e M 9 X @ § ¥ W@
ofEfededt #t O% v war G Q@ &
ATEY WY oY 50-55 ¥Q¥ WA F -
faarm sagromar fear ot @ 8, wWd
frara Y afed & o wwdr § el
FAATHT FT ATT ¥ a7 aHAY § 1

wrer g K Wt wgy g ag
T §, T ofedRdt ww W
§ ) 72w e rRdY &) awdvy, ¥fea S
TFT TTe) Y 47 FEA, 10 THT A} Y
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® AT F1fgy, SAHY wAfas giea
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& oF IM@ W AVRT FIAT TIEAT
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4, gam@ ¥ WY wa @ifqT 5@ N @
"Tﬁt.!"mé“ﬁ"@i-m o
TFTET FY A9 aATEY gW  Iaw)
e w4, = Afew Ay Afrg—ew
i w01, AfET F W9 GiEeER
wmmm’ﬁf A AW FaATERA

I

s WEEE ¢ A T T 0T ?
arg ¥ @Y qofad & § s= af qur)
' ot gaorw wge: §y v www 9y

SHRI F: A. AHMAD : The hon.
member has made a suggestion which will
be considered.

:reuw'!mvmh (tmﬂ't):
weqq wEd, A Sl off & vy
W & a¥ we ¥ oy, ¥ wad Wl
W oy feerd Al oy fe A
o frarl ® Tgw qgw a1 IR fga
8, @ gfe ¥ gy frwre wod €1 agh
aw fpgrl & sdus w1 qww §, SuR

R ¥ IR e fear g, afeT &
Ay arrr wgm s R & fafieer gfy
faeafaame & o) not Fe &r 8, ar
gv fowfaareai & o va oo fed § 99
ey ama g oS Ty FH &
w & &, A feufa & mro s v
IoTH OT W& | TN TF AqTq AT DG
e magamEm e & qwd §
AT 7 Irdrwrdl # qgh A qr @A
o1 ¥ §, SeRs # o & arg fady, g
gz & @ @19 & &5 aro-¥w d3A W
o Fifew ®X @ & AfET g
a3t a gfee & farml &1 ot sv qe
g—itw, fam€, werg, afar as 5 @ry
¥Y g E—eT @ 9T N Y wrar §, W@
AT & wNaT A o q7 F a1 F feaic
frar § R aewTe SEY age 7 W
@ frar & &Y 33 g7 aral w =41 g,
wfe qe s FT Y wrAeer §, ag
Ty ?

WY &1 AT 9T 9T arer ad
frgy awt & 119, aar 249, a5 <r
0T T A A ¥ W &7 frwifca fear
¢ & areafas Y &5 @ g, a@
foaar &? ¥uwa g 5 D= o
at areafas & grar § amwr 69/, dsar
¢t aft ;T AR €AY N SERE W
R TR fad o oA #) g 7ea
T ¥ a%d § aur fearal ¥ e dar
T #Y ofa qg avat § 1 ¥af Sy o=y
THT FHE! § IWA ¥ @ L, @
feafer agt Wt a1 %Y &1 TTET F ot
ar o wref Afad @ &
afe WYw IEY BT A qTH W @A a7
6 7y wy dfer & faar s A
fearr 9w aws gy Qv A
aian pfe N fafesa iy & srew
arw fram &1 waww & o g
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[wro wwlt wrerawy aidw]
¥ owr ST w@rio wEw 6
ICEA, T KT JwEd W) el
wifgor wawi w1 JETM wer &)
af ¥ w1 st agr § o Suk
forg shrerger spea adt g g afen syedt
B w7 W A arr N v J e wwre
66 wqar wfa wiizw A &7 e TwAT
wigh § @ Sad feart s e
s K JETEA QT WM &
qeaw ¥ gCHTC WYA-a7 frwre s @
fs soaiwar w1 Ifag FAa 9X WO
fr¥r oftT firgr #1 7 ¥ Soor &7
ama & fgara ¥ aft oy fodr wifs o
PraTs %Y ITW ¥ WG A waTaT §
af g, 110 W7 115 wqar afe wiew
o wrme &30 & 1 75 waEr 76 oy ofq
sfize ®1 WTT GTOTT A A T@T 97 IO
o gad B fivar aga Afer &1 S
gAR g WY ¥ Uk dfeqw aq gur @1,
fur ¥ fuFt w7 oF sfowm W § @
qx fru o @fgw &9 & wgER @
qey fe Wew 105 ey @ feam
¥ fag st Wik ¥ fraer & fag
38 % a5 | A feerl ) aom
qer & fggre ¥ o fad ww fag
TR wr fagin & wr @ d—xuw
mﬁﬂqmﬂ%m%ﬁ
war qIwe Framt «) wfawaw q

&t farad B fiam dg =1 sfewr-

Jare v wigafeafs w1 Fag
mamn&fﬂ

SHRIF. A, AHMED : So far as the
cost of production is concerned, an attempt
has beeh made to make an assessment by
the Agrisultural University at Ludhiana, and
algo by the Statistics Department of the
Punjab Government. They gave certain
figures which were taken info consideration
by the prices Commission. Xbe Pricgs
Commission have not accepted these figures
.lumcac. (interruption) o

APRIL 12, 1972 Procurement Price of Wheat (CA) 140

SHRI ATAL BIHARI VAJPAYEE
(Gwalior) : Has the Commission given any
reason for it ?

SHRI F. A, AHMED : They have. If
the hon. Members will be pleased to look
at the report, they will find the reasons
which they have given there. But I can
assure the house that so far as the figures
regarding the cost of production are con-
cerned, we have taken stepsin our Agricul-
ture Ministry to set up a Cell through which
we are collecting data, and I hope by next
year it will be possible for us to get the
actual cost of production of at least two
crops, namely, rice and wheat,

SHRI ATAL MHARI VAJPAYEE :
Then there should be no price reduction in
the meanw hile.

SHRI F. A, AHMED : That is the
action which we have taken. So far as the
argumenis against the reduction of the
existing price are concerned, those arguments
have been advanced, both for and against the
price reduction, and the Government has not
yet taken a decision. As I have { omted
out, we shall keep in mind the interests of
the consumers as well as the producers,
while taking a decision after we have heard
the views of the Chief Ministers at the
Chief Ministers’ Conference.

SHRI VIKRAM MAHAJAN (Kangra) :
Sir, the prosperity of India depends on the
prosperity of the farmer, (Interruption)

AN HON MEMBER : Which farmer ?

SHRI VIKAM MAHAJAN : The small
farmer. If India has to prosper, the farmer
who owns land to an extent of an acre, even
half an acre or one kanal—he is a small
farmer—has to prosper Whatever price you
will fix should be adequate to the farmer
also. The prosperity of India depends on the
prosperity of the small farmer who owns one
acre of land.

With this laudable object in view, for
the prosperity of the farmer, the small
farmer, the Government appointed the
Agricultural Prices Commission. It was a
very good object. The object was to give
a supporting price. But what did the
bureaucracy do 7 Here is a very interesting
item which appeared in the newspapers which
I wish to read. It is the statement by the
Minister. It mays :
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“Mr Fakruddin Ali Ahmed, the
Minister, admitted that there was no
agriculturist on the Agricultural Prices
Commission.”

This is how we are going to give relief
to the farmer, by appointing a Commission
on which there was no agriculturist. It is
like appointing & cobbler to perform the
function of a dentist. What T want to
koow if, how this Commission is able to
realise the difficulties of the agriculturists,
That is why this price has been fixed, when
the prices of fertilisers, tractors, water—
pumps—everything—have gone up I want
to put a few questions to the hon. Minister
and 1 want clear answers on those points,

Tell me what is the percentage of
unirrigated land in india, as compared to
irrigated land. How many model farms on
unirrigated land were taken into considera-
tion by the Agricultural Prices Commission
before fixing the price of wheat and any
other agricultural product ? Which unirri-
gated farms did they take up, and where
are they ? What is the cost of production
of, say, one quintal of wheat in those farms ?
Give us specific answers. (Imetrruption)
What are you talking, Mr Nahata ? You
do not know unitrigated land produces
wheat.

I wish we have a training school for
MPs, Some of them do not know that
wheat is grown on unirrigated land,
Secondly, what is the percentage of unirri-
gated land in India ? Thirdly, what prevents
you from announcing the price policy six
months before the present crop came in the
markct ? Will you in future announce your
price policy six months before the crop
comes into the market ? I am told FCI is
running at a loss and is not able to manage
the show because its cost of procurcment
and its cost of management have gone up.
If that is the object and you want to
reduce the procurement price to help the
FCI, are you willing to appoint a Com-
mission to go into the working of FCI and
see that its cost of procurement and distri-
bution goes down ? So that the cut does not
fall on the producer 7 I want a categorical
answer to these questions.

SHRI F, A, AHMED The percentags
of unirrigated land to irrigated land is 50
per cent so far as wheat is concerned. The
Prodyction is sboyt 20 per cent, What
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factors have been taken into consideration
by the Agricultural Prices Commission, I am
not aware of. As I have already said, we
have no data on the basls of which we can
say what Is The cost of-produttion of wheat
or any other produce in the couatry. For
that purposé, we have taken action in our
Ministry through which we are making an
effort to collect the data and I hope by
next year, it would be possible for us to
know the cost of production,

SHRI VIKRAM MAHAJAN : They say
they are going to reduce the price but they
do not know how the cost of production
has been arrived at ! It is a rather strange
and unsatisfactory answer.

SHRI F. A. AHMED : [ have given a
clear answer. I do not want to conceal the
information which I have with me. (Interrup-
tion).

MR, SPEAKER : Mr Mahajan, | know
you are & young man set minﬂcn9!d
man, but should not go on interrupting like
this.

SHRI F, A, AHMED : The present
procurement price has been in existence for
the last three years. At the time when it
was fixed, it was drought season and very
high prices were prevailing in the country,
It has been possible for the cultivators to
grow more wheat and have an incentive for
the purpose of bringing moro area under
wheat cultivation. 8o, it is apparent that
the prices which are now offered are
remunerative enough 8o far as the farmer
and cultivator are cencorned. So far as the
argument against the reduction of the price
is concerned, we shall take a decision in the
matter after we have heard the Chief
Ministers.

wit arcfog o i (i) ¢
¥ geit Nt wr sy 9% pfy wenmew
#t gfe Pfa o aos oo wngar § 1
arAT wet oft & wgr e ger o fawrt-
QW FAF fag ¥ o8 9T W wwww
£ 1 A qre arady R Kt fewr @
&% atw? Age § 1 Avaw fwg s
¥ o Pl Y € & 37 Pemifea
wt oot off & grak g e wrgar § 4
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[ afar Aroaw qin Meaye]
Roamaarsrgar g fs & a0t A&
woTeg w7 sar g| A fewrar war g ?
oY A dtgw sTOR@T X A K aAw
¥y aaar & Fe wfr owFE wmE
TeT §AT qEar § X gk At F S
IY 13 fawife WY § @ar sad) at®
weft witzy #1 oo ar §, afs mard
aY ag 7Y wrga 0 fovw w@ @ R
3T A FY AT 4TT X TEA FTOFAT
s ?

% gg Agaw dgg FWRET AN
g ama dax ¥ 1 af fawila
®Y qaar wrgar | qger gawr fawifor
g § fF garé Tre a7 s 9@, wfa
aFT AT geq 60 wa | ard ard fang
FTAY q¥t Frvw 200 §IF | IIF 240
oy & Ay A 150 w9 ® wAA)
ager 7 150 wqd, werf ¥ 50 ¥R,
fraf & 10 ool wlx ger & 10 &9
¢t | wragfa & w F gd 800
&Y FHit | AAZT ¥ S0 gyY HIE 93
WA 7 50 97 stez q¥ft ) e
o¥ gaC 60 wq¥ I sxfE Fd-
a0 T @ WA | 5§ 4@
Fow @A fedg &1 g9 @md gew
afd ore &1 9167 1760 97 q¥wT &k
399 40 AT A 45 /A aw geiv o ow@r
ATAT HIIW FTWRTT 7 4g N wArad
fEy § vk 3 w1 wfy gwe WmI@ gew
TAMT § IAKY qXF WG HOAT BT, I
& TFATHT &1 AT W IE AEw v
frgea frar § oot axp mar g ?

o, ofieaaw s e
¥ fotd | fes N ama Atge § &
i aeydy ara w1 &)
ag o w8 & 7@ § | iFae™ srew
wfaws &Y frie & ware 9T Ig® @
R N W Tar a7 WRogE
FARN Ao ) & § a7
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grw A gAMt dcqgaraag g s o
# §eforr arofor & ST GaT WK FW
q3wc | gt Rl aofe & 4§ ® /N
A a% frgr 8, wafedt ¥ ot qar
e uY fear ¢ 99 &§ # ag W
¥ FITAE & @A & A ¥ FIT AMAC
argd § faaifca sTar ey § a2 @@
15w wiwaq 71 RO &) ga®  wEET
T aTEE sfraa FT A ag w5 5
Az e & @ 3% 2 wfafa @
gy | ag a4 fagtfor ? st 39

FCAARATAT G A E g ar#d
arar g g fr 7z a areafaw @

gragy ?

iy, & 7t weleg aar gfe war-
w7 g1 St & A Y Afa & @t ¥
Fgr a1 39 W feamr Agar g AR
F3T 47 {6 w17 A AT A7 darare w9
o < A AN JaaAr @ AN
A F Ay Sy araFy 1 3 7Y 25
&% ufy frely & 9 5 @y wfa feeld
a% ST GFA § | UIT T HarA  WHAY |
wears ox wgh qT i F qAATT wH
QA § Y vEd faay o v fear
s wrfgg st femme & wrae o1 f+
1 ffg swred 1 qgEAT 7N X oW
a9 €8 drx w efEe Ay fear Wi
o gza @ § fs N & W
feax ¥ & 1 60 qTdz WY wTe  TEA
ake XX QRE Afew 40 qude & fag
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*(i) to emsure a reasonable price to
the producer to sustain his
interest in increasing production
by adoption of improved methods
of cultivation ;

(ii) to ensure that consumer Prices
do not rise unduly and the
interests of the vulnerable groups
are safeguarded ; and

(iii) to build up a sizeable buffer

stock with a view to avoiding
excessive intra-seasonal and intra-
scasonal fluctuations in supply
and prices.”

7z Ja¥ qu fwar Bl W ol 9%
aqt T " Afa aaard | s @
St gwit amA @ | 9gi @9 1966-67
¥ 11,393 == woxt Garare g€ agt aq
1970-71 % gasY Jarar 9§ £T 23,520
e ady | wagsar g aa v § &
sz gfg %1 7g afy &Ht 7 q¥ Wk
ffe saer agfra @1 waer ag
a9y § fr fraE &1 37 &) I &1
IEY GFTT AAFTY Jou faand 7 swareqr
#t wrg o swv Aaifas gareal &
fag szaeqr § | AfeT ¥z & @9 wgar
qeq ¢ fF feart #1 Sfra gen faad Y
aiT A sarT A @ | wogwd srew fasd-
fea 4 areft @ o\ gewx g fwifca
frg ard &, e o fasard & fe arat
3§ T wgnrg Aar ¥@r & fKar wamw
FTAT FEAY TR 9T qATH ghear fear s
afsa £ g oY fis srar a1 & arar
2 % ag wamr ww @ § wigawx
THIR w1 s Ag A g o
#geg & wgar wrgar § s g want
¥ A ot Afy Fraffea ST § 7 wod
ueq Aifr & qraey ¥ w1 I ¥ ar
W wreirg v § @ 6 g @w
v g R R am e v §

aqd far oft amgrer #Y qawTAT A@AT §
& 3% atafasz gewl 7 ot Aded f
oafE v gar @Y § ot g gae ge-
w3 Aifa frsffor gdt &, amne s aw
fisy omd & 1 A7 qddt A @ vw -
A A AR ggA N Iw AT ¥
art % weqgw frar &1 & wrAAn Wgan
g f fisamal &1 974 39 & 7w & ane
# gwre & ot av aE Afy freife
wiagf N1 Xagsgmaear §
s fearal ) Sfag e geq W
# #Aifr aoere Freffva 78 60 & fee
frarl #Y3g & SwrEa ¥ w9 T
@M | arw Frara ST SR agrar
a1 @ g @R 3g AT WgeT N T
ot @ ¢ s sa® a1 ) 9g 38 e
argar § f5 I¥ sE AT AR § ww
qe ®1 |y gu Sfeq gew I Y e
#T 3% wysy fudy sqfs wmfac ag
guAT WY 999 a1 qvE) FT 3T WA
argar & 1 wafae $fe Sarm &1 39
qq T TAT GF qq FY AT TG
weaT wifge | ger wfrdi & @A O
ar ryar d o wgew ¥ wEAT
arzar § 5 st 7z 9ud A F W &
@ ar @ § ? wrer gAT w2y, g W%
ghamm & fram anfea @ @ § ok
Yur wufag & wdifs 9% sr9r SwmRT
FTA X Y AT At & IW emT A @A
gC 9 va¥ wEw & I fawd af o
@i & wrgar § fs g W foaml
N N Iow & Sfew aiv amwwrd
we ¥ wifegd | & wngar § e ol wa
& | WAl B s R Wy ge wAw
& mifis wogwd Y QW @ ¥ WIC IEN
firg owTe woged w1 A B AREAT T
q¢ 37 Y sqreqr wT 4% §

¥ wg ¥ fram e sw@d A9
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W | TR | STHT W G T I o
o § TaX gu g9 WX § woAr Aify
fauifer st anfge

SHRI F.A. AHMED : [ do not think
I am supposed to reply to the hon. Member
because the objectives of the policy which
the hon. Member has brought before this
House are such with which no one differs
and which are accepted by everyone, We
are also in favour of looking into the
interests both of the producer as well as of
the consumer. Keeping in view the interests
of both the preducer and the consumer we
shall certainly take a decision on the basis
of all the views which have been expressed
both in this House as well as in the Rajya
Sabha also by the Prices Commission.

SHRI AMRIT NAHATA (Barmer) : Only
the producer’s point of view has been placed
and not the consumer’s .. ..(Interruption),

12.38 : hrs.

PAPERS LAID ON THE TABLE

NOTIFICATION UNDFR INDIAN TELEGRAPH
ACT, 1885

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI KEDAR NATH SINGH):
Sir, on behalf of Shri H.N. Bahuguna,

1 beg to lay on the Table—

(i) A copy of the Indian Wireless
Telegraphy (Commercial Radio
Operators Certificates of Pro-
ficiency and Licence to operate
Wireless Telegraphy) Amend-
ment Rules, 1971 (Hindi and
English versions) published in
Notification No. G.S.R. 1470 in
Gazette of India dated the 9th
October, 1971, under sub-section
(5) of section 7 of the Indian
Telegraph Act, 1885,

(i) A statement (Hindi aod English
versions) showing ressotiy for
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delay in laying the above Noti-
fication. [Placed in Iibrary, see
No. LT=—1713(72].

U.PS.C. (EXEMPTION FROM CONSULTATION)
AMENDMENT REGULATIONS 1971. 18 (D.A}
RuLES 1972 AND REPORT OF COMMISSIONER
FOR LiNGuisTIC MINORITIES

The Minister of State in the Ministry
of Home Affairs and in the Department of
of Personnel (Shri Ram Niwas Mirdha) :

(D) Ibeg to re-lay on the Table a copy
of the Union Public Service Commi-
ssion (Exemption from Consultation)
Amendment Regulations, 1971 (Hindi
and English versions) Published in
Notification No. G.SR, 1654 in
Gazette of India dated the 6th Novem-
ber, 1971, under clause (5) of article
320 of the Constitution, together with
an explanatory note. [Placed in Library
See No. LT-1714/72]

(2) 1 beg to lay on the Table—

(i) A Note (Hindi and English
versions) explaining the reasons
for re-laying the Notification
mentioned at (1) above.

(ii) A copy of the All India Services
( Dearness Allowance ) Rules,
1972 (Hindi and English versions)
Published in Notification No.
G.S.R. 362 in Gazette of India
dated the 25th March, 1972,
under sub-section (2) of section
3of the All India Services Act,
1951, [Placed in Library. See No.
LT-1715/72]

() A copy of the Twelfth
Report (Hindi and English ver-
sions) of the Commissioner for
Linguistic Minorities for the
period Ist July, 1969 to 30th
June, 1970, under clause (2) of
article 350B of the Constitution.
(b) A statement (Hindi and
English versions) showing the
reasons for delay in laying the
above Report [Placed in Library,
See No, LT~-1716/72)

(ifi)
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NOTIFICATIONS UNDER CITIZENSHIP ACT, 1955 Reports of the Public Accounts Commi-

SHRI RAM NIWAS MIRDHA : On
behalf of Shri K.C. Pant,

Ibeg to lay on the Table a copy each
of the following Notifications (Hindi and
English versions) under sub-section (4) of
section 13 of the Citizenship Act, 1955 :—

(i) The Citizenship (Amendment)
Rules, 1972, published in Noti-
fication No. G.S.R. 296 in
Gazette of India dated the 11th
March, 1972,

(ii) The Citizens (Registration at
Indian Consulates) Amendment
Rules, 1972, published in Noti-
fication No. GS,R, 297 im
Gazette of India dated the 11th
March, 1972, [Placed in Library.
See No. LT—1717/72}

MESSAGE FROM RAJYA SABHA

SECRETARY : Sir, I have to report the
following message received
from the Secretary of
Rajya Sabha :—

“In accordance with the provi-
sions of rule 127 of the Rules of
Procedure and Conduct of Business
in the Rajya Sabha, ] am directed to
inform the Lok Sabha that the Rajya
Sabha, at its sitting held on the 10th
April, 1972, agreed without any amend-
ment to the Indian Copper Corpo-
ration (Taking over of Management)
Bill, 1972, which was passed by the
Lok Sabha at its sitting held on the
4th April, 1972.”

PUBLIC ACCOUNTS COMMITTEE
THIRTY-FOURTH AND THIRTYFIFTH REPORTS

SHRI SEZHIYAN (KUMBAKO-
NAM): I beg to present the following

ttes i—

(1) Thirty-fourth Report regardiag action

taken by Gvernment no the reco-
mmendations contained in their
Hundred and Twenty-fifth Report
(Fourth Lok Sabha) relating to
Department of Health.

{2) Thirty-fifth Report regarding action

taken by Government on the recomm-
endations contained in their Hun-
dred and Fourth Report (Fourth
Lok Sabha) relating to Department
of Industrial Development and
Department of Labour and Employ-
ment.

COMMITTEE ON ABSENCE OF
MEMBERS

FI‘OH SITTINGS OF THE HOUSE
FourTH REPORT

SHRI 5.C. SAMANTA ( Tamluk ):

1 beg to present the Fourth Report of the
Committec on Absence of Members from
the sittings of the House.

12.40 Hrs.

ELECTIONS TO COMMITTEES

(I) ESTIMATES COMMITTEE

SHRI K. N. TIWARY (Bettiah) : 1 beg

to move :

“That the members of this
House do proceed to eclect in the
manner reqiired by sub-rule (1) of
Rufes 311 of the Rules of Procedure
and Conduct of Business im Lok
Sabha, thirty members from among
themselves to serve as members of
the Committec on Estimates for the
term beginning on the Ist May, 1972
and ending on the 30th April, 1973,
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[Mr. Speakers]

MR SPEAKER : The question is :

“That the members of this House
do proceed to elect in the mannper
required by sub-rule (1) of Rules 311
of the Rules of Procedure and Con-
duct of Business in Lok Sabha, thirty
members from among themselves to
serve as members of the Committee
on Estimates for the term beginning
on the 1st May, 1972 and ending on
the 30th April, 1973,”

The motion was adopted.

(I1) PurLic AccounTs CoMMITTEE
SHRI SEZHIYAN (KUMBAKONAM) :

I beg to move :

*That the members of this
House do proceed to elect in the
manner required by sub-rule (1) of
Rule 309 of the Rules of Procedure
and Conduct of Business in Lok
Sabha, fifteen members from among
themselves to serve as members of
the Commuttee on Public Accounts
for the term beginning on the Ist
May, 1972 and ending on the 30th
April, 1973.”

MR, SPEAKER : The question is :

“That the members of this
House do proceed to elect in the
manner required by sub-rule (1) of
Rule 309 of the Rules of Procedure
and Conduct of Business in Lok
Sabha, fifteen members from among
themselves to serve as members of the
Committee on Public Accounts for the
term beginning on the 1st May, 1972
and ending on the 30th April, 1973,”

The motion was adopted

SHRI SEZATYAN : I beg to move :

*That this House do recommend
to Rajya Sabha that Rajya Sabha do
agree 10 nominate seven members
from Rajya Sabha to associate with
the Comamittee oa Public Accounts of
the House for the term begioning on
the Ist . May 1972 and ending on the
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30th April, 1973, and do communicate
to this House the names of the mem-
bers so nominated by Rajya Sabha,"”

MR. SPEAKER : The question is :

“That this House do recommend to
Rajya Sabha that Rajya Sabha do
agree tn nominate stven members
from Rajya Sabha to associate with
the Committee on Public Accounts of
the House for the term beginning on
the 1st May, 1972 and ending on the
30th April, 1973, and do communicate
to this House the names of the mem-
bers so nominated by Rajya Sabba.”

The motion was adopted

(iii) ‘Cosmrrrez or PusLic UNDERTAKINGS

SHRI M. B. RANA (Broach) : 1 beg

to move :

*““That the members of this House
do proceed to elect in the manner required
by sub-rule 1 of Rule 312B of the Rules
of Procedure and Conduct of Business
in Lok Sabha, ten members from among
themselves to serve as members of the
Committee on Public Undertakings for
the term beginning on the Ist May, 1972
and ending on the 30th April, 1973.”

MR. SPEAKER : The question is:

“That the members of this House
do proceed to elect in the manner
required by sub-rule (1) of Rule 312B of
the Rules of Procedure and Conduct
of Business in Lok Sabha, ten members
from among themselves to serve as
members of the Committee on Public
Undertakings for the term begioning on
the Ist May, 1972 and ending on the
30th April, 1973,

The motion was adopted.
SHRIM. B. RANA : I beg to move :

“That this House do recommend
to Rajya Sabha that Rajya Sabha do
agree to nominate five members from
Rajya Sabba to associate with the
Committee on Public Undertakings of
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the House for the term beginning on the
1st May, 1972 and ending on the 30th
April, 1973, and do communicate to
this House the names of the members
so nominated by Rajya Sabha.”

MR. SPEAKER : The question is :

“That this House do recommend
to Rajya Sabha that Rajya Sabha do
agree to nominate five members from
Rajya Sabha to associate with the
Committee on Public Undertakings of
the House for the term beginning on the
1st May, 1972 and ending on the 30th
April, 1973, and do communicate to this
House the names of the members so
nominated by Rajya Sabha."”

The motion was adopted,

12, 42 hrs,
Demands For Grants, 1972-73* FEB.

MnIsTRY OF EDUCATION AND SOCIAL
WELFARE AND DEPARTMENT OF
CULTURE

Mr. SPEAKER : The house will not take
up discussion and voting on Demand Nos.
6 to 8 and 106 relating to the Ministry of
Education and Social Welfare and Demand
Nos. 93 and 94 relating to the Department
of Culture.

The time fixed by the Business Advisory
Committee is 6 hours and approved by the
House. We will discass them together. We
have been discussing them together.

Hon. Members present in the house and
who are desirous of moving their cut moti-
ons may send slips to the Table within 15
minutes indicating the serial numbers of
the cut motions.

DEMAND NO. 6—DEPARTMENT OF EDUCATION
MR. SPEAKER : Motion moved :

“That a sum DOt exceeding Rs.
2,03,37, 000 be granted to the President o
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complete the sum necessary to defray the
chargses which will come in course of pay-
ment during the year ending the 31Ist day
of March, 1973, in respect of Department of
Education.”

DEMAND NO. 7—EDUCATION.

MR. SPEAKER : Motion moved :

““That a sum not exceeding Rs. 66, 04,
62,000 be granted to the President fo complete
the sum necessary to defray the charges which
will come in course of payment during the
the year ending the 3ist day of March,
1973, in respect of* Education.”

DEMAND NO. 8—DEPARTMENT OF SOCIAL
WELFARE,

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs,
7,28,15,000 be granted to the President ro
complete the sum necessary to defray the
charges which will come in course of payment
during the year ending the 3last day of

March, 1973, in respect of Department of
Social Welfare.”

DENAND NO 106—CAPITAL OUTLAY OF THR
MINISTRY oF EDUCATION AND SOCIAL
WELFARE,

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs. 87, 29,000
be granted to the President 10 complere
the sum onecessary to defray the charges
which will come in course of payment
during the year ending the 3lst day of
March, 1973, in respect of ‘Capital Outlay
of the Ministry of Bducation and Social
Welfare,”

DeMANN No. 93-—DEPARTMENT OF CuLTuRE,

MR. SPBAKER : Motion Moved :

“That a sum not exeleding Rs,
375,235,000 be granted to the President 10 com-
plete the sum necessary to defray the charges
which will come in course of payment dur-
ing the year ending the 3lst day of March,
*1973, in respect of ‘Department of Culture.”

*Moved with the recommendation of the peresident.
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DEVAND NO 94,~ARCHAROLOGY.

MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs.
2,03,52, 000 be granted to the President fo
complete the sum necessary to defray the
charges which will comein course of payment
during the year ending the 3lst day of
March, 1973, in respect of *Archaeology.”

12, 44 brs.
RE : STARVATION DEATH IN ORISSA

SHRI CHINTAMANI PANIGRAHI
(Bhubaneshwar) : Sir, may I have your per-
mission to raise a point about starvation dea-
ths and near famine conditions in Orissa 7
1 would beg of you to permit me to draw the
attention of the Government, through you,
Sir, that their is a grave situation emerging
in Orissa. I just returned yesterday from

MR. SPEAKER : I have already taken up
the next item.

SHRI CHINTAMANI PANIGRAHI :

There have been starvation deaths......
Cuttack district-11; Keonjhar-6, Mayurbhanj
22; Dhenkanal—3; Balasore—17 and Sambal-
bbanj pur—3. In all 62 starvation deaths have
taken place by now. Even then this report
is not complete. The Government of India
should do something immediately.

There are acute famine conditions in
Orissa in nine districts. I would beg of you
to ask the Finance Minister and the Food
Minister to come forward with a statement
because the State Government is denying
the facts. That is why I want to bring this
to your kind notice,

s} wew fagrd R (snfaas) ¢
ag ¥wer Srar w7 qrawr gy §, fagre A
i € g gwe o feafr §, oo ¥
ot A BT WATT § | WA WY QB W
WU SETT AT FT & & ardy 6w
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qwet § WIC ol 9T oWrT § 5 gaw Ak
¥ goere 3T T gl § ) (sawemn)

oft TrwraeTC Wrest (qTAv) @ gw W
¥ +ft ww fawg g3 wda R §

Mr. SPEAKER : We have already taken
up the next item.

12, 46 brs.
DEMANDS FOR GRANTS, 1972-73—
Contd.

MmistRY oF EDUCATION AND Sociat WEL-
FARE AND DEPARTMENT OF CULTURE~CONTD

Mr. SPEAKER : Shri Jagdish Bhatta-
charyya. He will initiate discussion on these
Demands.

SHRI R, D. BHANDARE ( Bombay
Central) : I rise on a point of order. We
have seen the Report which deals with Edu-
cation and Social Welfare. We are accusto-
med to receiving two reports, one on Educa-
tion and a separate report on Social Welfare.
This house is aware of the fact that separate
time was allotted to Education and to
Department of Social Welfare,

MR. SPEAKER : He can write to me
and 1 will send it to the Government.. --....

SHRI R.D. BHANDARE :1 do not
know why this has not been done this

MR. SPEAKER : It is not Speaker's
ruling that is required on it. The atteation
of the Government has to be drawn to it
Maybe, when the hon. Member speaks, he
can mention it.

SHRI R. D. BHANDARE : 1 am oon~
cerned with yon, Sir. The Business Advisory
Commitiee should have taken note of that,
and separate time should have been allotted
to Socid Welfare and Education. That is
why I have raised it, Sir. If po separate time
is allotted for Social Welfare, it is injustice
done both to the ciuse aod to the people
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belonging to the Scheduled Castes and Sche-
duled Tribes,

MR. SPEAKER : They are being discuss-
ed together. Social Welfare is also included
in it

SHRI R. D, BHANDARE : Separate
times used to be allotted and separate
reports used to be there.

MR. SPEAKER : For the present, the
the report is one and the time allotted is
also one, [In future it may be done. 1 also
hold the same opinion, If the minister
happens to be holding charge of both the
portfolios, it is not essential that the reports
should come together. 1 hope the minister
will agree to it.

The Minister of Education and Social
Welfare and Culture (Prof. S, Nurul
Hasan) :

We have no objection to accepting the
suggestion which you have oeen pleased to
give.

MR. SPEAKER ! Thank you very much.
You have been so prompt in agreeing to it.
(Interruption) He is a new Minister Other-
wise, he would not have agreed so promptly.
That is the advantage of having new blood
and new Ministers.

Shri Jagdish Bhattacharyya.

*SHRI JAGADISH BHATTACHA-
RYYA (Ghatal) : Mr. Speaker, Sir, the
Hon. Education Minister has presented the
demands for his Ministry, He can take
credit for three things, i. e, illiteracy, anar-
chy in the sphere of education and failure
of the present education system.

A gloom has descended on the sphere of
education and it would not be possible for
the bureaucracy in Delhi to remove it with
the brilliance of all the illumination in Delhi.
The Ministry of Education has oonsistently
been subjected to criticlsm but despite all
these the Ministry has failed to wake up
from its slumber and 1 do not know if the
slumber of modern Rip Van Winkles will at
all be brokea,

158

For some time past we have been hear-
ing that we have become a powerful nation.
But I ask you Sir, does strength lie in cons-
tructing a few buildings a few factories here
and there or in military strength ? The real
strength of a natlon lies in education.
It 1s in fact the back bone of a
nation. If the backbone remains weak,
it passes my  comprehension how
a nation can be strong. When the Briti-
shers left our country, they imposed on us a
system of education and even today, 25
years of independence, we are still carrying
the burden of the British system of educa-
tion and that backlog of illiteracy. For a
long time we had retained a world record.
It was in Hockey. The record has now
been broken but we have created a new
world record. Itis the world record for
illiteracy. We have the 509, of worlds
illiterates in our country and | am sure no
other country would ever be able to take
away the credit from us,

The Congress Government had given us
an assurance that within 10 years of the
promulgation of the Constitution, education
will be made free and compulsory for stu-
dents up to the age of 14. Twenty years have
gone by but how much have we been able to
achieve in this matter. During the days of
elections, the Congress party, through their
election manifesto promised to the people
by 1975 they would be able to introduce
compulsory primary education in the coun-
try. Sir, we have heard many such promi-
ses from this Government but nothing tan-
gible has been done. Like the Judas kiss,
the Government have no sincerity to imple-
ment their own promises. Far from imple-
menting the promises they have taken steps
which have, in fact, retarded the progress of
education in the country, “Garibi Hatao"
is a good slogan. But how can we better
the lot of the masses when we are unable to
remove illiteracy from our country ? If the
majority of the masses of our country rema-
in illiterate, wo cannot make any headway
towards progress. The basic need for pro-
gress of a country is education but here we
have not been able to do moch. In Sans-
krit there is a proverb that an educated
man, even if he is sent to a Jungle, would
be able to carn his livelihood,

" *The Original spoech was delivered in Bengal,

-
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Till to-date, we have not been able to
evolve any nationa! policy for education.
We are still pursuing the decadent British
system of education and we have tried to
import some ideas from some foreign coun-
tries and are trying to follow them. The Sta-
tes are behaving in an *‘as-you-like 1t"”" man-
ner and the students have been reduced to
an object of experiment in the educational
laboratory of the country.

We have not been able to evolve a
national wage policy for the teachers.
Many Commissions were appointed by the
Government. The Kothari Commission
also made their recommendation in this
regard. There may be some doubt about
the adequacy or otherwise of the recommen-
dation of the Kothann Commission but even
these recommendations have not been imp-
lemented so far,

We the teachers of India, and particu-
larly the teachers of West Bengal, through
Nikhil Banga Sikshak Samiti, have been
agitating for long for the nationalisation of
text books We have been urging upon the
Government that books upto Secondary
education should be supplied fiee. There
is a great profitecring involved in the book
trade If this cannot be done, it should at
least be ensured that books are supplied at a
cheaper rates to the students, We have seen
that in some States, books for the lower
standards were printed by the State Govern-
ment and in such cases their price was very
Jow as compared to those published by the
private publishers. I would, therefore,
urge upon the Hon. Minister that he should
take urgent steps to nationalise the book
trade, supply cheap books to students and
end profiteering by private publishers.

Another important aspect of the pre-
sent problem is to provide a Job orientation
to our system of education. Many things
have been said about it but nothing con-
crete has emerged. Those who are at the
helm of adminstration are continuing in
their office since the British days and even
after independence no change in their out-
look has taken place. Instead of improve-
meat, things have deteriorated.
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The budget allocations for education, be
it in the States or in the Centre, have never
been upto the expectations or in keeping with
the needs. More funds should be allocated
for education. During the Second World
War, in England, while allocations under
different heads were reduced those education
were not touched because the British people
know that to win a war and to make a coun-
try strong, education was necessary.

The working of UG C. has also been
critised often. In this context, I would
like to bring to the notice of the Hon. Educ-
ation Minister that the developmental work
of many Colleges 1n West Bengal 1s being
hampered because of the introduction of new
and whimsical rules introduced by the Offi-
cer of the U. G. C. who has been deputed
to West Bengal.

I would like to submit to the Hon Mini-
ster that conditions regarding recruitment
confirmation, promotion, grant of increments
etc. to the teachers, professors under the Delhi
Administration are far from satisfactory.
An assurance was given to the Delhi teachers
that their pay Scale would be revised as
soon as the Bangla Desh problem was over.
Unfortunately, nothing has heen done eo
far, even though the Bangla Desh problem
is now over. Whatever little that has been
done, the authorities have paid no regard
to experience of the teachers and, as a result,
the experienced teachers have suffered in the
deal.

1 would also like to stress upon another
point of importance. It pertains to the Sapru
House Library. The Hon. Minister is no
doubt aware of the fact that the Library is
a very good centre for research and students
and teachers from the different States of
India and Universities and also from other
countries come here to do their research
work. But unfortunately, a conspiracy is
being hatched to bifurcate this library and
destroy its usefulness, No doubt the Hon.
Mmister can stop it and I feel he will take
necessary steps to prevent bifurcation of the
library which is rendering useful service to
students and teachers, We have seen that
Government had issued an ordinanpe & fow
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days before the commencement of the Parlia-
ment. If for other things, an Ordinance can
be issued, why should the Government not
show the same sense of urgency with regard
to this matter ?

I have also to say something about the
petroleum Engineering College. Dhanbad.
The students of this College are agitating
for the red resssal of their grievances.
I have talked to the students personally
and from that [ learn that the students,
when they pass out from the College,
are not given employment on the plea that
they are given training in exploration only.
This 1s far from true The students are
given training in refining and other branches
of refining No arrangement has been made
for providing them with jobs These boys
spend five years and twelve to fourteen
thousand :1upees on their education and
after completing their education they are
left in the lurch., But the irony of the
matter is that while the students of the Col=
lege go a begging for jobs a new similar
college has been set up in Baroda.

I would also say something about the
state of anarchy prevailing in the system
of education Not a day passes when
newspapers do not report about such inci=
dents from one state or the other. A few
days ago Shri Satyapriva Ray, the presi-
dent of the Nikhil Banga Shikshak Samiti
in a press conference had stated that more
than 1000 teachers were being prevented
from going to their schools and were thre-
atened with dire consequences. In Kanchr-
apara, there is a Higher Secondary School
for girls. The teachers and students of this
school are being harassed and they are being
told that they cannot go to school in red
bordered saries. If this continues, perhaps
very soon we will be told that the Bengali
girls will not be permitted to marry in their
traditional red sari and perhaps that has to
be replaced by a tri-colour sari, Some
people have developed some phobia for the
red colour like a particular animal but we
could never imagine that the phobia will
take thermn to this extent.

Not only this, many college teachers
and even a principal has been forced to sign
ther resignation letters. The matter was
discussed in the College Teachers Conference
that was beld recently at Maldah and they
have drawn the attention of the Central and
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State Governments to these occurances. The
Hon. minister has a good reputation as a
teacher and I would request bim to deal
with this matter as a teacher. He is well
known as an Educationist though he is yet
to establish his reputation as a Minister;
but I am afraid that he may not be able to
achieve much in the Department which has
been assigned to him, though I wish him all
luck. I will say that either he may remove
these difficulties or otherwise he may quit.

‘With these words, I conclude my speech
Sir.

MR. SPEAKER : Now, Shri Sudhaker
Pandey.

1 have noted down Shri Ebrahim Sulai-
man Sait's name. His party did not get
chance to speak earlier. But this time he
will get the chance.

SHRI SUDHAKAR PANDEY rose—

MR, SPEAKER : The hon. Member
may start his speech after lunch,

The Lok Sabha adjourned for Lunch till
Fourteen of the Clock,

The Lok-Sabha reassembled afier Lunch at
three minutes past Fourteen of the clock

[MR. DEPUTY-SPEAKER in the chair]

DEMANDS FOR GRANTS, 1972-713—
contd.

MmisTrY OF EDUCATION AND SoCIAL
WELFARE AND DEPARTMENT OF

CULTURE~contd.,

«t garet aida (¥=2+0) : Srerw
wRveg, & ¥ IO gET argw wv faraw
Tt & w9 ¥ A FAT T § | Iww
vafag @ aff s g § e g
fige =it wrr &1 varferg e s
fir fere & fix ¥ 3w woAT shaw ik
weX A ®r Jeoawaw g faarar §
st agt X v Wy foar @0 o ¥ g
fawr sy g & 49 w7 o1 T R Q
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[t e aida]
§ fF ard <1 & /X q¥ATH A AT
YT gak frg gerga wEwl & eqreAr
st 8, Feegen wafzal & earqar o &,
e Y srrwrd gifew woT 92y § o
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ard gafr ¥ afy drf gz wf oY, 39
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fis gy faar Afa, v foar Aifs
frar g mawsA saw oy IS § 0w
79 qF areqareAs gfez § YT qAeT-
arww Frd wF ATPE 3T orEw! &1, 39
aferegara} # 3t I7 Nal w gw @@
®T AF A AW A AT L1 A A
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FIrT ¥ qUax WAE gz, qieewe
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gard &, WY gardt aftseqare 3, @
g adear wvar § fawr & dw A IF
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vt gt &, faeg Roer st wdaa ¥ &
ag arag wenr 5 1@ w14 # a@ afy
¥ ¢ wilfd smeRdr wgEl ® TAX 6
quaT T4 g AW A NI ar @ar
& ot 37 =) 1 Iq feufa 9y wai ®
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qrU ®NT WAy ¥} 2 AR I @A
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urdt ¥, ag et Sgar @ Fur wEw)
#) qgrar §, ¥ wrgar § T Neawo o
qar ¢, 98 wrgar g 4% &Y B Awd
W QI afzar § W ag @ Qar
o deqral &Y engaar & T 90
e AT qeg oY gurEAr s g,
W oA awfr Y or ¥ ot o
AT 39 &7 wdNw w3 § ) e
& qEAT & FrAAr A T FT gAY
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ta¥ fag fomr durea ag =g s gw
o agar & fe ageer safna
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[ o sgwe aiiw ]
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®! Y I Iqq F A A 9FrAT
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¥t t— wrar g & aarfae § 1 Q-
@ aw gEn § 9% § afew e
fet? ooft aw 7 wi€, aroz Y wrw &
are fdl? wr A, Sad arw - ™
aw foren swwg 9@ 9 fawe s,
W A @E-ATS I W GO AF
aEaT | WA & fawa & g ¥ o fy
ard A Ao afy & sy ¢, @ wwE-
foraY &Y avw four axeg #7 arg T
arar §, 9 W @y A § 1 wwWroER
#Y wara & fadr ov wifgew Wi wesfa
& &% ¥ W swrew vk 5 T W oy
w17 Y WA g foad oo & q3-ferdr
W w9y &R & A Y o5 faamer &
g ar wf §, g qATT g &% 1 gAY
wrfgfeas qeard, aresfas awam, am-
fos aeard, ot agTE, W ¥ §T
au ¥af § frpy qardh & fady ¥
T gxX w9 fear 8, Sad sgam
gt wifgg 1 ¥ W oF T @ wear &
qrreg @ g | Y AT Sy e
# faedY famawly & w@ar #r g faar
AT A WAL &7 19 %1 fvar ar ar
oAz Ty a%  Ag AT ¢ A gE g,
I qT IZA ST WO WIr aar O of
THAT I T 19 IT FY T gy

wraTw qF A% w9f |y grew  ge-
oY ¥ w7 W@ | qory @k fw 3@
ared O w1 fowra ), faeare ), waw
e & Y T 1 ugh aw AL w-
wrdt §, ag & gearel o s 8 9w
v ufe & & samw faar FAE@e
Ta® W ¥ o ay, & 7y wafy goft o
fet wnfigeg e & ww F gy 10-15
T & A g Y Fy-gw gAr o
o1 | fawr sareg w19 G geeR g @
ot § 1 v forg & woar wrgar § e fes
e gwrharlt & wwwe ¥ 797,
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afes aa-frafm & et F oF W
geearal ® w3 fir e, gmw frow
wfed arfe fersr #1 fawrg st o w1
Wy § W |

§ e § MW wTgE H TEAR
dar g weare ww g ar § fe 9@
qg SYATAT FTTE ¥ ¥ A s Farar
ow U ¥ <@ § fow o W€ s
7t faar war §, Afew wa fafrag w0 &
NHFAT qiga 99 9L AT A, Fraqr &
¥ Fw T F1 A IvvAd g,
afew AT &1 ff go gosas gem

SHRI C. K. CHANDRAPPAN
(Tellicherry) : Sir, Speaking on the
budget of the Eduction Ministry, one will
always be reminded of the sad plight of the
education system in our country today. It
is often said that the education that we have
is a legacy of the old British past and Lord
Macaulay fathered our education system, It
may be argued from the other side that after
independence so many attempts have been
made to reform our education. It is a fact
that government had appointed a series of
commissions and committees, which began
with the famous Redhakrishnan Committee.
1 do not knmow whether It has ended with
the committee of Dr Gajendragadkar on the
governance of universities. The process will
continue, The question is how far the re-
commendations made by these committees
and commissions, on which the tax-payers
have spent enormous sums of money, have
been implemented by the government. If
you will examine all the reports you will
find that tbere is franka dmission in all the
reports that the government have miserably
failed in implementing the recommendations
one after the other.

Here, I would invite the attention of the
hon. Minister to & news item which appeared
a few days ago in the newspapers. It appears
that in Rajasthan the invigilators have been
given protection of life insurance to be
present in the examination hall, may be a
feather in the cap of our education system,
Dr Radhakrishnan said two decades back
that one aspect of our education which nceds
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immediate attention is the reform of the
exemination system. Yet, till today nothing
has been dome in that direction. May be
some piece-meal measures have been taken
by the government but they did not bring
about any tangible results.

What is the position in the universities
today 7 Copying at the examination _ hall
is & general phenomenon, Invigilators are
afraid to meet the students in the examina-
tion hall. My hon. friend on the other side
said that university administration has
become bad because of politics. I do not
agree with him. It is not because of poli-
tical interference in the universities that these
things are happening; it is because of the
sad failure of the government to bring about
meanigful reforms in the education system.

1 wonder what prevents the government
from adopting the open book method in the
examination hall. 1 hope the Minister will
not say that the present system is fool proof,
Now you make a boy learn things by heart
and call it an examination. it is only a
memory test. What about the other aspects
of eduction ? In any developing society
education is considered to be an effective
instrument to be used for the social trans-
formation.

Is our education serving any such pur-
pose 7 Education has been the single factor
which has been responsible for so many of
the failings and so many sufferings of the
people of this country after independence.
Now that we would be clebrating the 25th
anniversary of our independence within a
few days after this budget session, I hope
the Minister will agree that this country
stands committed and dedicated to socialism,

In 1951, we had 298 million illiterate
people; in 1971 their number is 386 million.
With millions of people illiterate, I do not
know what sort of socialism you will create
in this country. You may create a socialism
of darkness...(lnaterruption)

SHRI K. MANOHARAN (Madras
North) : Political illiterates are more
dangerous than ordinary illiterates.

SHRI C. K. CHANDRAPPAN : There
is a contrasting picture, The public schools
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are flourishing with their British tradition.
They are creating snobs amd bureaucrats.
The Government might say that they were
not responsible for that; they were just
developing like that; fhey came from the
blue. But they are being given all sorts of
facilities by the Government. This Govern-
ment has given land on nominal rates and
financial assistance to public schools This
is an institution of shame which should be
abolished, but the Government will not do
that. Al these 25 years they have failed to
do that.

25 years after our independence, when
we look back, we find that the young man,
who was born on the day of independence
and is today 25, is mostly unemployed. If
he is educated, he is educated unemployed ;
if he is illiterate, he is & rural unemployed,
maybe, his unemployment is disguised. But
the fact remains that this system of edu-
cation with the least manpower planning
has produced a situation which is most
explosive and which can create anarchic
conditions in our society.

I am not a very big educationst ; I am
just a student, but all educationsts always
say that education 18 to impart certain high
moral values, 1 fail to understand what
moral value this sort of a system can impart
to the students. Just now the PTI is giving
out news from Kerala that the strike of the
students of the TD Medical College, who
were on strike from the last 23 days, is
spreading in the city of Alleppey and the
city is observing hartal ‘What is the reason ?
The reason is well known—capitation fee.
Government knowingly or unknowingly, I do
not know, is allowing the system of capitation
fee to flourish. Often this problem was raised
in this House but they conveniently said that
it was a State subject. Whatever be the
subect, there must be a policy of the Govern-
ment with regard to it. I do not know on
what basis the Medical Council passed
judgment, but two years ago one gentle-
man from the Medical Council went there to
investigate as to what was happening in that
college. Within these two ycars so many
developments took place but without taking
those developments into consideration, the
gentleman sitting in Delhi took a decision
that the degree of the TD Medical College,
Alleppey, will not be recogoised, Who is
sesponsible for all things ? Are the students
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responsible ? Should they suffer for that 7
The Government must come out with a
statement on this matter.

Then, we speak of the commitment of
this nation. This nation is committed to
socialism, secularism and democracy. What
is the contribution of our education system
towards all these things ? Text books, which
are so obsolete in their contents, which are
80 outdated and old-fashioned. which pro-
pagate ideals which wure opposed by the
national movement, are even today being
taught to the sivdents of our universities as
well as schools. It will not be denied by
the Minister when 1 say that the NCERT
came out with a recommendation that 4 per
cent of the textbooks being taught today
should be summarily scrapped because they
present such ideals, like the ideal of commu-
nalism, which go agamnst democracy and
socialism, and the ideals which we all cherish
are all negated in these textbooks.

These text-books should be scrapped.
That was a recommendation. 1 do not
know how far i1t has been implemented.
Again, they recommended that 20 per cent
of the text-books which are today being
taught should be immediately revised because
of the same malady. But nothing much has
been done, Whatever effort the N. CE.R.T
has made with regard to the reform of edu-
cation the State can refuse it also. They
have that freedom. So, there should be
some national policy with regard to it.

Coming to the problem of students’
ndiscipline about which we often hear, I do
not think the hon. Minister, a good educa-
tionist having great experience in the field
of education, will blame the students for
their indiscipline. Students’ mdiscipline is
part of the indiscipline which is existing in
our society today. The Ministers are indis-
ciplined; the Members of Parliament are
indisciplined; the politicians are indiseiplined.
Indiscipline is part of our life. It has been
clevated to that position during 25 years
after Independence. We have to change
the whole system if we want to bring about
discipline in miost spheres in our country.

Then, there are so many Academies, the
Sangeet Natak Academl, the Academy for
Literature, et¢. But théir funconing is véry
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little becausc they have been given such a
meagre amount and they have to do a big
performance, I think, the Government
should give some more money to them to
make their function more effective.

Now, I would like to point out another
thing and that is regarding libraries. There
13 a library movement in our country which
descrves support and encourzgement of the
Government, But Government hardly looks
to that side. I request the Government to
do something more, to give more financial
assistance, to the library movemeat in our
country,

1 know you, Sir, are looking towards me
because my time is up ..

MR. DEPUTY SPEAKER : I ask vou
to keep discipline mow by keeping to the
time,

SHRI C. K. CHANDRAPPAN : A
little consideration.

There is a question of Sapru House
Library which was raised here. My only
request in regard to that is that the Govern-
ment should not ¢ake a hasty decision on
that matter. Before taking any decision,
the Government should look into the facts,
The previous Education Miuister, Dr. V. K.
R. V. Rao, had given certain assurances
regarding the Library to keep it in the
present form without bifurcating it. While
taking a decision, I would request the hon.
Minister to consider that aspect of the prob-
lem,

There is a strike today in the Indian
school of the Mines, Dhanbad. The students
who are qualified to work in the 0. N. G. C.
and the Indian Oil Corporation are denied
employment opportunitics. They are on
strike. A hunger-strike is going on today.
I'would request the hon. Minister to look
mto that matter also sympathetically.

There is an old problem which we raise
during every Budget discussion and that is
4 question of the employees of the Nafional
Physical Fitness Corps. Pandit Jawaharial
Nehru inspired those people. They are with
the Government today. But they are told
;‘:"f to go back to their States without

ling them what they should do there.
While taking a deoision on this matter, the
the nt should disouss the matter with

Tepresentatives of their Association,
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Another problem is the problem of post-
graduate teachers of the Delhi University.
which has been raised by my (riend from
the Marxist Party. It is the question of
their promotion which was done on an ad
hoc basis from 1961 to 1970. The Depart-
mental Promotion Committee had taken
certain irregular decision which is now
affecting the interests of the teachers. I
would requset the hon. Minister to look into
this matter personally and take some
decision.

One more request is this. Government
is spending enormous money on many
things. The people belonging to tribal areas
should not be forgotten. In my place, for
example, there are lakhs of tribals. I have
scen how miserable is the condition of their
schools which are financed by the Centre.
Their condition should be raised.

Folk art and culture of our country
which need the support of Government and
which sometimes raise the prestige of our
couniry, should be supported.

One specific thing whtch I would like to
mention while dealing with sports is cirous
for which our State has got a very big
tiadition. Some training facilities for the
circus people should be given. (Inferruption)
1 am not doing any circus here ; I am only
réquestiug the hon. Minister to provide
training facilities and some assistance to the
circus people.

1 hope all these points will be considered
by the Minister,

1 am sorry, 1 cannot the
Demands for Grants.

support

SHRI P. ANTONY REDDI (Anantapur):
It is most surprising to learn from the
1971 census reports that the literacy rate of
petcentage in 1971 is only 29 as compared
to 30 in 1961, Instead of progressing and
improving the percentage of literacy, we ars
going back. It is also surprising that in the
Third Plan and in the beginning of the
Fourth Plan, provision for 30,000 teachers
was made, provision for earolmeat of 19
million students was mmde and money was
also provided, but the achievements have
not boen even 50 per cent; in the first two
yeats of the Plan, they could not spend
even one-third of the aliotment, All these
things show that thero is somethiog wrong
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soraswhere in the working of the plan. The
mistake may be in planning or it may bhe
inefficiency in implementation. Because of
faulty planning, there was inadequate
expenditure. There are innumerable educated
unemgloyed There are thousands of trained
teachers unemployed and it 1s a pity that
the provision made for 20,000 teachers
could not be utilised. Therefore, I suggest
to the Minister that he should review the
whole policy n the light of these shortfalls
and see that efficiency is ensured hereafter
at least. The Congress Party, in 11s election
manifesto, had given us some guidelines,
for ,implementing education policy. They
have said that their aim is to see that,
during the course of the next few years by
197576, all the students of age group
6 to 11 years, are enrolled in schools cent
percent

Again the manifesto said that the next
aim is that by 1980-81, there should be
cent per cent enroleinent for the age group
11to 14 yeras If the Congress Minstry
could only implement the policy laid by the
manifesto and if they could adopt all the
methods that are possible in order to
achieve the aims of the manifesto, we are
sure that we are on the right way to eradi-
cate illiteracy in our country

Again, any attempt to eradicate illiteracy
should not forget the fact that there are
160 million illiterate adults in our country.
According to the present Plan. the provision
is only for teaching 6 million adults during
the course of the Fourth Plan. If at this
rate we go on, it will take not less than 100-
120 years to make all these illiterate adults
into literates. Do you think such a progra-
mme is in any way useful ? Here, the
Ministry has to revise their plan targets and
see, if possible, that more funds arc allotted
for educating adult illiterates so that we
may be able to eradicate illiteracy during
the course of 20 years. Unless this is done,
our plans will not be a success and our
illiteracy rate will not improve,

Coming to secondary education, the
achievements of the Ministry in this field
are fairly satisfactory. But still a lot of
things remain to be done. Now, the extent
of the secondary course varies from State to
State. In some States it is 10 plus 2 while

{ in some other States it is 11 plus 1 and so
on differing from States to States, If such
stato of things exists, it will bo very hard

-
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for emloyees of the Central Government to
get admission if they are transferred from
one State to another State. Here, the
Ministry should try to see that all the States
in the country adopt one extent for
secondary school course, whether it is 10
plus 2 or 11 plus 1, and prevail upon the
States to adopt one general pattern.

Again, in the matter of text-books, the
state of affairs differs from State to State.
I am not bothered much about language
text-books, But science subjects which have
some content throughout the world, whether
it be Mathematics, Physics, Chemistry,
Botany or Zoology, common text-books can
be easily introduced throughout the country,
In this the NCERT has brought out a few
text-books Why not the Minister try that
the text-books written by the NCERT are
adopted throughout the country 7 If this 1s
doneed at least 1n the matter of sciences and
Mathematics, there will be uniform standards
throughout the country. If that is done, it
will be astep forward in the education of
our country.

But, Sir, to achieve the highest efficiency
in the matter of elementary and secondary
education, the greatest block is the
Panchayati Raj institutions, We are actually
sacrificing our eclementary and sccondary
education on the scaffolds of the Panchayat
Blocks and the Zijlla Parishads. Very often
the personnel who are in the charge of these
Panchayati Raj institutions are ill-equipped,
inefficient and are almost always power-
mongers. These powerrmongers arc only
interested in wanting to keep themselves in
power. Whatever may happen to the rest,
they are not bothered, as long as their posi-
tion is not affected.

If our elementary education policy is to
succeed, if our secondary education
standards are to be raised, Government must
seriously think of implementing the recomm-
endations of the Education Commission.

The NCERT is doing good work but still
I feel that it requires a lot of overhsuling.
The Nagchowdhury Review Committee had
given some suggestions and I am told the
Batu Singh Committee bas submitted its
report. They too would have given some
good suggestions. Reorganise the NCERT
in the light of the Committee's report. The
NCERT will be the instrument to ralso our
standards and to  cetablish  waiform
standseds.
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Lastly, I would like to talk about techn-
ical education. There seems to be something
wrong in the matter of our technical
education. Ours is a developing country
needidg the services of technician, But,
how is it that thonsands of our engineers,
diploma-holders and technically-qualified
people are unemployed ? There is something
wrong in the method of training given to
these people. I was making enquiries about
Don Bosco Industrial Sehools. They have
20 to 30 industrial schools. We find that
these schools maintain themselves with the
work turned out by the trainces and about
90 to 95 per cent of the boys who come
out of the schools are immediately employ-
ed. They are looked some time in the last
year of their course, by the various indust-
ries and factories to take up employment
immediately after the course is over. 1f the
Don Bosco Industrial Schools are so success-
ful, what is the reason that our Government
schools are not at all successful ? Therefore,
I suggest that the Minister studies how
these institutions are run; and If their
methods are good, adopt those methods in
the other Government institutions and make
our technical training also efficient.

SHRI PHOOL CHAND VERMA : 1
beg to move :

“That the Demand under the Head
Department of Social Welfare be
reduced to Re. L."

[Policy regarding charging of school
and college fees from those S.C. &
8. T. students who fail in the exami-
nation even once (5)].

“That the Demand under the Head
Department of Social Welfare be
reduced to Re. 1.”

[Non-implementation of instructions
regarding reservation of seats for
Scheduled Castes and Scheduled
Tribes at the time of initial reeruit-
ment in newly started services (6)].

“That the Demand under thé Head
Department of Social Welfare be
reduced to Re, 1,
[Policy regarding introduction of
system , of committed expenditure in
the matter of granting scholarshipe
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to Scheduled Castes and Scheduled
Tribes students (7)],

“That the Demand under the Head
Department of Social Welfare be
reduced to Re. 1.

[Policy regarding selection of candi-
dates not belonging to Scheduled
Castes and Scheduled Tribes against
reserved posts (8)].

“That the Demand under the Head
Department of Social Welfare be
reduced by Rs, 100,”

[Failure to improve the economic
condition of the Scheduled Castes and
Scheduled Tribes (11)]

“That the Demand under the Head
Department of Social Welfare be
reduced by Rs. 100.”

[Failure to introduce adult education
among the Scheduled Castes and Sche-
duled Tribes people (12)].

“That the Demand under the Head

Department of Social Welfare be
reduced by Rs. 100.”

[Failure to ensute employment of
Scheduled Castes and Scheduled
Tribes incumbents against all re-
served posts in Government sarvices
(3.

“That the Demand under the Head
Department of Social Welfare be
reduced by Rs 100."”

[Failure to ensure carly payment of
scholarships to Scheduled Castes and
Scheduled Tribes students in various
States (14)].

“That the Demand under the Head
Department of Social Welfare be
reduced by Rs, 100.",

[Failure to establish Legislature Com-
mittees in various States and Union
territories for the Woelfare of Sche-
duled Castes and Scheduled Tribes
sl

“That the Demand under the Head
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Department of Social Welfare be
reduced by Rs 100™

[Failure to issue directive to the State
Governments to distribute vacant
culijivable land among Scheduled
Castes and Scheduled Tribes and other
backward classes (16)].

“That the Demand under the Head
Department of Social Welfare be
redvced by Rs. 100."

[Failure to introduce principle of
.eservation of posts for S. C and S.
T, in all public undertakings (17)).

“That the Demand under the Head
Department of Social Welfare be
reduced by Rs. 100.”
[Failure to start a financial corpora-
tion for Haryans to give the loan on
easy terms and conditions (18)].

“That the Demand and the Head
Department of Social Welfare be
reduced by Rs. 100.”

[Failure to implement all the re-
commendations of the Parliamentary
Committec for Scheduled Castes and
Scheduled Tribes (19)]

*That the Demand under the Head
Depariment of Social Welfare be
reduced by Rs. 100."

{Failure to implement all the re-
commendations of the Elayaperumal
Committee (20)].

“That the Demand under the Head
Department of Social Welfare be
reduced by Rs. 100,”

[Failure to implement the various re-
commendations of the Commissioner
for Scheduled Castes and Scheduled
Tribes submitted annually to the
Government (21)]

“That the Demand under the Head
Department of Social Welfare be
reduced by Rs. 100.”
[Failure to check the increasing atro-
cities upon and harassment of Sche-
duled Castes and Scheduled Tribes
people in the country (22)].

SARI BHOGENDRA JHA (Jainagar) : I beg
to move :

“That the Demand under the Head
Education be reduced by Rs. 100,
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[Urgency of establishing a modern
Mithila University at Darbhanga,
(23)),

* That the Demand under the Head
Education be reduced by Rs. 100."

[Necessity of ensuring free and com-
pulsory primary education through-
out the country (24)].

*That the Demand under the Head
Education be reduced by Rs 100."

[Need for providing free secondary
educatian for the whole country dur-
ing the Fifth Five Year Plan (25)].

“‘That the Demand under the Head
Education be reduced by Rs. 100,”

[Necessity of banning all private
public schools (26)]

“That the Demand under the Head
Education be reduced by Rs, 100.”

[Need for taking over of all the pri-
vate High schools and colleges
throughout the country (27)]

“That the Demand under the Head
Educatian be reduced by Rs. 100"

[Urgency of a drive to eliminate all
communal writingg and communal
approach from text-books (28)].

“That the Demand under the Head
Education be reduced by Rs, 100,"

[Need for fixing financial disability
of a family as the criteria for back-
wardness of students. (29)].

“That the Demand under the Head
Education bereduced by Rs 100.”

[Need for ensuring full free student-
ship and stipends to all students whose
family income is below Rs. 2000/-per
annum. (30)].

“‘That the Demand under the Head
Education be redueted by Rs. 100.”

[Need for ensuring full free siu-
dentship and  stipends to all
students belonging to  Scheduled
Castes and Scheduled Tribes. (31))

, “That the Demand under the Head
Bducation b redueed by Ra, 100,
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[Urgency of evolving an alternative
method of examination for ending
favouritism and malpractices by stu-
dents, guardians and examiners. (32)].

“That the Demand under the Head
Education be reduced by Rs. 100,”

[Need for replacing the present
educational system by a system ensur-
ing self-reliance, self employmeat and
technical advancement among stu-
dents (33)].

“‘That the Demand under the Head
Education be reduced by Rs. 100”.

[Need for ensuring minimum living
salary and other facilities to all pri-
mary and secondary school teachers
G4

SHRI RAMAVATAR SHASTRI (Patna) :
I beg to move :

“That the Demand under the Head
Depaniment of Education be redu-
ced to Re. 1",

[Pailure to introduce uniform standard
of education in all the States. (37)].

“That the Demand under the Head
Department of Education be redu-
ced to Re. 1™,

{Failure to lay down a common sylla-
bus for all the States. (38)].

“That the Demand under the Head
Department of Education be
reduced to Re. 1,”

[Failure to make education less
expensive and within the reach of
common man(39) ].

“That the Demand under the Head
Department of Education be
reduced to Re* 1.

[Fallure to check cammunal propa-
ganda in educational institutions. (40)]

““That the Demand under the Head
Department of Education be
reduced to Re. 1.”

{Undue dolay in roconstituting
Univenity Grants Commission.(41) ).
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“That the Demand under the Head
Depatment of Education be
reduced to Re 1.”

[Need to increase the amounts of
scholarships. (42) ]

“That the Demand under the Head
Department of Education be
reduced to Re. 1.

{PFallure to ban R.S.S. activities in
educational instituiions. (43) ]

“That the Demand under the Head
Department of Education be
reduced to Re. L.”

[Noed to lay more emphasis on  the
propagation and development of Urdu
language. (44) ]
“That the Demand under the Head
Department of of Education be
reduced to Re, 1.”

[Failure to reorientate present educa-
tion system to copform to the needs

of the people. (45) ]
*That the Demand under the Head

Department of Education be
reduced to Re. 1.

[Failure to make education employ-
ment-oriented. (46) ]
“That the Demand under the Head
Department of RBducation be
reduced to Re. 1.

[Need to set up at least one Central
University in each State in the
country. (47) ]
“That the Demand under the Head
Department of Education be
reduced to Re. 1.”
[Failure to check gradual deteriora-
tion in the standards of education.
(48) ] \
“That the Demand under the Head
Department of Education be
reduced by Rs. 100.”
[Failure to check black marketing in
text-books. (30) ]

“That the Demand under the Head
Department of Education b

reduced by Rs 100,



183

D.G. Main,

[Shri Ramavatar Shashtri]

[Need to change the text. books
prepared bv the Delhi Administration
under the regime of Jan Sangh. (91) ]

“Thbat the Demand under the Head
Department of Education be
reduced by Rs, 100.”

[Need to allocate spetial grant for the
reconstruction of school buildings
devastated by floods in Bibar, (92) ]

“That the Demand under the Head
Department of Education be
reduced by Rs, 100.”

[Need to grant dearness allowance to
University teachers at Central
Government rates. (93) ]

“That the Demand under the Head
Department of Education be
reduced by Rs, 100.”

[Need to give special grant to Patna
University for the expansion of its
Library. (94) ]

“That the Demand under the Head
Department of Education be
reduced by Rs, 100.”

[Need to place Patna Commerce
College 1n the category of deficit
grant College. (95) ]

“That the Demand under the Head
Department of Education be
reduced by Rs, 100."

[Failure to declare Patna University
as a Central University. (96) ]

“That the Demand under the Head
Department of Education be
reduced by Rs 100.”

[Failure to increase the number of
Central Schools. (117) J.

“That the Demand under the Head
Department of Education be
reduced by Rs. 100"

to provide Jand m Kankar-
bagh Coloay to the Central School,
Anisabad (Patng) for construoction of
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iits own achool building s0 as to en-
able it to shift to Kankargarh Colony
(118) ]

“That the Demand under the Head
Department of Education be
reduced by Rs. 100.”

[Failure to increase the number of
Central Schools in Bihar (119) 1.

“That the Demand under the Head
Department of Education be
reduced by Rs. 100.”

[Need to check irregularities 1n
matters of admission m Central
Schools (120) ].

“That the Demand under the Head
Department of Education be
reduced by Rs. 100.”

[Need to open a Central School at
Smastipur in Darbhanga district for
the children of railway employees and
other employees (121 ].

“That the Demand under the Head
Department of Education be
reduced by Rs 100."

[Failure to shift the R.S.S. office from
Banaras Hindu Umversity (122) ],

“That the Demand under the Head
t of Education be
reduced by Rs. 100,”

[Failure to ban the propaganda and
organisation of R.S.S. in the Regional
College of Education, Aimer (123) ).

#That the Demand under the Head
Education be reduced by Rs. 100.”

[Misuse of the grants given by
University Grants Commission to
Universities (124)].

“That the Demand under the Head
Education be reduced by Rs, 100.”

Need to give spocial financial assis-
tance for improvement of the misera-
able condition of Patoa University
(5.

*“That the Demand under the Head
Bducation be reduced by Ra.-200."
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[Need to allocate more funds to
Patna University for the construc-
tion of hostel (126)].

*That the Demand under the Head
Bducation be reduced by Rs. 100.”

i{Undue delay in setting up a Central
University at Darbhanga (127)].

“That the Demand under the Head
Education be reduced by Rs. 100.”

[Need to take over private schools by
Government (128)].

“That the Demand under the Head
Education be reduced by Rs. 100.”

[Need to pay more attention to the
expansion of technical education
(129)].
“That the Demand under the Head
Department of Social Welfare be
reduced by Rs. 100."

[Need to raise the amount of scholar-
ships admissible to the students of
backward communities, scheduled
Castes and Scheduled Tribes (130)].

“That the Demand under the Head
Department of Social Welfare be
reduced by Rs. 100."

[Failure to make satisfactory arrange-
ments for the rehabilitation of handi-

capped persons (131)].

“That the Demand under the Head
Department of Social Welfare be
reduced by Rs. 100"

[Need to provide more funds for
scholarships to blind students (132)).

“That the Demand under the Head
Department of Social Welfare be
reduced by Rs. 100.”

[Failure to provide Government jobs
to persons belonging to Scheduled
Castes and Scheduled Tribes accord-
ing to the prescribed quota, (133)].

**That the Demand under the Head
Department of Social Welfare be
reducad by Rs. 100.”

[Failure to extend to all children the
schems for providing nutritious food

{134
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DR. LAXMINARAIN FANDEYA

(Mandsaur) : I beg to move.

“That the Demand under the Head
Education be reduced by Rs. 100,”

[Failure to check undue Government
pressure in the working of universities

&)

“That the Demand under the Head
Education be reduced by Rs. 100.”

[Need to make universities more
effective and competent (58)].

“That the Demand under the Head
Education be reduced by Rs. 100."

[Indifference for taking appropriate
measures for the country~wide use of
Hindi (59)1.

““That the Demand under the Head
Education be reduced by Rs. 100.”

[Failure to undertake research work
in Sanskrit literature (60)].

“That the Demand under the Head
Education be reduced by Rs. 100.”

[Need to change the education policy
with a view to building national
character (61)].

**That the Demand under the Head
Education be reduced by Rs, 100."”

[Delay in making Hindi and other
regional languages as medium of
technical education (62)].

“That the Demand under the Head
Education be reduced by Rs. 100.”

[Need to overhaul the educational
policy thoroughly (63)].

““That the Demand under the Head
Education be reduced by Rs. 100.”

[Failure to formulate a special educa-
tional policy and system with a view
to imparting education to adult
villagers and women (64)]

“That the Demand under the Head
Education be reduced by Rs. 100,”

[Failure to provide adequate financial
assistance to Government and private
tecognised educational institutions in
Madhya Pradesh (65)].
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*“That the Demand under the Head
Education be reduced by Rs. 100,

[Failure to mould the nature of edu-
cational system to meet the require-
ment of the country (66)].

SHRI C. K. CHANDRAFPAN :

(Tellicherry) : T beg to move.

“That the Demand under the head
Department of Education be
reduced to Re. 1”7

[Decision to bifurcate the Sapru
House library (69) 1.

“That the Demand under the head
Department of [Education be
reduced to Re. 1"

[Permission given to teacher to join
and work for RS S (70)).

“That the Demand under the head

Department of Education be
reduced to Re. 1™
[Non-regularisation and assigning

superiority to  the post graduate
teachers of the Government schools in
Delhi on the basis of their promotions
as post graduate teachers. (71)].

“That the Demand uuder the head
Department of Education be
reduced to Re. 1"

[Failure to solve the problem of
illiteracy (72)].

“That the Demand under the head
Department of Education be
reduced to Re 1",

[Policy of giving employment to highly
qualified technical personnel resulting
in increased brain drain (73)].

“That the Demand under the head
Department of Education be
reduced to Re 1",

[Keeping unscientific and obsolete
contents in text-books (74)].

“That the Demand under the head
Department of Education be
reduced to Re 1",

[Non-implementation of the provision
of compulsory primary education as
stipulated in the Constitution (75)].
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*That the Demand under the head
Department of Education be
reduced to Re 1",

[Failure to stop the running of public
schools (76) ]
“That the Demand under the head
Departmeut of Education be
reduced to Re 1",

[Attitude towards traditional Indian
arts and sports (77).]

“That the Demdnd under the head
Department of Education be
reduced to Re 1",

[Failure in providing students Unions
with full democratic rights in all
educational institutions (78)].

*That the Demand under the head
Department of Education be
reduced to Re, 1™

[Policy regarding appointment of
Vice-Chancellors (79))
““That the Demand under the Head
Department of Education be
reduced by Rs. 100"

[Urgency for the setting up of a
Sanskrit University in Kerala (80)).

*“That the Demand under the Head
Department of FEducation be
reduced by Rs, 100”

[Urgency of having a realistic policy
in the field of sports (81)].

“That the Demand under the Head
Department of Education be
reduced by Rs. 100"

[Failure in implementing the policy of
giving representation to students in
the academic and administrative
bodies of the universities (82) 1.

“That the Demand under the Head
Department  of Education be
reduced by Rs. 100.”

{Failure to get the building in campus
of BHU vacated by R.S.S. (83)).

“That the Demand under the head
Department of Education be
reduced by Rs. 100.”

[Neceasity of having a comprehensive
manpower planning in education with
# view to fight unemployment (84)].
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“That the Demand under the Head
Department of Education be
reduced by Rs, 100.”

[Need for providing more scholarships,
better hostel facilities and other
assistance to students belonging to
Scheduled Castes and Scheduled
Tribes. (85) 1.
“That the Demand under the Head
Department of Education be
reduced by Rs 100.”

[Need for bringing about basic changes
in education so that it would reflect
the need of the country today (86)].

*““That the Demand under the Head
Department of Education be
reduced by Rs. 100",

[Urgency of making the mother
tongue as the medium of instruction
every where for all examinations. (~7)].

“That the Demand under the Head
Department of Bducation be
reduced by Rs. 100",

[Failure to give due encouragement to
Urdu (88) 1.

“That the Demand under the Head
Department of Education be
reduced by Rs. 100",
[Failure in helping and assisting
voluntary organisations ia the field of
education and culture (89) ]
“That the Demand under the Head
Department of Social Welfare be
reduced to Re. 1"

Allotment of land and building colo-
nies for the tribals in areas unsuitable
for habitation (97)1.
*“That the Demand under the Head
Department of Social Welfare be
reduced by Rs. 100.”
[Need for promoting the culture,
education and health of the Tribals in
India (98)1.

Mr. DEPUTYSPEAKER : The cut-
motions are also before the House.

*SHRI R. P. ULGANAMSI (Vellore) :
Hon. Mr. Deputy Speaker, before I start
speaking on the Demands for Grants of the
Ministry of Education and Social Welfare
and the Department of Culture which we
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are discussing now, I would like to point
out that till 5§ P. M. yesterday the Annual
Reports of the Department for the year
1971-72 were not made available to us.
You will appreciate, Sir, how difficult it is
for the Members of Parliament to partici-
pate in the debate on the Demands for
Grants of these Departments without going
through the activities of the Departments.
I would request the hon., Minister of
Bducation to explain why the Annual
Reports could not be made available to us
much earlier so that we could express our
view-points on the basis of the achievements
of the Departments.

The Mid-term Appraisal of the Fourth
Plan candidly mentions that the percentage
if literacy in our country is just 29, and in
fact illiteracy is particularly high in the rural
arcas and among women. The appraisal
also says that improvement of the quality
of teacher education needs serious attention.
The present programmes and the achieve-
ments are grossly inadequate The achieve-
ments in this sphere have fallen short of
the targets in the Plan. The book produc-
tion programme has not made much leeway.
There has been no uniform development in
education.

While a miserable picture of failure has
been painted by the mid-term appraisal, we
find to our charg that the moneys alloca-
ted for educational schemes have not been
spent in full. I will give some glaring exam-
ples,

Under Demand No. 106—Capital Outlay
of Ministry of Education and Social Welfar
the budget estimate in the year 1971-72 was
Rs, 1,44,55,000 and the revised estimate
shows a figure of Rs. 1,18,84 000. Similarly,
under Demand No. 7—Education, the bud-
get estimate for 1971-72 was Rs, 73,12,86,000
and the revised estimate is Rs. 70,37,11,000,
For National Council of Bducational Re-
search and training. a sum of Rs. 3.15 cro-
res was provided originally in 1971-72 bud-
get, and the revised estimate is just Rs, 2.75
crores.

I have quoted these statistics to show
that, when it is universally felt that the
financial provision for Education is insuff-
cient and indequate, even these sums are
oot fully utilised for the development of

*The original speech was deliversd in

Tamil. o
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education. 1 would like the l.on. Minister of
Education to explain this paradox in his
reply to the debate.

About 40 nstitutions, including some
State Government Colleges are being assisted
to affer facilities for about 154 courses for
the end of IV Plan. The budget provision
in 1971-72 was Rs. 40 lakhs and only a sum
of Rs 25 lakhs has been speat,

Sir, a scheme has been formulated for
subsidising the publication in English of
selected standard works in order to ensure
that good Indian text-books do not have to
face unfare competition from subsidised
books published under the joint Indo-pro-
grammes with U K., U S. A. and the U. S,
S. R, The budget provision in 1971.72
was Rs. 10 lakhs, and the utilisation of this
allocation was only Rs, 5 lakhs. In the
year 1967 an agreement with the U. S, A,
was signed for acquiring modern scientific
and technical equipment not manufactured
in India. The total amount of this loan
was 12 million dollars, This Agreement
came to an end in the middie of 1971. 1
regret to point out that the entire amount
of loan could not be availed of before the
Agreement came to a close. 1 would request
the hon. Minister of Education to explain
the reasons for the non-utilisation of this
loan in full.

The Central Government propose to set
up two National Fducational Resources
Centre for documentatien of imported books
and for maintenance of a text books referred
library. As you are aware, Sir, Madras has
been the seat of learning for ages and I
would urge upon the Minister that one
Centre should be located in Madras.

We have also launched a new programme
kaown as National Programme for non-
student youth and an outlay of Rs. 500 lakhs
has been proposed during the IV Plan period.
This scheme 1s of far-reaching importance
and though many schemes have been pro-
posed under this programme, for the present
only development of play fields and esta-
blishment of works centres have been taken
up for implementation with an outlay of
Rs .115 lakhs. 1 would like to know how
many Works Centres have been established
under this programme and their location. I
am really surprised to see a paltry provision
of Rs, 25 lakhs for the year 1972.73 for
implementing this highly efficacious pro-

mme,

Similarly, under 3 new scheme called
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National Scholarships at the secondary stage
for talented children from rural areas with
a view to having greater equalisation of
of education opportunities and to providing
a great fillip to the development of rural
demands, two scholarships per community
development block are to be awarded and
the total number of scholarships proposed is
10,000 every year. 1mneed not stress the
importance of this programme for rural
welfare, But, it is really surprising to see
that a sum of Rs 15 lakhs remains unuti-
lised from the budget provision of 1971-72.
I am sure, Sir, you would like to know the
reasons for the non-utilisation of the amount
sanctioned for this programme.

It is common knowledge that there is
no legislation at all in many States for the
welfare of children. Even the Acts which
arc there in some States are not being
implementented vigourously. The former
Minister of Education, Shri Siddharth
Shankar Ray, as soon as he assumed the
Office of the Education Mipister, announced
on the floor of this House that a five-Year
Plan for the welfare of children would be
formulated. 1 do not know whether, after
this solemn announcement, any concrete step
was taken in this direction. I understand
that in Bombay there are nearly 135 night
schools in which more than 30,000 children
of workers labourers and poorer people are
getting education. These night schools have
become very popular with different sections
of the society there. I am sure, Sir, if
such night schools are started throughout
the country, they will be dream-come true
for the children of weaker sections of our
society. I would earnestly plead with the
hon, Minister, who is an eminent educa-
tionist, to give his serious thought to this
suggesitson. I would suggest starting of
night schools throughout the country in
urban and semi-urban centres.

The Education Ministry is rumning
Central Schools in many parts of the
country in which Hindi, Sanskrit 8nd Eng-
lish are taught. The regional language does
not find a place in the Central Schools.
When the students reading in the Central
Schools were agitated as they had no oppot-
tunities to learn their mother-tongue or the
language of region, the Government of
Tamil Nadu wrote to the Ministry that
arrangements might be made in the Central
Schools for teaching the regional language
aio. The Central Governmens wrote beck
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stating that if suffucient number of students
were forthcoming to learn the regiomal
language and if the State Gevernment agreed
to meet 50% of the expenditure involved
in that, they would provide for the facility.
The Government of Tamil Nadu agreed to
meet 509 of the expenditure and requested
that jn the 9 Central Schools in Tamil
Nadu, the arrangement may be made for
teaching the regional language. But still
the Central Government have not imple-
mented this assurance given to the State
Government, inspite of the fact that the
State Government has agreed to abide by
the stipulated condition, I would request
the hon, Minister of education to provide
for this facility of teaching regional langu-
age in the 9 Central Schools in Tamil Nadu.

Sir, in the Eight Scheduled of our
Constitution 15 languages have been enume-
rated as National languages, But the Central
Government are spending enormous amounts
on the development of Hindi and Sanskrit.
An amount of Rs. 9 crores has been spent
on the development of Hindi in 1971-62.
Last week, there was a Sanskrit Conference
convened in the capital and the UNESCO
extended its financial assistance to this
Conference. I am unable to appreciate the
interest taken by the Centre in the develop-
ment of a dead language. On the other
hand, the development of the languages of
the people is neglected. 1 would emphati~
cally say that greater interest should be
taken by the Centre in the development of
15 languages enumerated in the Constitution
4s national languages. 1 am strongly of the
view that special status accorded to Hindi
must be removed, if necessary even by arhen-
ding the eonstitution.

I would never refer to another undesir-
sble feature in the working of the
Education Ministry. The voluntary educa-
tional institutions and organisations running
primary schools, adult schools, hostels,

homes etc. s1e getting grants
directly from the Central Government
though they are all located in differenmt
States, 1o para 85 of the Administrative
Reforms Commission™s Report, it has been
Pointed out that wich grenis should be
fouted through the concerned Stites Govern-
Ments and the voluotary  crgamisations
should not be sncoucaged by dimsot wmsi-
tance from the comtro,  Likewiss, the
University Grants 'Comminion miso giwes
fnancigl amistance # puivite Aptiverions
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running hostels, libraries etc. In fact, such
private institutions get more assistance than
the Government-run institutions, The
State Governments should be encouraged to
sct up State University Grant Commissions
through which alone such finaucial assistance
should should be extended to the private
organisations.

In regard to technical education, if the
State Government wants to start new techni-
cal institutes or to start post-graduate
courses in technical education the approval
of the All India Council of Technical Edu-
cation and the Government of India is to
be obtained, I would request the hon,Mini-
ster of Education that it should be left to
the State Governments who are in a better
position to assess the needs and to take
adequate steps in this direction. The appro-
val of the All India Council of Technical
Education and the Government of India
shouid not insisted upon for starting new
technical institutes or for starting post-
graduate courses in technical education.

With a view to developing dravidian
languages and to conducting researches in
them, an International Institute of Tamil
Studies has been registered under the Socie-
ties Registration Act on 27-10-1970, the
head of which is the Staie Minister of
Education. The Tamil Nadu Government
have made available 25 acres of land for
this Institute and during the years 1969-70
and 1970-71 a sum of Rs, 74,000 has been
spent on this Institute, The estimate for
this Institute was Rs. 86 lakhs. But, our
Prime Minister, Shrimati Indira Gandhi,
wrote to our Chief Minister, Dr. Kalaignar
Karunanidhi that this estimate was very
much on the high side and she desired that
this should be reduced. In due deference to
the wishes of the Prime Minister, our Chiefl
Minister reduced it to 36 lakhs—a recurring
expenditure of Rs, 15 lakhs and a non-
recurring expeaditure of Rs. 21 lakhs. Seo
far, the Government of India have not ini-
tiated any action on this proposal and our
Chief Minister, Dr. Kalaignar Karunanidhi,
has also written to the Prime Minister, Shri-
mati Indira Gandhi in this conmection. I
would plead with the Minister of Education
that he should expedite the sanction of this
praject.

I am constrained to point out that our
whole edodational system is obscursntist,
Owiving 13 vitdl sowrop from Vodas, irrer
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levant scriptures and hackneyed epics like
Mahabharata. The stories from Mahabharata
and Ramayana inspire the children in this
scientific age, when rationalist approach is
the cry of the hour, The children are made
to believe in hell and heven when man has
reached the moon. This kind of svllabus is
impeding the growth of children in this
modern age It is in fact turning out square
pegs in round holes It is of paramount
importance that our educational syllabus
should be rescued from the clutches of
superstition and reorganised and re-oriented
on modern scientific and rational lines, if we
wish well for the country.

Under Demand No. 4, Department of
Culture, there was a budget provision of
Rs. 3,57,86,000 in 1971-72 and only a sum of
Rs. 2,91,85.000 was spent, Similarly, under
Demand Wo. 94-Archaclogy though a sum
of Rs. 2,11,86,000 has been budgeted during
1971-72 only a sum of Rs. 1,94,09,000 has
been spent. This provision is meant for
the maintenance of ancient and historical
places and monuments. But even here the
provision has not been utilised in full, If the
Central Government are not able 1o utilise
the budgeted provision, they can as well
entrust this function to the State Gavern-
ments and hand over thc money to them,
In fact, they are more intimately connected
with these places and monuments of
historical importance, For instance, in
my Constituency Vellore there is an
ancient Fort and a temple, which if
not cared for immediately, will become
extinct. This unutilised money could as
well be spent on such important places of
history. If the work is handed over to the
State Government, it will naturally pay
greater attention to this problem, the
Stale Governments are also in day to day
contact with the local people and their
aspirations. They will be able to give better
protection to the pride places of our history.

1 will refer here to another minor issue
which has caused greater irritation to the
people of Tamil Nadu. There is the world-
famous Brahadeeswara Temple in Thanjavur,
The people of Thanjavur wanted to com-
memorate the memory of the builder-King
Raja Raja Chola by crecting his statue with-
in the precincts of this temple The Tamil
Nadu Legislative Assembly, under the ins-
piring leadership of our Chiel Minister, also
passed 8 unanimous Resolution in support
of the demand of the people of Tamjl Nadu
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and in particular the peole of Thanjavur. It
is bad enough for the State Government to
scek the permission of the Central Govern-
ment for the fulfilment of the aspirations of
the local people, but it is worse enough on
the part of the Central Government to refuse
the permission. Before refusing permission,
the Central Government could have at least
deputed an archacologist to find out whether
the installation of the statuc of Raja Raja
Chola would in any way mar the archacologi-
cal beauty of the temple or would in any
way cause damage to the structure. No,
the Central Government would exercise their
authority and refuse the permission by sitting
here in Delhi. It is worth pointing out that
the Centre can graciously leave such things
to the State Government. I would suggest
even the amendment of the Ancient Mon-
uments and Achraeological Sites and Remains
Act. 1958 for cmpowering the State Govern-
ments to protect and maintain such ancient
monuments. It will greatly reduce the un-
necessary friction between the Centrc and
the States.

In conclusion, I would briefly refer to
the prblems of Scheduled castes and scheduled
tribes. We have got, the Commissioner for
Scheduled Castes, ard Scheduled Tribes,
the Disector-General of Backward Classes,
the Parliamentary Committee for Sche-
duled Castes and Scheduled Tribes. We
talk so much about the welfare of scheduled
castes and scheduled tribes, We pass Resolu-
tions in this House. While speaking on this
last year in this House, I referred in detail
to the problems faced by the Scheduled
Castes and Scheduled Tribes and the hon.
Miaister of Education assured that steps
would be taken to ameliorate the living con-
ditions of these people. I would just mention
here that the Tamil Nadu Government have
set up the Slum Clearance Board and have
also passed social welfare legislations like
the Archakas Act, The Government of
Tamil Nadu have also taken up vigourously
the Beggars Rchabilitation Programme, If
such worthwhile social welfare measures are
imlemented on all-India level, naturally and
really there will be great relief for the people
in great distress,

The President in his Address has referred
to the urgency of implementing social wel-
fare measures. The Prime Minister repea-
tedly echoes the same sentimeats.
Finance Minister of the Government of India
talks in tho same veln. But when the ques
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tion of concrete measures and tangible steps
come, we find that nothing worthwhile has
been done so far. I would request the hon.
Minister of Education to translate such
solemn professions into practice, 1 would
also like to know from the hon. Minister of
Education whether the assurances given by
his predecessor in replying to my speech on
the Demands for Grants of this Ministry
last year have been implemented.

With these words, I conclude,

SHRI JAGANNATH MISHRA (Madhu-
bani) : Mr. Deputy-Speaker, Sir, a study of
the demands reveals that about Rs. 70 crores
were spent in the previous year, and the
amount proposed for 1972-73 is Rs, 79
crores, that is, Rs. 9 crores more. Of the
increased amount, Rs. 3.30 crores are ear-
marked for the University Grants Commi-
ssion ; Rs, 20 lakhs for quality improve-
ment programmes ; Rs. 18,5 lakhs for the
School of Planning and Architecture; Rs,
13 18 lakhs to local bedies; Rs. 12. 7 lakhs
for graduate courses ; and Rs. 10 lakhs for
P. G. But if we cerefully study the demands,
we would come to know that lesser amount
has been allocated than the preceding year
on the spread of technical education. No
amount has been carmarked for students of
scheduled castes and scheduled tribes for
their foreign studies, This will be detri-
mental to the students of such communities,
because they connot stand at par with the
caste Hindus. On the contrary, a provision
has been made to spend Rs 34,96,000 more
on public schools, The sad treatment given
to scheduled castes and scheduled tribes stu-
dents and incentive to the wards of the rich
peoples studying in public schools does not
tally with the slogan of “Socialistic Pattern
ol Society” of the Government. 1 appeal
1o the Minister of Education that the pro-
posed increased expenditure on public schools
may be tiransferred to studies abroad of
scheduled caste and scheduled tribe students.

15.00 hrs,

However, the proposals for increased
sxpenditure on physical education, spocts,
Youth welfare and social education are
appreciable, But there seems (o be no
enthusissm in the Government for the spread
of Himdi and other regiona}/ languages,
pening of Rural Institutes etc, as the pro-

Posed amounts are too short to meet the -

Erowing demands. R4 .
All of us are aware_that unemployment

CHAITRA 23, 1894 (SAKA) Education Social Welfare ete

198

ding like an epidemic. This must be checked
immediately, Since the Goverament has
expressed its inability to introduce unemploy-
ment insurance, we must make drastic
changes in our present day system of educa-
tion which produces book-worms only. We
must learn a lesson from countries like
Japan, Switzerland, West Germany, etc.,
which have solved this problem t> a great
extent by introducing mixed education
system, i.e. book study and wvocational
training. Crimes, right from pick-pocketing
to dancoity are bound to occur, unless we
eradicate the evil of unemployment. This
system is also responsible for student unrest.

Let us also deal at this stage with the
growing indiscipline amongst the students,
specially in degree and post-graduate classes.
In this connectiun, I would say that we must
include the students, representatives also in
the management of colleges and universitiies.
‘We must not hesitate to accept their gennide
demands.

It is known to everybody that the stan-
dard of education differs from State to State
and from university to university. According
to the statement made by the Vice-Chan-
cellor of Meerut University at Ghaziabad
on the 9th instant on the eve of the Con-
vocation Address of the local M. M. H.
College, Meerut University stands second
according to the result of the successful
candidates in the Central Services though
the UPSC. On the other hand, there are
several universities which could hardly find
a place on such lists.

The difference in standards can only be
removed when the syllabus of all the uni-
versities is uniform and the answer books
are seat mostly out of the State. But all
this can be done only when education is
taken over by the Centre. This is also
necessary in view of the heavy expenditure
which the State Governments cannot shoul-
der due to poor financial resources. We
have never given the subject of education ijts
due place. It is as important for a nation
as defence fs. We must remember that we
are bound to be in trouble until and unless
we give importance to education. In this
context, 1 would request the Minister of
education to introduce a Constitution (Ame-
ndment) Bill in the current session of Parlia-
ment to make education a central subject,

One word about Bihar, The state of

Smongst educated persons 1 India i seess " affairs int the schools, colleges and universitics



19  D.G. Main.

in Bihar is deplorable. There is & big zero
in the name of teaching there and the same
fate is there with regard to the examinations,
Examinations are mot held in time nor is
efficiency maintained. There is a great loot
in the name of examinations. The less said
about it, the better, it is. What I mean to
say is, Bihar Government is not competent
to cope with the deterioriring situation and
hence sooner education in Bihar is nation-
alised, the better it is.

The question of Mithila University in
Darbhaga in Bihar is hangnig is suspense
since long. This needs immediate recogai-
tion to fulfil the long-felt demand of the
lakhs of people there. It will be very kind
of the hon. minister to make an announce~
ment in this respect and for this, he will
deserve our praise.

The burning question now in Delhi is about
the Sapru House Library. It goes without
saying that it has a collection of useful
books and is rendering useful service. To
our utter despair, it is heard that this library
is going to be bifurcated soon. I would
request the Minister to sce even at this stage
that in the interest of the library and lakhs
of its users, the bifurcation is not allowed to
take place.
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SHRI S. P. BHATTACHARYYA (ulc-
bers) : Sir, there is no quorum in the
House,
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[Shri Baljibhai Parmar]

MR. DEPUTY-SPEAKER : The bell
is being rung.
Now there is quorum The hon Mem-

ber may continue.
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A& s ¥ grdar wear § e o

gaR wrias fawre ¥ gaw w0 w917 W
st #Y fr anfas fasrg Y ¥fsw
N aw qrere fomr w5 gAe T

EATY WIET &T FAAT €ATAT AEY AT
foraar fe sare srpr enfaw o

SHRI BHALJIBHAI PARMAR(Dohad) :
I am very much thankful to you for giving
me time to speak on the Demands for Grants
under the control of the Minisuy of Educa-
tion and Social Welfare, ITn view of the
limited time at my disposal, I would like to
make my speech as brief as possible.

As mentioned 1n article 45 of the
Constitution :

“The State shall promote with
special care the educational and
economic intciests of the weaker
sections of the people, and in, parti-
cular, of the Scheduled Castes and
the Scheduled Tiibes, and shall protect
them from social injustice and all
forms of exploitation,”

In the light of this prowsion, I would
like to review the progress so far achieved
in the edcountry. The Scheduled Castes,
Schesduled, Tribes, denotified tribes, nomadic
tribes and semi-nomadic tribes and other
backward classes come to about one-fifth of
the population. Theamount spent on their
welfare during the First, Second and Third
Plans comes to Rs, 375 crores on non-plan
and plan programmes dunng the three plan
periods. What 15 now provided for them in
the Fourth plan is Rs. 142 crores for plan
expenditure and Rs. 35 crores on non-plan
budget for their welfare It is further stated
in the report that Rs. 30 crores per annum
will also be spent on the walfare of back-
ward classes from the non-plan budget. I
would like to know the per capira expendi-
ture incurred on the welfare of the various
categories of backward classes including
Scheduled Castes and Scheduled Tribes,
denotified tribes, nomadic tribes and semi-
nomadic tribes. The population of the
Scheduled Castes is 6°44 crores and that of
the Scheduled Tribes is 3.02 crores according
to the 1961 census. The population figures
in regard to the denotified, nomadic and
scmi-nomadic tribes are not contained in the
report, Theeo figures may be made avail-
#ble according to the 1971 census. Therefore,
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I would request that these figures along
with the per capita expenditure incurred so
far may be mentioned, so that this House
can realise the sericusness with which the
welfare work programme is carried on in the
country.

The Adibasis and Harijans were allowed
to form co-operative housing societies in the
State of Gujarat under the P.W.R. Scheme
219. But now it is learnt that it has been
discontinued, and the progress in the matter
has come to a standstill. I would, therefore,
request that this scheme for the henefit of
the Scheduled Castes and Scheduled Tribes
may be revived for the whole country. This
scheme should be sponsored by the Central
Government with 50 per cent contribution
from them and 50 per cent contribution
from the States, so that the Adibasis and
Harijans can form co-operative housing
societies and get good housing accommo-
dation, Therefore, I would like to suggest
that at least 25 per cent of the amount may
be provided as subsidy. If this is not
possible, an interest-free loan may be granted
to these societies for a period of 25 years so
that the Scheduled Castes and Scheduled
Tribes could repay it in easy instalments.

The Life Members scheme granted for
workers among the Adivasis of India may be
revived as the old and enthusiastic workers
who possess missionary zeal and vigour can
be encouraged to do wholehearted work in
the distant rural areas covered generally by
forests, The scheme may be implemented
through the Bhartiya Adim Jati Sevak
Sangh, as was done in the past,

With regard to imparting education to
Adivasi children in primary standards, I
humbly suggest that only opening of
Ashram schools in the tribal areas will serve
the purpose. Looking to the poverty of the
Adivasi people, suitable village groups be
formed and Ashram schools be opened. The
present village-wise schools in tribal arcas
should be abolished and replaced by Ashram
schools so that these schools can serve as
teal cultural centres and good and able-
bodied citizens bred and brought up for the
service of the country, The education given
In the Ashram schonls must be job-orientcd
so that the children stand on their own legs
and may not wander in" search of jobs wuffér’
completion of fheir course of studies,
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I am sorry to say that even after 25
years of independence Government have
failed to remove slums from big cities like
Bombay, Delthi, Ahmedabad and Calcutta
and have also not been able to remove
segregation of houses of Scheduled Castes
and Scheduled Tribes, These houses are
generally situated on the outskirts of the
villages in the country, which is quite
deplorable.

Government should be very vigilant and
see that the proper percentage of Adivasis
in employment in public sector undertakings
is maintained. It is painful to note that the
percentage of Scheduled Castes and Schedul-
ed Tribes in such employment it not main-
tained. During our visits, the Committee
on Welfare of Scheduled Castes and Schedul-
ed Tribes found that only a very negligible
percentage of them is employved in these
undertakings. This should be looked into.
The recommendations of the Committee in
this regard should be taken seriously and
implemented so that the welfare of this
community is properly attened to and their
emancipation achieved very soon.

1 would like to suggest that the wellare
progremmes of Scheduled Castes and
Scheduled Tribes should be implemented on
a war footing as we did in the case of
Bangla Desh so that their rehabilitation is
brought atout speedily.

As for the removal of untouchability, I
am sorry to say that t s evil which has
been continuing for thousands of years still
continues. This should be rooted out of the
country lock, stock and barrel.

During my tour of Ahmedabad, I noticed
one instance which I would like to cite here.
There was a clash among the students of
the B.D. Medical college. The Scheduled
Caste students were harassed by the Caste
Hindu students. Since the Scheduled Caste
students could not get any protection, they
had to leave the hostel.

Still, they are outside and are not given
due protection to remain in the hostel. 1
request the hon. Minister to look into this
matter and sée that the Harijan students
stay in the hostel peacefully.

*  MR. DEPUTY.SPEAKER : The hon,
Member's time is up.
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[ Shri Sakti Kumar Sarkar ]

SHRI BHALJIBHAI PARMAR : Further,
1 request that the Untouchability offences
Act, 1955 may be suitably amended so that
the provisions of thc Act can be made very
tight and the work of the removal of un-
touchability can be done effectively,

MR. DEPUTY-SPEAKER : That will
do. Now, Shri Sakti Kumar Sarkar.

SHRI SAKTI KUMAR SARKAR
(Joynagar) : Mr Deputy Speaker, Sir,
1 want to speak in Bengali and 1 vequest
the hon. Minister to pay his kind attention
to the problems which I want to point out.

* | rise to support the demands for
grants of the Ministry. It has been acccpted
that education should be the first investment
for national development but I have found
that there is an inherent defect in our present
system of education. If this is not bhandled
correctly at this stage, then the future is
very bleak. The structure of prosperity that
we dream of constructing the country will
be nullified. Why do we need education 7
We need education for making good citizens.,
Citizens with creative facultics and disciplin-
ed mind. But the chaos that we find today
in the field of education, the way the educa-
ted people are using their learning cannot be
called real education. Only today 1 have
read in the newspapers that the Vice-Chance-
llor of the Calcutta University was' gheraoed’
for six houss. This is not an 1solated inci-
dent occurring today only, We have come
across many such incidents ower the past
one year. Such incidents have been repeated
elsewhere also. The degree of education
cannot certainly be gauged by some figures
and satistics and through increasing budget.
If an increase in budget were an index of
the spread of real education then we could
certainly say that we are spreading education,
But unfortunately it is not so. We have
increased the allocation on education progre-
ssively over the years but but we have failed
to impart real education, The form that
education has taken today can only be term-
ed as explosive. Not only explosive it is
also suffocating. There is terrible unrest to-
day among the educated youth which has
generated out of educated unemployment.
What all the educated unemployed do ? Will
they tear off their degress at the University
Convocation ? Will they try 1o murder the
Vice-Cha icellor of the Umiversity in  broad

——
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day-light 2 If this be the measuring rod of
our educatinn today, then certainly we will
have to do some rethinking. We bave consti-
tuted mapy Committees and Commissions to
go into the maladies of the present system of
education but where is the implementation of
their recommendations 7 Merely appointment
of Committees and Commissions is not going
to solve the colossal problems facing up in
ths field of education. There have been the
Gajendragadkar Committee, the Radhakrish-
nan Committee etc. Committee after Comm-
ittee and Commission after Commission have
been appointed but no tangible results have
been achieved. We have not tried to reach
the roots of the malady. We have tried to
effect certain structural changes only. Where
from came the idea that the decprooted
problems can be solved by effective certain
structural changes only. What is the basic
difference between our system of education
and the western system of education ? We
will have to examine whether the western
system of education is beneficial for our
country or not. If that system was beneficial
to us then how did the ‘Naxalites’ emerge in
our country ? Why did the brilliant students
of the Calcutta University turn ‘Naxalities” 7
We will have to examine where the fault
lies in our educational system. If our educa-
tion does not teach Jespect for human values
then where is the usefulness of such educa-
tion ? Education should not teach wus dis-
respect and violence. If we cannot find a
solution to this, then all our efforts

meet with failure, It will be a col 1
wastago, Education, as is understood by the
three Rs, does not cover even 29% to 309
of our population. This is a matter of shame
and sorrow. If the higher strata of the
educated tpday turn violent then we should
have to rethink where lies the flaw in our
present system. I will request the hon.

Minister to think on this. Unemployment
will always be there. Qur ambitions and
interests can never find a4 meeting ground
with our resqurces. There will always be a
disparity between the two, It is not enough
to compare our system of education with
thoso obtaining in the affluent counirics
like America and Europe and raise a hue
and cry over it. What is the aim of our
education ? Qur planaing Commissjon has
presented us with ‘s large volume. They
have mentioped therein education apd man-
power, They have tried to transiate eduga-

@ The Onigwnal specch was delivered-in

‘Bengall,

————————
T
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tion in terms of manpower. What is man-
power ? Is it specialisation to create special-
ists 7 1 feel that the creation of expertise
and specialists will not be beneficial to the
country. We have got many institutions for
producing expertise and specialists, but what
bhave we seen there ? We have seen that in
the scientific, engineering and medical
institutions, there is maximum unrest. OQurs
is a poor and socialists society Therefore,
there is expression of unrest. The western
society is an afTluent society. But there also,
we find discontentment. If affluence is the
sole ambition of the people then why are
the pcople of thosc countries today going
out of their society as *hippies’ ? I do not
believe that plenty and prosperity is the
sole solution and remedy of all these
problems. I feel that a time has come when
we should think of changing our education
system entirely. And with that end in view
1 want to place a few suggestions. Due to
the present system of mass media in the
country, the students and the people are
trying today to find an economic solution of
all the problems. Everything is being tied
in terms of economics. It is a very sorry
affair that our thinkiug is diverted in terms
of economic properity,

Today our economusts are dictating
everything. What should be scale of educa-
tion, how much progress will be there, all
are being devised by the cconomists, We
should be alive to this situation, The violent
attitude 18 spreading fast. We should be on
the alert. Only a few days ago we saw that
the'Yuva Shakti® in West Beugal stopped
the running of all trains on a flimsy gronnd
resulting in a loss of about Rs. 2 crores.

SHRI JYOTIRMOY BOSU: liisa
quarrel or factional fight betwren the two
sections.

MR DEPUTY SPEAKER : Id» not
think studants have anything to do with it.

SHRI JYOTIRMOY BOSU: The
Chhathra Parishad is there.

MR, DEPUTY-SPEAKER : It is only in
name,
SHRI SAKTI KUMAR SARKAR : The
student community in western countries
want a speedy solution to all their problems
and they are also turning restiess. The
social scientists there have started rethinking,
Even those students living in prosperity ore
craving for more and more. They want
motor cars for dating thier girl-fricads. They
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are also not satisfied though living in the
midst of plenty and prosperity. There is
no reason why we should also rush towards
economic prosperity. We need a system of
education that will generate character in the
students. The sort of character that will
make one respectiul towards others The
system that will make one humble. Stress
should be laid on character building. I
have gone through every line of the Report
but have failed to find any stress being laid
on the character building and character
moulding aspect of education, More
stress should be laid on the character
building aspect. Character is the backbone
of an individual and ultimately of the
pation. (Interrpution——)

I will like to point out that the stipends that
are given to postmatriculate studeats belong-
ing. S C & S.T. Committees is wholly inade-
quate in the context of present high cost of
living. The amount of the stipends have
remained stationary over a number of years
whereas the cost of living has gone up
beyond all proportions. There is a par-
amount need to raise the amount of these
stipends. Another thing I want to say, Sir,
and that is about the 1. A. S trainiog ins-
titution for the Scheduled Castes and Tribes,
There is one such institution, I understand,
in Allahabad. But in the Eastern region, l.e,
in Assam, Bengal, Orissa, Manipur, Tripura
etc. there is no such institution. Therefore,
I would request that one such nstitution
may be siarted in Calcutta or somewhere
clse in the Eastern region for imparting
treining to the Scheduled Caste candidates,
One more thing I will say that the Scheduled
Caste (Order) Bill was brought before this
House in 1967, which suggested certain
drastic changes, The Fourth Lok Sabha
was dissolved prematurely, and consequently
that Bill lapsed. That was a very good Bill
and 1 will, therefore, request the Govern-
ment to bring forth that Bill again in the
present Lok Sabha.

In conclusion, I will say, Sir, that the
Budget presented before us is hopeful but it
does not fulfil all our aspirations and ex-
pectations. I had expected somsthing more,
I support the Budget proposals and with
that, Sir, I conclude my speech.

st forx geme wed ((wstay )

Jqveas Wy fosr w adww @A
wﬁﬁtﬁwﬁmfwwgam

w1 9% v Wy frar ¥ gt
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(o ferrgare areft)
wfeg Stew ag a1 fs e wewC &
S wror IWA ® Y T A A
¥ ofcfaa g9 sfer frwr and@ ot &m=-
wIor w@T §% | K ¥ @ dwy w7 ag
9y 931 § N T A9 faar fY faar
qr 1 F FaN mwef Ay wweT Afew
w1 947 FFATE | A ITAFT IYAT

Sga T g ¢ faw & wrw Y qar
st o 5 A 97 ) qar g1 oag
faag & :
“We must do our best to forma
Class who may be interpreters beiween
us and millinons of whom we govern, a
class of persons India m blood and
colour but Enghsh in taste

i W I wgr § fe 2w swe
qg war aifgy fe gw AT sl k-
A ¥ AT HTE AT AT €Y X A AT
@ g AfeT Ia® @7 AT TR ;T
& o Gforad ST 1 Y AN FrAT <A
fae fear a1 g 9T 4@ & @9 ow

a% a@t Trar W = @ g galw
ag & fe egamrr wifm & . & IFT

gt g% foay Wt gs1 #fe & faars
WRGas ¥ gU § 99 §F W7 g @r
¢ fe fomr & iy ¥ ofads @
wifgd | 9w usgefa 30 WHE wA@T
A wE, To UNIFWWT & %gl, gav
frer oifer @ &g ¥few gwiw o7
g frqw e Y xm qxw 39w foaar
s 3T wifgd a1 g A9 faard
oa Y 7q1 wred Fearé T § ag @«
wrawY foer & Swew &1 wa @, ag
wToET AT & o s@ F afy A
eut g N ¥ A o ¥ o ww
¥ oy qea fear 9 @wAT § )
16 hrs.

SHRI JYOTIRMOY BOSU ( Diamond
Harbour ) : On a point of order, Sir There

is not a single person from the Mimistry of
Education,
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THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI KEDAR NATH SINGH) :
Shri Ramaswamy 1s there,

SHRI JYOTIRMOY BOSU .Is he no
longer m Home ? Has he shifted ? AN
HON, MEMBER : Yes.

SHRI JYOTIRMOY BOSU I plead
my ignorance It 1s a fast changing world !

sit fary ment - a7 7
%ﬂwﬁaaﬁrﬁ %

fagsg wr ur frgg @ &
arq I graT & v F4T 997 A7 7 E
forztr =1 387 areay ¥ 7@ § e wgs
& sferss &1 fawg &), o & fasm
g T 5@ gHT & faear faw awre A
afys & areh § 98 qarw 1 farw
wod wig gromar & 1 afe e @9 Tw
THIT & AAT WG 7 qAR A T 7
¢ a aar atxqx foar weAram @ warg
aaa fear s wifga | 9g Seasa zasr
g axafeag gus @ A gEET &
fgr PR WA W 7AW
#t wrasaFar 8 19l Wiy sw efe @
WA gmd e 7 3 aed § @ A
WY WS F1 HICT FAMC, AR T FrEAy
ae wieHigy WX AT Y W § 39
YT diw & A& F1 9FET 9T g gt
fiar

s A S Wiw &, a9
qHT W &TAT AT A g afrT wa-
Tar R garfagg aE R oow gEd
st & o feen garfaga s e
faemdt §, St &1 am awafas faar g
afg ag 7 § @ foar fasn 74 4
£F ana afy Wi G oY g@ SHT A
ferar g fawrady ¥ & & ad aredf
t  wifed @ ag ar s gw wuA w AW
T F Arere gz, @ arfwa ar o€ §
m\@ﬁlw o A A D) ) T
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sfesc a1 i ag aher w3 fr faar-
fadi % & a\7 & feardf ¥ § o far
& a1 § 1 wae foear w1 afasre @a ®
¢t afv7 g=v faerr srea w7 & ol 39
qraar Fifzd, g9 sifasar il IS
gmfrma arfey | wefeg smamd o
N agT A€ I ¥ wreawrs gu § AN
Fgr 2 far g wrgrorATORTA AT AT
Fafeds zafia ggas@@EEs aO@

frar argrm & g o€ Wl 9N
sgfed A awy N wef g W
oIGH-HY AT HE QFET AT AN AR F
A AT |FA F1 IAE &L WA
@t A% A7 ¥ 97 A%, A A9 FHq
FT QI §T g%, 79 9167 F1, TW AR
&t 3gF1 241, fedr gt M "7 T
7z Afgv 59 awy AT Y 9TOR
grar =ifEd 1 gAY qrent ¥ W@ R fE
A7 gwr frar wrfer & ¥, v adf
a7 |

I8 rgar faar gesda @dT ar
waar faear faar agay Ny

@ sw ¥ faar mrea @A R ooar
A y& F {ar A fawr srea et & 1 g
W 997 ¥ gl & Al 9y S
TR b grr Fge ¥ e @
afeadl ¥ el @ fawd W W,
T 9T A fawr swra @Y O 1 gER
IEFSA AT AT | g7 agq waTET Gar gur
it frelt frgre Y o g W wg
Frara forwr 8 37 a1 @& DoreE W

3 foar mar a1l R wrl Wk
areat At faar & ot

waqar fagar faer
feaascaz § ff R oF frar
T, Y gEd Wit s e
ooy R Wk B e o
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fear | wgdy Agwwd  frar W
g1 wF Ag & 1 fET 9ar AR
U WIYH A@AT § A AT Wy &
arz 3w Afod ) whar gw €@ a7
Frfaasr & fag 93 %31 | 7@ HT ar
78 ? uFY qr@ FE@T AT | arfear
g oar aft ? e afew war
qgar | ¥ ¥ Frefaal w srear g W
2 & aw q¢ Ao 5 dfive gzo ¥ vfir
ge & fodfy wo¥ Tz agaw €0
w9 qEl Y AT E 1 gEd W WO
aw & @Y fafagm sw & ffaes
A & ezt A w, 75 g AR
oqqd graR S arF ¢ fwwr wE o
quan & A @ & sAst gdkrg T
gurgrm 2ar 1 fafaes af & zaw
o ATy FTAT ¥ R F oqAT &
gt ¥ erAAAT & Qg @Y | wAg
gfern freafegran & amgw SiEER
@< gt Pear T, SAE qrer
AT 1§ AT A, gAY qrq & 1 IEA
qOTA WG M N gy fawr @r g A
qgrar | N gv ggy T W
g Wi frar ¥ g 1 wfag fas
ﬁuammmﬁ&ﬁrgstﬂﬁ
WKL Wid I mgr gard faem & o
¥ \re |

§9 €99 W a7 AF qr@ A gArk
faarfadi & st afgd 1 W o @
R T A€ @ g A wmy @
fr gn 10 g v Afew ag @A
grav ) gem &R ¥ Sw wg 91
g oF www § fr r@d e erew
aawa o g § 1 gt av wew i g
R EAN Y qF W wiw Y
W ) Pl ¥ ow ol Ao wemn
mifest My gu W WA,
WRE SR ¥ g} sy f Wil
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w(t ¢ gafeg afemr gus wdF @
a%d § are wdle @Y wiw' & afyar
% # fa& (gAFT Am far A A,
forr &t of g &, <fd A aw F
Lac o

D.G. Min

way qgfg @ wWrea: qmra: gfa
#afa:

a3y AANAY qA: T T A 0

A gw ¥ wart & feAt ¥ oo
gt wa FIT Fd wIar §, Fagam
sar g Iy awag F foar g Ak
firear 7

797 § wardt & qreard & o
arger A § A e A oaeg
& &
wart & oY frdrw afy <@ s,
g0 dt W@ §%ar, fag awg 41
%T Q9T AT T4 g e 99 9T @YU
7gf vadar | g AR fywr ¥ o7 gw<
&7 qfcaa a1 =wfey aifs daw ok

w13 a7 & T g ¥ A0 g

W WS N ) wafy
WTeX §HY G9g 9L a3y @& | erawar
arE U A 6 A Ewsar § AT ag
§ % w gua@ WA 1 dRgEiiw g
w1 @7 wd §, § agf vg wwar g1 Afwa
gowr W sqare gt § gafea € ae
o frdwar 8 A8 auw § 77 FgAa
fegw o §1 ad g o § ferawr
agere § & At wwar. ¥ oF A
wretar g 1 “arfer @t wof Sawar § 0w
gt 4 anng Feferar oz #1 92w o ?
gl off s30 1 dgefw w1 o
fratrar M awar & fye¥ W it
oot feft wr o& @ Brar oy, ok O

awrrd o, G 6 €7 AR, Pk sy
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FT dua 73T &, Afpw v &7 9y ey
formmt T'arfra oY wrAaaT g3 § ow
a%s 7g fowr & adf W, 97 % Aoy
wsT 7 aAm AR oY o T B,
78 QU ag} @ | quhrg ¥ egf @y
wifed g5 FagrEl #) saveT 9 gaFwraY
¥t gEe WAl A ogEET AR WO
gifiwst et guwary agt av faad
FIRIW ) HEI 4T |

&t fatgaa amy agw wfog aw
W agar )

I FT § gASHT A A TR @
1T |

¥ WK & gw awr } o) W, f
3%t Imare afeor aF ggw A A
Y T WATT AG HIT FAAAT
s e Wi F & faw @ @A U
sar § ?

gawar, gl W) faredt &
ot faare W@ s 9% WU 9%

gar fowqreal §  qgm-gra® &
gl 1 a9 3g wrw &1 Aty g, frasny
EW 9@ TAmAr wga &

ferr e ¥ dwa ghawy
fer @ &1 72 gt Aw & quAT o
&, foradt aoer< #) <ar w0 § ) g
sg e § fe wiemanht & wepw
wreT %1 #Y€ sErew A gvar §, dfew
oAt ¥ wa¥ depa §  swarier o arefy
¢ xafog & frar soft & s s
fr ag depa ®t dww §, o I¥ A
foft sac ¥ wrr At 3, O TR @
ST Y §war § )

ﬁ‘uﬁt g % wger wwwrg
wer )
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SHRI RAJA RAM  SHASTR!
(Varanasi) : Mr. Deputy-Speaker, Sir, in
supporting the Demands for Grants of the
Ministry of Education and Social Welfare,
I would like to refer to the national polcy
on education as enunciated by the Govern-
ment of India. It says:

“The educational system must pro-
duce young men and women of
character and ability to national
service and  development.  Only
then will education be able to play
its vital role in promoting national
progress, creating a sense of common
citizenship and culture and strength ene
ing national integration, This is necess-
ary if the country is to atain its
rightful place in the comity of pations
in conformity with its great cultural
heritage as unique potentialities,”

In our own Congress Party mnifesto
also similar sentiments are expressed. A
promise has beed made to the electorate, 1
would refer to it.

“Bducation is a marjor instrument for
the achievement of our social objectives
and to generate sell-confidence among
the people in accordance with national
culture and tasks. Among the major
task facing education is the inculcation
of new social values, promotion of
secular State and national integration
and the spreading of humane, rational
and self-reliant out look. It must enable
the fuller developments of the students’
personality and equip them to face the
challenges of a fast-changing world."”

These sentments call for certain obser-
vations. I have a feeling that there are
loopholes in our follow-up of these policies.
1 would just refer to one instance, In the
very matter of our most ancient classics
like Sanskrit, Prakrit and Pali, our persona-
lity, national personality, is split because it
is generally supposed that Sanskrit is the
concern of the Hindus, particularly of the
Brahmins : Prakrit is the concern of the
Jains ; and Pali i3 the concern of the
Buddhists, This sort of bifurcation or tri-
furcatioh has created & split culture ia our
heritage and we have loat a great deal dup
to this dichotomy or trichotomy. Many
robust, rationalistic and revolutionary tradi-
tions have been lost to. us because we have
peglected the very radical and very revolu-
tionary trends in Buddhistic'

philesephy
" 304 Jala philosophy -wng myreghied our-.

selves from those trends. We say that our
national haritage is one stream. But the
stream, it seems, runs apart and there is no
effort at integration,

Because of lack of time, I would be very
scrappy in my suggestions, [ would suggest
that at least one Institute in Delhi should
be established by the Ministry of Education
in which all these three classics can be taken
together.

The courses may be so arranged that
cortain papers from different classics are
studied by every student, and taken to-
gether, this rich culture and tradition should
be broguht down into our modern languages,
Such an Institute does not exist in India
at present. In Benaras there is university
devoted to the study of Sanskrit. The Jains,
in their own institutions, teach Prakrit
language with their own religion and sub-
culture. The Buddhists teach Pali language
and literature with Buddhist philosophy.
They have nothing to do with each other,
Each one is hostile to the other resisting
the Incoming of knowledge from any
source other than their own. Now, there
is an ancient story. A Guru was trying to
teach something. Although he was a
Hindu, he said some thing which was also
enunciated in the Buddhist scriptures and
when he was referring to this matter the
disciple asked, ‘Well, Sir, that day when
I quoted something from Buddhist cauous
you said that it was a Buddhist saying and
hence should not be followed. But, now
you say the same thing as the Buddhists
scriptures say.” The teacher said, ‘The
vessel also counts, not only the milk’. This
was the sort of scgregation we had come
to from the beginning of our deterioration.
Now, in ancient India, this was not the case,
So, 1 would suggest that some integrated
courses of these classical languages institu-
tions should be there to bring them down
into the modern languages. Because there
is a lot of talk of translating works from
European languages into Indian languages
and vice versa, but nobody thinks of trans-
lating from and to our’ own heritage which
is so rich rationally and revolutionarily,
There is a great rational tradition in
Buddhjsm and Jainism which we have com-
pletely lost sight of. This should be
recaptuced and integrated in our cultural
stream. This is one of my suggestions,

While on this pain of integration and
secularism which has been enunciated in vur
netipndd policy sod alsp in oor Congrom
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‘Manifesto, 1 see that there is a lot of talk
about which is a communal Party and who
i{s a communal person and who is a natioaal
person and which is a national Party. There
is a lot of confusion and nothing has come
out of it. But, I think, the problem is not
so difficult. There are certain ways in which
the thing can be defined, For instance, I
would suggeat that those Parties which do
not say anything against the caste system in
their manifestos, and in their doctrines, are
clearly communal. In the same way, those
Parties which do not distinguish between
Indian culturc as a whole and Indian
religion or religions in plural, those people
who do not make anv distinction betwern
Indian culture, the composite Indian culture,
and this religion and that religion belonging
to India, are clearly communal. I think it
is high time that the Education Ministry
should set up some body or tame committee
to look into these matters, because who else
will do it ? The politicians mostly talk
explicitly or overtly in terms of behaviour.
Then who will find out the doctrinal bases
which produce the poison ? It s only the
educationists and intellectuals who could do
that. I would request the Ministry of
Educatiou to employ somebody on this
assignment to go into these matters for a
very practical rcason so that the text-books
may be corrected and no confusion may
remain regarding communal matter which
creeps into our text-books and spoils the
minds of our children who inherit the split
personality of our culture,

One thing more I would say when I am
on the subject of text-books. Sir, the
personality of our children cannot be comp-
lete without knowing the other herituge, the
heritage of sacrifice and struggle that we
have made in winning our independence
and which we are still making in reconstruct-
ing our society. The text-book, 1 suggest,
should be compiled and written ina very
artistic style It may be a small thing, but
it should give the national struggle right
from the basic reformers and thinkers® move-
ments to the national sfruggle and after that,
the sacrifices that we are still making in re-
constructing our society on a new basis.

This text-book should be a *‘must® for
every student. No student should be certified
as having been educated, without having
gone through this text-book at some stage
ol his education or other,

Thero s Jot of talk about employments
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oriented education. It seems to me, this term
is a misnomer. It suggests that employment
is there and you have only to orlent educa-
tion towards it, but that is not the position
with regard to employment. We should be
more careful with regard to the motivations
and objeciives of our educational policy.
Qur education has to be not just employ-
ment-oriented, but also employment creative,
From this point of view, 1 would not like
retrenchment or reduction in training and
research programmes, or higher techmical
training in any field whatsoever, Although
it may seem that they just incrcase educated
unemployment, because they are not getting
jobs to the extent that they are trained, [
do not want to reduce their numbers because
it for them to create opportunities, to create
situations, with their knowledge and shill,
which should ultimately result in increasing
employment potential.

1 would like to refer to Social Welfare
within the few minutes that I have. Social
Welfare must not be considcred only as
amecliorative or reformits ; it is not
to be taken as just a matter of distributing
some doles to the under-privileged It should
better be taken in a revolutionary sense, as
it has great scope and potentialities. I would
give one illustration. There is a particular
ituation these days : Harijans and other
people are being murdered, molested, or
being tyrannised ourin so many villages.
One of the main reasons is that some
traditional modes of occupation, traditional
services that were handed down to some
persons by inheritence are out-of-date now.
They are not the order of the day. People
are not ready to do those things. They are
not ready to take to those assignments and
duties compulsorily. You cannot compel
people now to take to those assignments
because they are born to them. If these
people are compelled to carry the washings
of the new-born baby or carry the dead
animals, a very oppressive situation arises,
and questions of law and order and social
Justice come to the forefront in a very violent
form. On the other hand if these services are
not performed, what will happen to the
hygiene of the village or of the family ? So,
what I feel is that this gap in social services
must be made up. If Government is anxious
to make up this gap, they should institute
modern  services on voluntary basis to
replace those traditional services.

SHRI M, RAM GOPAL REDDY
¢ Quarrels are not on accoynt
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of that ; they are due to property and lands
and so on. He is mistaken.

SHRI RAJA RAM SHASTRI: I have
my own experience. It is not only that, I
have myself been a social worker for 50
years As I was saying, Sir, Government
should fill up the gap by instituting modern
services, to replace the traditional services,
on a voluntary basis just &s modern mid-
wives have replaced the aditional midwives
or dhats in the field of health services, so
that these questions of social justice and
law and order may not arise. Lot of trouble
can be avoided if social welfare work is taken
up in a revolutionary sense, This is not
appreciated. That was what [ meant,

I have some more points to make, but
since, Sir, you have rung the bell, I shall
conclude my speech now.

SHRI EBRAHIM SULAIMAN SAIT
(Kozhikode) : Mr. Deputy-Speaker, Sir, [
am graieful to you for having give this
opportunity to speak on the Demands of
the Education Ministry.

16 26 hrs.
SHRI K. N. TIWARY (in the chair)

Sir None can deny the importance of having

a proper national policy for the education
of the younger generation at all levels. For
the economic dvelopment, industrial effici-
ency and for the growth of secularism and
democracy, what we essencially nced is a
proper educational system, But, unfortunately
we neither have a healthy and proper
educational policy nor is the allocation of
funds sufficient for this gigantic task, Even
primary education has not been made
compulsory and free in many States in
India, not to speak of secondary education,
After 25 years of Independence, only 30 per
cent of the peuple can just read and write,
Actnally, our educationalsystem continues to
be defective. In fact, it is an extension and
continuation of traditiona! policies of coloni-
al cducation formulated by the British
Government, 1 am afraid that nothing
substantial has been done for the last 25
Years to improve the pattern of our educa-
tional system.

Several commissions have been appointed
for the Purpose of bringing about changes
in onr educational system. As we know, we
have had the Radhakrishoan Commission,
the Kothari Commission and then recently
we had the Gajendragadkar Commission.
Their reports are all there. But they are never
implemented, The plea s lack of funds
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or the argument is that educations is a
State subject,

With the laudable purpose of promoting
communal harmony and national integration,
the Saiyadin Committce was appointed to
review the text-books prescribed in schools
and colleges, because we have such text
books as create hatred between different
communities and preseat a distorted version
of history and also give a wrong account of
of various religions and go against the
aspirit of secularism in our country Govern-
ment bad reccived the report long back,
but those recommendations also have un-
fortunately not been implemented.

In short, we have no purposeful and mea-
nigful educational policy which would reflect
our cu'tural heritage and which will help in
the healthy growth of the nation on sociali-
stic lines. Sir, I feel that the standard of
secondary education must be raised and must
be made job-oriented and university edu-
cation must be for advanced studies and
research.

A defective system of education creates
frustration among the younger generations,
which is dangerous to the progress
of the country, Many education Ministers
have come and gone and have made repeated
promises to improve the educational pattern
but nothing has been done. I hope
that at least now the Congress Govern-
ment which has such a big majority in the
States as well as the Centre would do some-
thing substantial to evolve a proper system
of education which will go a long way in
solving the problems facing our country,
and developing the personality of oor
youngman add women.

SHRI PILOO MODY (Godhra) : Edu-
cation Hatao !

SHRI EBRAHIM SULAIMAN SAIT :
Coming to the problem of Aligarh Muslim
University concerning in particular, here also
we have been fed on promises and promises
alone for the last so many years by people
in authority. As the House might remember,
the late-lamented Lal Bahadur Shastri, the
present Prime Minister Shrimati Indira
Gandhi, the former Education Ministers
Dr: V. K. R.V Rao Shri Siddhartha Shankar
Ray all have been promising that the mino-
rity character of the Aligarh Muslim Uni-
versity would be retained and a satisfactory
Bill would be brought forward as soon as
possible for this purpose. But such a Bill
has not so far seen the light of the day.
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In April, 1970, replying to the debate on
the Demands of the Education Ministry,
Dr. V. K. R, V. Rao said on the floor of this
House :

*] took the matter to the Cabinet and
1 have decided to introduce the Aligarh
Muslim University Bill as early as possi-
ble. T will try to introduce this Bill
during this session or otherwise it will be
introduced definitely in the next session,”
But nothing was done even after that, Then
came Shri Siddhartha Shankar Ray, When
I pressed the matter again, he also said
while replying to the debate on the Demands
of the Education Ministry last year :

“With regard to the Aligarh Muslim
University, Shri Sait has referred to the
delay in the introduction of the Aligarh
Muslim University Bill. While there
hss been some delay in the matter, this
has been entirely due to our of efforts to
have a consensus in the matter. Mean-
while, the Gajendragadkar Committee
has submitted its report on the govern-
ance of the universities, which has been
considered by the University Grants
Commission. The recommendations of
the Committee are under examination by
the Minisitry and in no long time legis-
lative proposals will be formulated in
the light of this report and a compre-
hensive Bill on Aligarh Muslim Uni-
versity would be introduced at the ear-
liest.™,

SHRI SHASHI BHUSHAN (South
Delhi) : The Bill is coming this session.

SHRI EBRAHIM SULAIMAN SAIT :
For the last seven years promises have been
made by Education Ministers. This pro-
mise has been made in the election manifesto
of the Conrgess also. I want to demand
again that this Bill be brought forward as
early possible, a Bill that will satisfy the
aspirations of the Muslim minority in the
truesense of the word,

I fail to understand this lame excuse
and delay. The House might remember that
Shri F. A. Abmad was deputed by the Prime
nlinister to find a solution about the future
of the Aligarh Muslim University. He had

ted a commitiee of eminent jurists

and educationists known as the Beg Com
mittee for examining the various proposals
and making recommendations. The Commi-
ttee submit ted its report in 1968. Four years
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and passed. The report has been welcomed
with approval by all important muslim orga-
nisations, the Aligarh Muslim University Old
Boys® Convention, the Aligarh Muslim Uni-
versity Union and The Mus!im Members of
Parliment. But still nothing has been done.
I have to emphasis there that the Aligarh
Muslim University is an endearing monu-
ment of the culture of the Muslims of the
country, raised, created and founded by the
labour and great sacrifice of the Muslim
community and cherised by it as a trust and
bequeathed to the future generations, What
we demand Is that its minority and resi-
dential character should be retained and
protected. The University is being run
under an Ordinance which was later con-
verted into an Act, All the members of
the Court and the Council are appointed,
not elected. Thus the University is run i
a dictatorial manoer. We want that ther®
should be autonomy for the Universitye
There should be an Elected Council and.
Court which will administer the affairs of
the University. I want to point out that
any attempt to change the basic Muslim
character of the Univesity will only a create
a fetling of frustration in the Muslim
minority and also shake its confidence in
democracy. 1 would like to point out to
the Education Minister and to my friends in
Parliament belonging to the ruling party
that the pledge given in the election mani-
festo of the Congressat the time of the
mid-term poll inw 1971 as as follows :

“Secularism is one of the tenets of
the Constitution, In accordance with
the constitutional imperative, the Cong-
ress will strive to ensure that minorities
have full freedom to establish, manage
and run educational and other institu-
tions, The Congress will strive to ensure
the democratic functioning and protect
the autonomous character of educational
institutions including those at the
instance and for the benefit of the min-
orities™.

SHRI PILOO MODY : He got fooled
by it.

SHRI EBRAHIM SULAIMAN SBAIT
It is high time Government understood that
justice delayed is justice denied, I hope
there will be no further delay in acting upto
the promise made and pledge given several
times in the past,

While speaking on this subject, I cannot but
refer to the refuusal of the Prime Minister (¢
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meet students of the Aligarh Muslim University
who were demonstrating before her residence
on the 23rd of last month. Some of the
stodents were also amested. though they
conducted themselves in a very

manner and raised no objectionable shogans.
This atttude to the students was not only
unwise and undemocratic but sorrowful and
shameful. Anyway the present Education
Minister, has once again given an ssurance
of the A.M,U. that the basic character of
the University will not be altered. I hope
that the promise would be kept at least
this time,

AN HON. MEMBER : What about
Banaras ?

SHRI EBRAHIM SULAIMAN SAIT:
That is & majority University.

SHRI M. RAMGOPAL REDDY : Even
after 25 years of partition. some people are
talking in the same vein. We are very sorry
about this.

SHRI EBRAHIM SULAIMAN SAIT :
There is nothing wrong in the view. Itis in
the Constitution., Theruling party has stated
it in it selection manifesto. What be Demand
is just implementation of that, nothing more,
nothing less, I hope the present Education
Minister who was ridiwatch eouncetad with
the A. M. U, will keep up the promises
made by Government and by the Prime
Minister and Education Ministers so that
his name will the remembered as one who
kept his promise, not as an Education
Minister who also went on breaking promisos,
as has been done in the past by orhers.

SHRI K. PRADHANI (Nowrangpur):
Mr. Chairman, Sir, in supporting the demands
under the control of the Ministry of Educa-
tion and the Department of Social Welfare,
I submit before the House that on calcula-
tion J find that abont 23 per cent of the
total population of our country belongs to
Scheduled Castes and Scheduled Tribes. In
my State of Orlssa, 24 per cent of the total
Population of the State belongs to Scheduled
Tribes, and another 16 per cent to the
Scheduled Castes, making up a total of 40
per cent, among whom the most backward
people, for example, are tribes known as
Bonda Paraja, Koya, Gadava and Soura. They
ar 30 backward that the five year Plans
have brought no noticeable change in them,
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I am happy that during this period, that
is, the fourth Plan period, the Government
have decided to give a distinct and special
treatment to the most backward tribes, 1
would like to put forth some important
points, before this House, which affects the
economy and bars the progress of the most
backward people of our socitey. As most
of the Scheduled Caate people do not possess
land, they are deprived of any assistance by
these banks and co-operative societies. Only
10 per cent of the population of Scheduled
Castes and Scheduled Tribes are assisted by
these banks and co-operative societies, and
that too after not during the agricultural
season, but after the agricultural season. If
during the month of October, the co-opera-
tive societies give them loan it is of no use
to the cultivator, and that is why many
tribal cultivators approach the private money-
lenders and take the loan at very high rates
of interest. When the repayment time comes,
the cultivator repays the amount either by
selling his landed property or some other
property which he has. In this way, the
faulty running of co-operative societies,
especially in the Koraput district of my State
which is in the main Adivasi belt of Orissa,
harms the Scheduled Caste and Scheduled
Tribes instead of helping them,

Money-lenders and liquor-vendurs are the
main exploiters, of the tribal people in my
state and these tribals, Scheduled Castes and
Scheduled Tribes, under pressure, approach
the private money-lenders and take the loans
promising to give high rates of interest. At
the time of repayment, they have to pay
several times more than the money they
had taken. Thus, the money-lenders taking
advantage of the tribal people, oppress them
at the time of realisation, and it so happened
that in my constituency, sometime back,-
about seven years back—one tribal person
sold two of his children for Rs. 32 to repay
the loan,

MR. CHAIRMAN : You are supposed
to speak on education and social welfare.

SHRI K. PRADHANI : Sir, I am not
speaking on cducation. I am speaking on
social welfare, 5o, I suggest to the Govern-
ment, to the Minister in charge of the social
welfare department, to open the Tribal Cor-
poration to putend to the exploitation of
the Scheduled Castes and Scheduled Tribes
by these money-lenders,
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I wish to put forth another important po-
int regarding the pushing up of the sale of
liquor, According to social custom, there
is no restriction on the drinking habit
among the Scheduled Castes and Scheduled
Tribes and so this pushing up of the sale of
liquor tends them more to drinking and they
get addicted to it. There are several instances
in my place of scheduled cast and scheduled
tribe people having sold their landed property
either to repay the loan or buying liquor for
drinking, So it is my earnest request to the
House to introduce compulsory prohibition
through-out the scheduled castes and tribes
belts in the country.

As T said, most scheduled castes people
do not possess land and that is why they are
deprived of financial assistance by the coop-
perative societies, etc. Those who do not
possess land are in the habit of cutting the
forests for podu cultivation for their
livelihood, The Goverment prosecute them
and fine them or put them in jail. My
suggestion is that there is plenty of cultivable
land available in jungles. There people can
be colonised and established in colonies. We
will achieve two objects of a time, We can
stop the destruction of forests by tribals and
secondly, we can establish these landless
people in colonies.

It has been decided by Government not
to open any tribual development blocks
during the fourth plan period. But there
are a number of blocks in the country which
satisfy the critena for becomiug tribal
development blocks, They have more than
66 per cent of tribal population, But they
hawe not been declared as tribal development
biocks, During this plan, the tribal deviop-
ment blocks are financed with Rs 10 lakhs
each. But other blocks are deprived of any
assistance because they are not declared as
tribal development blocks. There is thus a
great disparity. I request the minister to
make alternative arrangements to release
funds for these blocks which are not declar-
od as tribal development blocks.

Coming to education, I subumit that
proverty prevents the scheduled castes and
tribes people from educating their children
in the schools. Their children are engaged
in earning their livelihood and they do not
attend schools. So, residential type of
schools are best suited to them, But the
pumber of such schools is very limited to
accommodate them* 1 suggest that as many
residential schools as possible should be
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opened for the bencfit of the children of the
down-trodden people of our society.

Coming to services, 16 and 7} per cent
of Government vacancies are reserved for
scheduled castes and scheduled tribes
respectively and every year lakhs of rupees
are being spent for the pre-examination year
training of these candidates, But actually
only a few vacancies are filled by the SCST
candidates, The explanation given s,
sufficient number of SCST candidates with
the reguired minimum qualification did not
turn up at the examination In my opinion,
it isan admitted fact that the SCST people
are not as efficient as the general people and
hence the reservation system is there. If
sufficicnt facilities are given to the scheduled
castes and tribes people having sufficient
academic quallfications, I am sure all
these vacancies can be filled every year.
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gzt fs waedfafel oF gy Haew @
w€ | sifewr Y S gravw &, T
W 57 ae ferd segr frter £ g
£ @ & Fogd srew & & a3 AN sarar
qET AT AINC | FE KT Fr{qTT Y )
arérgs ¥ Mag &£ 21 F & Ay syrar-
ax§ A qdf g7 93w Frg, arfaa-
g Fig & wredr 1 AT agh W
Fazafafady =@en 3t af 1 waz fegema
7t sxzyfafad N gl aot & ast o
WEmtas M N T @ § st ag
¥ A At g Ar @ 0 AT AP
wrr & faded § fr ag fradt woft @@
& g smexfafad), sygfeds ac faad
qUT QAT T §, AR GH FL|
AR FeH FLA A 41 W FT FEATW )

SHRI KARTIK ORAON (Lohardaga) :
Mr, Chairman, Sir, 1 rise to support the
Demands for Grants of the Minustry of
Education and Social welfare. But I would
like to say something which perhaps not
many members have said. Because you are
very particular about time, may I request
that you may not press the bell in my case
very often...

MR. CHAIRMAN : I am giving the
hon. Member only ten minutes.

SHRI KARTIK ORAON: I do not
knowwhat I can say within these ten minu-
tes; I am feeling nervous, what I should say
and what I should not.

Whenever we discuss the department of
Social Welfare, we think that it is only &
question of Scheduled Castes and Scheduled
Tribes. this question is being discussed and
in that context the welfare of Schedules
Castes and Scheduled Tribes for the last
25 years,

In this very House we have discussed on
many occasions about the injustice done to

_the Schaduled Castes ande Scheduled Tribos—

burning, looting and exploitation. In the
case of Scheduled Castes, it is the stigma of
untouchability. In the case of Scheduled
Tribes, it is 8 question of ecogomi¢ exploita-
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tion. As you know, in the case of but
Scheduled Tribes, they had landed properties
they have besn robbed of all lands legally all
over the country. Even now we are getting
reports from here and there that their lands
are still being exploited; they are illegally
alienated by nontribals

It is not a question of Scheduled Castes
and Scheduled Tribes. It is & national issue,
and we should have taken this in that
spirit. Therefore, whatever we are supposed
to get, we must get. We must get all that
is due. My point is that these lootings,
burnings and exploitation of Scheduled
Castes and Scheduled Tribes should become
things of the past. Why do I say, Sir, that
they should become things of the past? We
have solved much bigger problems in,
perhaps, a very smart way and in a very
short time.

Now, due 0 the uniqve popularity of our
Prime Minister and the heavy mandate from
the people in this copntry and an able
steward like Babuji Shri Jagjivan Ram
heading the Defence Ministry, we have been
able to create a history, a history that is not
to be found anywhere in the world, thata
war has been fought and & country liberated
in fourteen days. I don't think the problem
of Scheduled Castes and Scheduled Tribes
is bigger than the problem of Bangla Desh.
But it has not been sorted out. Why ? I
personally think that a ruthless decision
with determination and good intentlon is
lacking in the case of the Scheduléd Castes
and the Scheduled Tribes. I must say
‘lacking’. Otherwise, there is no problem.
I don't think there can be any problem like
the Scheduled Castes and Scheduled Tribes
anywhere in the world. There are also other
people who are exploited. Sir, I hate to
be called a Scheduled Caste or a Scheduled
Tribe; 1 wish to be called only as an Indian
citizen, Those who exploit them, those,
who burn them, those who perpstrate
atrocities egainst them, must bo scverely
punished. 1 would like to ask one thing:
When we can solve the problem like Baogla
Desh in 8 months and we have spent Rs.
$30 croes, where did this money come from?
itisa gopd intention on the part of our
Goverpmernt to find this sum of Rs. 530
crores for one crore of refugees. If I work
it emt at that mate, then, in that case, for
cloves arores of  Scheduled Casted and
Schaduled Tribes, a.%m.. o dukke
an aliotment of Ras 10000 ecores. You
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have to get it. I dod't believe that you
cannot get the money. Only thing that is
wanting is 8 good intention to help these
people. Now, Baaxgla Desh is liberated.
You are putting an extra five paise refugee
reliefl stamp over and above the normal
postage. Is it impossible for this Government
to come forward with similar measures?
With measures like this, you have to sort
this out, I don’t know how you get it. If the
Government really have some good inten-
tion to solve the problem of the Scheduled
Castes and the gcheduled Tribes in a very
short time—according 1o our promise, this
is to be done within three years and this is
a very heavy task—you have to get Rs 10,000
crores-help the tribals to retain their land.
Otherwise, merely allocating a hundred or
fifty crores of ruppees in tewnty years and
thinking that you are theteby helping the
tribes, will not solve the problem. I will
urq; upon the Government to bring some
radical measures to wipe out the Scheduled
Cast and Scheduled Tribe terminology
itself from the surface of India. That is
what is required to-day.

In this context, I want to say that there
are other types of exploitation also which
most people do not know. 1 would like to
say one thing. So far as the Scheduled
(:‘.utu are concerned, Art. 341 of the Cons-
titlion has expressly defined who is a
Scheduled Caste. *Such castes, races or
tribes or part of or groups within such castes
or races or tribes,”

Agein, “Notwithstanding anything con-
tained in para 2, no person who professes
a religion different from the Hindu and
Sikh religion shall be deemed to be a mem-
ber of a Scheduled Caste.” In the case
of Scheduled Tribes who are the Scheduled
Tribes ? According to article 342 of the
constitution “Tribes or tribal communhities,
parts of or groups within such tribes or
tribal communities™. So it is defined.
According to the Constitution, you will
appreciate that nobody has the authority to
make or unmake Scheduled Castes or
Scheduled Tribes In order to determine
whether or not a particular tribe is a tribe
under Art. 342 it shall be necessary to
look to the publis notification issoed by
g‘mm :T i ¥ e

. ow, it shall not be open for
adftiody 1o Teed Wvilench to estiblish if
one is & Scbeduied Casts or Scheduled
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Tribe or not. It is not within the competence
of any court of law te propounce judgment
as to whether one is a Scheduled Tribe or
not. It is even outside the competence of
the Supreme Court or any Comrt of law,
but things of this nature have been done,
particularly, in the case of Scheduled Tribes.
It is only Parliament which Is competent to
pronounce a judgment or to say who should
be included or who should be excluded, who
should be treated as a scheduled caste or a
scheduled tribe; by amending of the Scheduled
Caste and Scheduled Tribe Order they can say,
this is a scheduled tribe, this is not a schedu-
led tribe, etc. For becoming a scheduled tribe,
one must be a tribe, 100 per cent tribes are
not necessarily scheduled tribes. We know
that all tribes are not scheduled tribes.
What is happening is this. Some people
have taken upon themselves the right to
say that they are scheduled tribes. If
necessary they go to the court of law. You
can produce any number of false and
fabricated affidavits if you have got plenty
of money. That sort of thing is happening.
In practice we have scen this.

Sir, a non-tribal woman marrying a
tribal man becomes a scheduled tribe, A
tribal woman marries a non-tribal and
still remains a scheduled tribe. A
non-tribal man marrying a tribal woman
becomes a scheduled tribe. A Scheduled
Caste Christian is also a Scheduled Tribe
because he is not allowed to emjoy the pri-
vileges meant for the scheduled castes. An
Anglo-Indian, marrying or |keeping a
scheduled tribe woman becomes a scheduled
tribe. That is the position. Thus every-
body is presumed to be a scheduled tribe,
unless ‘otherwise proved.” That is what is
happening. But that is not correct, that is
entirely wrong. This is a thing on which
the Government should keep a vigilant
eye. 1 know there is a matriarchal society
in tribes, There is also a patriarchal
society. But I have never come across
a2  “husbandiarchal” or a “‘wifearchal”
society,  Tribal characteristics caanot be
acquired by the above processes and there-
fore this is a wrong way of thrusting them-
selves as scheduled tribes by backdoor
methods and take undue advantage as mem-
bers of the scheduled tribes. I would
suggost that the Government should bring
about some sort of legislation to stop this
sort of circumventivy designs to exploit the
scheduled tribes,
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This problem of the scheduled castes
and scheduled tribes must be fought on a
war footing. Then only Government can
solve the problem. This problem of the
scheduled castes and scheduled tribes shou'd
not be allowed to linger on for an indefinite
period. The Prime Minister said that we
should take about three years or so to eradi-
cate poverty and unemployment. What I
wish to submit is that we should be able to
do it within that period.

Now, I want to come to Education,
There ace huge statistics on each and every
item, But, we should not go by the statis-
tics alone, but, we shouyld go by the human
problems involved. So, Scheduled Castes and
Scheduled Tribes should not be taken as
Scheduled Castes and Scheduled Tribes but
as one section of society, namely a weaker
section of saciety in our country, that is, as a
weaker section of Indian citizens, and they
should be liberated just like Bangla Desh,

1 personally think that education is the
most important factor in our country, This
is & great moving force and education alone
can bring about 4 revolutionary change in
our country, and if we neglect education, we
neglect everything, and all that we say just
does not mean anything and it is all nega
tive in character. Therefore, I personally
think that the system of education in our
country needs reoricatation and it needs a
very serious thinking on the subject.

When we talk of self-reliance, it should
not be confind to the big projects and things
like that only. According to me, self-re
liance not only means cutting down imports
and increase exports, but it can also be ex-
tended to the field of education. We must
be self-reliant and self-sufficient so far as
education is concerned as well. We must
have the technical know-how, and we must
have all the talented chaps in different dis-
ciplines in our country.

MR. CHAIRMAN : Now, the hon.
Member should conclude. He has already
taken more than 13 minutes.

SHRI KARTIK ORAON : I hope you
will give me some time at least to highlight
certain points

What I mean to say s that education
in our country must be pationalised, At
present, there are so many differences in
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educational standard in our country ; for
instance, some students are not able to have
even Rs 5 per month for expenditure, but
some students have Rs. 200 to 300 per
month for their expenditure .

AN HON MEMBER : Rs. 200 to 300
per day.

SHRI KARTIK ORAON : The latter
type of students has achieved a certain
standard When we ask them to sit for a
common examination for récruitment, how
can we expect all the students to perform
equally well 7 What type of socialism this
is ? Certainly, there would be an alarming
difference between the standards of the two
types of students, and nobody can deny this
Therefore, there must be nationalisation of
the educational system in our country. |
say that the standard of education must be
uniform, and everywhere it must be uniform.
At present, what we find is that when the
students ge to the examination hall. they go
with knives in their hands, and at the point
of the knife, they pass the examinations.
This is a very serious problem. So, if
we want to bring about a revolutionary
social change in the country, then we must
attach suflicient importance to the system of
education, The system of education should
be such that through one gate we shall be
sending Hindus, Muslims, Sikhs and Chri-
stians etc and through the other gate
Indians will come out. That is the only
type of education which will bring about a
change in the country,

For this, we must have a net work of
educational institutions. In every wvillage,
there mus. be a primary school or schools.
Every gram panchayat must have a middle
school ; in every block, there must be high
school or schools, and at the district level
there should be colleges, and in the commis=
sioner's divisions, there must be a university,
There is no point in having mushroom
growth of schools and colleges and uni-
versities because that would lead to an
enormous dilference in standards. In Bibar,
one chap had come for au interview., At
the interview, he was asked ‘you have
secured 93 per cent marks, and 80, you have
got a very good position ; I think you mus:
be the first’, and the chap replied ‘No, Sir,
1 am the last’. He had secured 93 per cent
and yet he was the last. How can we expect
ppiformity with such a system ? Another
point which has struck me just now e this,
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and this is in regard to the demand by some
people for having UPSC examinations
through the media of regional languages.
I do not see any wisdom in that. Possibly,
I may be wrong, but I personally do not see
any wisdom in this for the following reason:

If we conduct UPSC Examinations through the
media of regional languages, then what will
happen is this. The answer papers in Bengali
would have to be sent to a professer of
Bengali. similarly those of Madrasi students
would have to be sent to a Madrasi professor,
those of Punjabi students would have to be
examined by a Punjabi professor and so on.
Every Professor will compete to try and get
the maximum benefit for students of his
State. Tt will be Madrasis, Bengalis, Biharis
and so on. This will bring about alarming
differences in the standard of education. Not
only that. It will bring adout the Balkani-
sation of the country. All states like Madras,
Punjab, Bihar, Bengal, etc. will be small
countries like France, Germany. Switzerland,
Itlay. etc and the East Europcan countries,
This is a veiy dangerous move on the part
of Government. I may be wrong. Butl
foresee in this the seeds of disintegration of
the country, If we persists in this move,
the Balkanisation process will start, each
State thinking ip terms of its own interest
on the basis of language Therefore, this is
a dangerous move and Government should
seriously rethink about the repercussions is
likely to have on our national unity and
integrity.

SHRI M.M JOSEPH (Peermade) : Mr,
Chairman, Sir, I will speak in my mother
tongue—Malayalamn, After attainment of
Independence India has made tremendous
progress in the field of education. In the
matter of number of students studying and
the number of educational institutions in
cxistence India has the third place in the
world,

Both in the villages and cities of India
there are six crores of students studying in
primary and secondary schools. We can see
the same progress made in the field of
higher education also. There are altogether
94 universitics and 3200 colleges in this
country and 30 lakh students are studying in
these colleges.

We have the University Grants Commi-
ssion in Delhl to supervise the functioning
of these educational institutions. To quote
the words of the Vice-Chancellor of Cochin

™ The ongwal speech was delivered in Malayalam,
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University, SHRI JOSEPH MUNDASSERY,
this is “‘almost an expansion explosion™.
What we need today is not quantitativc
expansion but qualitative expansion,

The main objective of the Fourth Five
Year Plan is the over all development of
higher education By giving scholarships and
freeships the Government is trying to impro-
ve education in the country. 88 per cent of
the students are studying in affiliated and
private colleges. There is provision in the
Fourth Five Year Plan to give financial
assistance to them.

We should see what progress has been
made in achieving these objectives. The
University Grants Commission was modelled
on the lives of the British University Grants
Commission, In Britain they have only ten
unlversities and 300 colleges, whereas we
have a hundred universities, threc thousand
colleges and thirty lakh students, Therefore,
the set-up of our University Grants Commi-
ssion has to be changed thoroughly. Sir, it
is a pitiable sight to see teachers and
principals from far-off States like Kerala
coming to Delhi and going from pillar to
post to get their things done. I have seen
it with my own eyes. As in the case of the
Food Corporation and the Department of
Railways the University Grants Commission
also should have its branches in the States.
It is high time that such branches are es-
tablished as otherwise the work in the
University Grants Commission will get
confused and no progress will be made. As
they say : **something is rotten in Denmark”
people in the States says : “‘something is
rotten in the UniversityGrants Commission”.
Even emineet scholars and educationists like
Dr. Kothari who has headed this Commiss-
ion are not satisfied with the working of the
Commission. Is it not a fact that Dr.
Kothari, out of trustration, expressed his
desire to resign ? We have seen reports to
this effect in our Press,

In this connection, Sir, I want to bring
one specific point to the notice of the hon.
Min:ster. According to the U,G.C. Report
of 1969-70, 47 colleges in Delhi were given
Rs. 3 crores by way of grants and only Rs.
3.5 crores were given to the remaining 3200
colleges. This is a strange thing to be done
ina socialist country. Theie are some
black panthers sitting in the Commission
who aremanipulating things as they like.

1 would, therefore, request the hon.

Minister to institute, a thorough probe into
these matters,

For buildings, equipments and laborato-
ries the educational institutions are given
grants. It is a good thing, But along with
that our standard of education also hasto
progress. The teachers should be given all
possible facilities to improve their know-
ledge. Science is makink rapid progress.
Great progress has been made in technical
education in the world. Yesterday knowledge
becomes old today. Today's technique will
become outmoded tomorrow, The teachers
who got their education ten or twenty years
ago will not be able to coach the students of
the modern world. If a baltery is not re-
charged you canaot get light out of it. Just
like that to bring the teachers up-to-date in
their knowledge of technical matters the
Government should hold country wide
seminars and refresher cources. Also, I
would request that at least Rs. 500 should
be given to the teachers every years to
purchase new books so that they can keep
themselves up-to-date with the developments
that are taking place.

The University Grants Commission in
the Fourth Plan lays stress on standardi-
sation of education. Why is it that each
State wants to introduce its regional
language as the medium of instruction ?
This move will entail the decline of stand-
ard of education, This will weaken the very
fabric of national unity and preclude the
standardisation of education. Either English
should be allowed to continue or our
national language Hindi should be the
medium of education in all the colleges. To
achieve this, Sir, primary and secondary
education should be kept under State
Governments and higher education should
be brought under the complete control of
Central Government. The States do not
have the resources for taking up higher
education also.

Finally, before I conclude, I would like
to say that art and culture should be given
encouragement. An attempt is sought to be
made in the Fourth Plan. As for as Malaya=
lam is concerned the attitude of the Central
Government is one of neglect and indiffer-
ence. In the National Book Trust you can
see many books that are yet to be translated
into Malayalam. Several posts connected
with translation work in Malayalam are
not filled up so for. Is not that a proof of
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neglect of Kerala by the Certral Govern-
ment ?

Archaeological excavations are done in
many States. Kerala which is considered to
be the home of Dravidian cultare has not
been touched. Sir, India is a socialist
country, The educational set up should be
reorganised in conformity with the socialist
ideals. 1 hope in the field of education and
culture th Ministry will make every attempt
to keep the country together.

SHRI DHARAMRAO AFZALPURKAR
(Gulbarga) : Sir, I am greatful to you for
giving me an opportunity to express my
views on the Demands of the Education
Ministry, First. I want to welcome and
cangratulate the Minister, who has dedicated
his life to the cause of education. I hope
education is safe in his hands and I expect
he will bring many reforms and rectify many
drawbacks and improve the quality of
education.

We take pride in calling ourselves a
democratic country where adults above 21
years have got the right to vote and elect
their represctatives to form government
in the Centre and the States, We have to
consider whether democracy and illiteracy
can go together, Similarly, we have to
consider whether illiteracy and progress can
go together, Only when illiteracy is removed,
progress is possible and our democracy can
be based on literacy. Unless our people
are literate, 1t is difficult to achieve our goal
of social development, agricultural develop-
ment, industrial development, economic
development and also self-reliance.

Illiteracy has reached such an extent
that it has created an awful scene. It is
now 71 per cent. According to the mid-term
appraisal of the fourth plan. in 1969, our
literacy percectage was 33. In 1971 it
came down to 29 per cent with the growth
of population. The Planning Commission
must realise that our population is growing
_ and the plan must be i such a
way that in spite of the growing population,
we must eradicate illiteracy and achieve our
goal. I 1901 the literecy percentage was 6.2,
in 1969 we reached 33 per cent. In 1951 we
hiad 498 million illiterates In 1972 we have
386 million illiterates. In the interim report,
..bquud!,ﬂt adnutann. it is clearly mentioned

thet paytime tpachers oo an hogoratium of
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Rs. 60 per month should be appointed to
teach u class of 35 illiterates. The course
will be of a duration of 6 months. Thus,
each teacher will cover 70 illiterates in a year
In other words I can say that he can produce
70 literates every year.

In the same paragraph it is stated.

“*This modest programme should be
able to cover during the next two yeare
about four mllion illiterates.”

In the year of 1971 the number of iliterates
is about 386 million. So, at this rate, in
order to achieve complete literacy we will
take about 193 years. Comparing this with
our ncghbouring countries, Thailand reached
a perentage of 70.8 within ten years. Burma
attained 57 per cent within ten years. So
far as we are concerned, within 25 yea's we
have come down from 33 per cent to 29 per
cent. This is our progress.

We have promised our voters that we
will bring socialism, we will have a secular
State, we will establish democracy and
nationalism. Is it possible under the existing
circumstances with the present rate of
literacy 7 Under the decentralisation theory
every village which has got a population of
1,500, or a group of villages which have got
a population of 1,500, must have one gram
panchayat, one co-operative society and also
a primary school. The primary school will
come under the supervision of the panchayat.
In the magazine Yojana thers appeared a
story on the 24th November, 1968 that out
of the 13 members of the village panchayat
committee 12 members were illiterate and
only the Chairman knew how to sign his
pame. The secretary was all in all and he
manipulated the proceedings of the Pan-
chayat according to his sweet will and plea-
sure. So, we have given powers to pan-
chayat under decentralisation of power theory
without imparting education to the
members of the panchayat as to how to run
the village administration and develop the
economy of the village or run the primary
school. Hence weare not getting any fruit-
ful resuits,

The present system of education, which
is known as the Macaulay sysiem of edu-
cation, which was introduced by the Briti-
shers to serve their own purpose, should g0
becawss this will only produce millions of
clerks evry year, adding to our unempioyment
problem, especially of the oducated uo°
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employed. We have already 65,000 un-
employed engineers and the problem will be
aggravated if we conunue this system of
education.

Also, how can we achieve socialism and
secularism with the present system of edu-
cation 7 The objeet of education is to deve-
lop the attlide, approach and personality of
the student to enable him to earn his liveli-
hood on his own so that he will not be a
drag on the society and knock at the door of
the Government. The teaching must fully
algn to our object ives to which we stand
and are dedicated. The money that we
have spent on education will be a waste
unless we change our methods of education.
The Midterm Appraisal on the Fouth Plan
has revealed & great shortfall in expenditure.
We have spent so far only 37.7 per cent of
the total outlay lcaving 147 crores for the
remaining two years of the fourth plan.
Whether it is possible to spend it, is now
the question, But that is not peculiar to one
department. In almost all the departments
the allotted amount was not spentso far.
The reason is simple that the officers would
not take interest and spend the amount
allocated to the departments. Therefore we
will not reach our goal. This must bec
considered at all levels and seen that the
amount to spent for the cause.

Regarding medical and technical edu-
cation, I would request, through you, Sir, to
the hon. Minister that it should not be
given to private agencies under any circums-
tances at any cost.

DR. KAILAS (Bombay South) : Medi-
cal education is not under Education Mipis-
try.

SHRI DHARAMRAO AFZALPUR-
KAR : I know, medical oducatson is under
the Health Ministry but the Education
Minister has to have a say. Technical edu-
cation and medical oducation have become
commercial education, Those persons who
are ruoning the colleges have opened the
commission agents’ shops. The UGC is mot
at all having any supervision and Is not
taking any effective iteps about monsy f.e.
8id given to the colleges, whether it was pro-
Perly used or not. That is why my sub-
Mission iy that tochuital oducason asd

}
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medical education should not be given to
private agencies,

Regarding the Sapru House Library, the
Reddy Committee's recommendations were
submitted in 1969 when Dr. V.K. R. V. Rao
was the Minister. He had given the assu-
rance that the Sapru House Library would
not be partitioned. When there is an agita-
tion and all the students are making efforts
to sec that there is no division of the
library.. (Interruption)

) sifere wre dear : gAgfy AEEw,
ae ¥ s g wifer 1 fawr ok
gurta TeA ¥ Far gEed’ A g @
wfa i €1

MR. CHAIRMAN : The bell is being
rung.... Now there is quorum. He may
continue his speech.

SHRI DHARAMRAO AFZALPUR-
KAR : Regarding the Sapru House Library,
when a delegation had met the then Minis-
ter, Dr. V. K. R, V. Rao, “Dr. Rao had
agreed with the Reddy Committee's recom-
mendation that to maintain the integrity of
the joint library of the School of Inter-
national Studies and the Indian Council of
World Affairs, the joint library at Sapra
House should not be divided” So, my
submission is that when there is an agitation
and all the students are making efforts that
they want to study at one place, the Library
should not be divided. This cry from the
people that,our boys have eyes, but they
are blind,*is the real picture of our country.

MR. CHAIRMAN : You need not repeat
it ; you have said that,

SHRI DHARAMRAO AFZALPUR-
KAR : With these words, I request the hon,
Minister to comsider all the points that I
have made.

oft weferr Rerw (W) © aomefer
g, & qaTy e Wl ¥ Saw woy
iy & &vww & e aga wgAT W
& wsg W9 & wifgwd). Foiy s §

’
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wrar § ot g 90 wfmew sfeansh
W § 1 Wi qEF AT A7 gEOAr ¥ wTAT
wiaer # wieifrs fawra #Y aga gm
grrang § @ P fasm 9
qeareAT & Freq 39 forr F sfeane
qursr ®Y ot gafm e 9% @ @
ek arg ¥ & dwer aga wEAr
T | ¥y gIHT A Fqrdrar wrA-
#re e fear  ofgar =7 wady ao
TIA-MIT SIATE § | 99F HI qgh
gy fadt a@t awar a9 ArfaarE
gty & faw @t &Y af @ g & wgw
AEAT | WO A e X 5qa 0
FHrT FAIMA 1 MR AR A9
Qo i 99 dwe & Yo T AT H IV
sHarfcy &1 w03 500 sfeame
wefFal & wAfes grarg @

awafa agza : #1 W9 FRAT
qe &t i & 700 (ewmam) Tt

ot wefar Rarw @ § J oz & FA
qr fiF ¥ @ga ¥ F a A
qrgar 1 (smgam)”

A w500 wefwar dT mifzafeat
#t argar & fage g€ e afagm
FeaT & WA FO HgRAT 99
Tgr & | 3TN ¥ AfHiw & wdw a9 ¢
§ 1 3 wAg a1 a T AT frsdare g
Tg wea A fag oF aga wgeagd
q57 & 1 200 Fefear st 1 qeaw fad
¥ sraar &1 gawr 1€ Sf qar A A
feopa dagd Fow Mgl
wrg Tt s &faer § ot oedre @
qe sy #zt & anfean gfaw g &
it oy avy gatag fe g W ond @
foqd sfearg §37 3T IIIC w1z qpft
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¥\ xw feafy 4 3 go gt & anfeandt
g ¥ 37 dx—wfzarfaal ¥ A
®TX B 7 HIT A B 097 ¥ FA«
152 wefegl & -y adt suf) &
HATH FAFIT Wo FPT TAT T TAAR
RaT g Fr Tw wwd H 9 wgeaqW
avrer fear ) gg N @A ATAST
arga grm fs 9ad & 2@ wzfeat T
Wt § oY 7w wre & o w9 § oAk wdw
T Y W WIT FedT Hqw @)
e dmiw & fquw wsw arwre A w1
o frar o A ¥ EwT A gR
anygE AT § f5 oo s@REOE @
afesrd a1 araafas ar 7 ag 7@ w@
o woara 8 wr & sifgarfaar & sfa
agt arfeardt dqm@a AW gar, agr 9T
wify 3t 24 welear @A § | AAH UG
FTAFT ATSY g, warefa wgEam, fF
qaqd FAeET To FPIT AT F G
aga frar Y agr & dewfeared 9a®
faars @ av ) fam feg s aamer
g91, S AgraT A, g faw 12 @@ @
UF qEFT § AAEHR HAT 141 T A
a4l feafy ag § fr ag ooy e
& I8 AR qrrw @ wE R miad @
AT weqary # ¥t g€ & 1 & dax AvwC
F1 ST 58 N AIHfoga FIAT A0gar §
fF ot & aror ag feafy § vaw
ol

gl ara, gurafy agea, & sga
argan fr agt foad o arge & o o,
Y §T OFATA e W@ Qe w7 |
TR F o A fo aw age & A
¥ " nfearfaat w1 sy far wan
wafy anfeardt qewl ® gewc T
srret & ST Ay 1 g o FARy g Qe
T, IR Wi addr uf, W wdd
7t oAt Y ¥ Ay ¥ Iy i
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e af ok @ gEr ¥ ]S
o & @r 1 wTdwa ot a8 At
&

o% ATy T s wgar g &
g & grfefeat & gza favw ®
fag dfF w07 M QY TEAT AR
frefisfa @A) Sa% fau gw 9
awwR ® sz W R ek ag A
FOF & o ¥ ©@ g1AT &) 77 A AW
) AAFT A T F ol qw o
aifeas or  frgw femrmar 3 @
sab T R @S g, T wieET g, T
¢ 4T 9T swAeqT § | A AQ FAW A
agt wiar fs gz wifgafaal &1 fawe
& o § few g ¥ g ow ATd. @
og. AIFEET A AX-AY § q AR o)
a1 @ & fr ag qrgdz SN AT d ) A
ITH A graT § FE wgam faw
wE A wwA ¥ @s fag &
®2 grew ® wrAg ST AT ATEAT
ffe fm w0y w9 w1 gewd A
WX Wit ¥ R GER O a6
T 20

garafy weten, ner s2w F argaw
Phordfen Fawgiie wrgRe § 9 fs
wifearfadi #Y 79 3o #1 @ w@T
¢ o wA% AT wAr R, weda
TR % gWW weqrw  faaer &1 gaR
urar fgeat 81 & 1969-70 ¥ wda
¥ wAy ¥ wTETEr gwt W R e
™ gww &A@l T 6 oW W
oft aw feft gwag ® 3O frmerd
A 7 qry § 1 *¥ Farsdee 8, wawr
wdt e BawT A g §%T 1 A wAT H
Wwrwagd wan W, o€
wIwy ara g

0 oarw ¥ osroiRew b o ¥

CHITRA 23, 1894 (SAKA)
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¥gn wgar g wE AN w7 g
€ FIONTT & AT ;@ S e g
B! wm @t W & w3 ey Fr o
AW =WE TEA QAT AAA &
fod 07 700 g0 =g fo&Td g o)
wfeax e wr 3a% fad aaar faar
T™T 1 arg # Y00 §o ® HAW HIHEAT
fear war 1 g7 avg & FIRaT Feafaar
ST TgT 1 wT AN F A0 A 59 wie
T & fad 1500 g0 7@ faTd a3
fafremr sy m€ & 1 arg A arga g f
e fagm & gifsax F &t 91
1,5"0 g0 & Frvrr qx forar war § 1 gw
awz ¥ stferifaat @ 419 4 Gar qomz
fear a1 wgr g ag wga wwa aa g
gt g f& #fa wisre @ A
=q1T 2

st TrTeATe Wt (97a7) - garefa
w7y, ¥ #49 ©F amf & a0
qITT FT [ WTHIGT AT ‘"3*'"!'
strag & a1 fasafaaas 9 gaeqr
s zadrg feafs & swweg q 1 w1 a0
AT TZT & WWAN 9TF ¢ I AG AT
g fr agr # frenfagy, wearg o1 ule
sa-gaafa & feadt ot wec @1 A0um
ar = Adr &, fowsy Twg ¥ *@r «@-
e ad gy AN ww ¥ og
frgn fmr feagh & geil vl 30
gagfa & @i ¥ ot §g gedugre gar e
T & AFT qgr Y fowr & v
friraz ard & oY e qgrd a8t &)
qrely & 1 9 awd g @ & IuN sw-r wv
sERemT A Haw

g feafy wr sw qzar fasafagrem
& & fow &1 9w wiw feafagoreal &
TTT AgeAqy TOTT 97 9 AT ¥ 07F 2
% wraw fed oF 7 ) oo agt g amY 2,
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qig frwrm 4t qarf @ Wy AT A
qart g, Fawafeareg wr & firear an
WA uT A oA wEw g A
Wik a® quy s ¥ ¥R, g O
amfas wved as ) § faad wair-
qramey ¥ faandt ar ®T yeaqa FT AR |
agr & geamwa & g fearat @
T w4 @ o grarard) A A FAE) G,
o fF gt & gear FuET " T AT
WL Wer TR quear) & T
T Ag faar o @ § faa® mafy
®1 qgar cararfas &1 W wrfast &
W AFTY § IAHY qIEAT A% TE grar |
®§7 ® Wawa 4qg § (% Agr A€ G
Tefiy feafn @ WiT %@ Wi feafa
stagr & ger ANt & W fagre fawra
AT 7w fear 8 | w9% ¥R@ agr
9% feafy aft aamqy 1 w1 @
o @ 7@ f¥es @ f5 ga @t
gfafadt ot <ar dfi aTER B Sl
wnfglr |

I Fr A fows a9 § 99F gfi-
fafa s agr & gy St 9gX T4 qM0
off T gEIe W ¥ SAy fad A
Ja® AT IFR FAIT qIC A FrdAga
frar gt tv ag fawafaawg sz @
W A W AT 9EA) a9 grd
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A& ¥ arfs gue glear oY guTe w7
Y arAY ¥ W FOT GATE €T«
% air fagre & szt o ¥fex
@ 9T A FTrT A sy ol femry &
97: 30 &g & frew s fn woeTe
AR AT 1 F ¥ F 1 e forehr wag
¥ AR T ] @%@ ogrer ¥ ey
HIEA T §T WA qIT I A H 9@
aT N wezrar WY afare §, o
afcfeafr §, Iaer v w<@ wft Ay
¥ IR TWA FT F7 BT

g% fasarn § fs ot agea &
o1 gzar fasafagras & @ gaear «Y
garE A avs wfgaea wr@aw

& qEAETe areqw (TAAAR)
grafy afea, wrg ¥ g% # fear qar
WETI-FAIM AATHT F AR I A
& A uyay faar wa fadr o A

LR LICELCI

MR. CHAIRMAN : The hon. Member
may conlinue Lomorrow,

1¢ 00 hrs,

The 1ok Sabha then adfonrned till Eleven
of the Cluck cm Thursday, April 13, 1972
Chaura 24, 1894 (Saka).



